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&1

iy faavor
11 9RA @GR U4 A IR (He W UhuaEtsTs), o @re witexer f w1 San 8, @i {ReT U Aed
SRR, 2006 (a4 2006 T AATIH AT 34) & Ted J&I WU W T TR B fo¢ A SR A iR B iR
fafrafid @ @ forg wenfid @ T3 & | TwUavs SR, 2006 1 URT 16 § G favqga e feam w7 | 39 S
P &l 05 3T, 2011 U WrE YR&Tl U Heh 7139, 2011 3R B8 Jqa fafral ol SifeRge & wrer Ay, febar i o |

12 faw & IR, QR ok Uifed aER & sy & fgia & gy, T mveRe F Ffefd g & ared |
3 S HI QT A B oY AR B B

> feawdg doe R qeel ok fen el @ (AR & |

TSR, Tottexor, fARIeTor, FoRler @ik 98ak JINRITE ead & Add ¥ e af e |
AT @ Icurel o grRe Gfed o+ & fog o &1 [ afd aw |

fafTame SHARE], TANTRTT SRl & W1 Wre AR T S &Hdl BT AT G |

SAERYT B FEI 1G] & ATHY oI R U AT AT |

G YR B TG TR B B forg S (e, R ok WUR) der SR (@aeRed aRade 2 W)
TH-TD] BT T SO |

ufshanat B AR T G forg denfia w1 o |
M 3R AT UGl B IR B 3R AEF-IeH o)1 & folv drRisifae Aen] S|

I8 Y IuYh i SR & a7y RUfET a¥ 2019-20 & foIY THUATHTSNTS @ fharaanl 3R Sudferl &
IR faRvT TR FepTeT ST © | &RT |I FeAri H o W B

13 Qe WReRYr F RUl a¥ 4 a1 9R 98& @ 3R B Hewaqyl i forg | denfl, $9+ vhudud iR, 2006 & GRT 5
P! Y- GRT (1) & TS (@), (1), @), (€), [@) 3R (8) T T A A & BRI T WA S A B BRAT ORI T |

14 Do FARHR AN () WTE MRHROT FI 376 Jal W WAL J&H BN & AR T e, STHRHT G0, IHu
R IR o @re yieRen o fafe RauRet & e fae gedn giifad el 81 didl 9 af & <RM <1 aR
936 B! 3R Fg Aoyl el W a9l DI |

15 Ie |, S @ MiaRer o I5E 9 IR B $ fory qerey | Saerl! 8, 99 & SR < 986 @ 3k @
TRROT i faftrt RieiRer o |

16 ¥ & 3R, 21 vy e denfre 99a FRRa R | $1H 2 Y 3a 3eifq aiiT R defe i9d ok A5d 1o el w
Ie U i o | faAid 01 S, 2020 W T 9Y BT 3@ & o0 AISET 19 AL Uell @1 gie o T o |
7 21 IS ISl 7 e 67 98B ARG 1 3R AT aferd I TR A IR PR G A Fafed Al o qwIee
@ |

YV V V V V

Y VY
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17 U HEH BT M BRA gU AR TR $7 & G- @re el @ A 7ol & g Aer Aeel § e B Bl
ferem & 1T Wi g8 & | [T S AR SHem o SRl @ AR SAaRedgaR ARl | By S 8 | 9§ 2019-20
& AR A1 3o SIRRGEA iR aRE wRieT SiftRgEATd SR @ TS off | Sife SrftrgErrel # wrer {Rem 3R Ae (@R
Qe O Wi SR faaRon) fafem, 2019 3R iwy @re Sl & TU AMe! dgaT Biwy TrE Sorel & AreEl Adl J
A § GO 3 weee faf e i © | 39e o], HP AWREl/ Soel @ SUAN W e A @ foft §8
BEICE RN

18 9Y & IR, THUHTHUSTE J OF AR W fewfrr smtd a1 & forg sme wrey fifemt @1 st fem 2 @8
wEaqul arey fafmi # Fead e &
o @I RN 3R AFG (Whet! ddi & forg RIS @rer 3iR Hqferd omer) fafvem, 2019
o WrE FRell 3R AG (cfafelw 3k yew) fafam, 2019
o TrE [rel 3R A (Rry uor &g @re) fafE, 2019

O WE IUEI H ¢ hed &l A ST AR Y,/ SWANT T8 by Y gl el / a9 | el UleR A $ A
R W el W GRaT 3R A (fashy R SR icee) S e |

19 IR-Ffde @@ Rl 3R @@ Il & SR & fog a adeAl @ Wid & fog 9y 2017 # fod faviys @ffr 7 o
Y §l T8 900 I @ |

110 TR GREM & AR H f2ieh o vl W S @ 4 STl 3R 98) G UaT B B foly UHUHUHSTE gRT ¥ 201920
& SR Gl WG qFiee o R feby Y|

141 99 & SR, GE AR o feell, ISNTe, WIUTd, a3, JfeHardrs, U=Ts, 4%, 2avids, [ARagTH, Hiftd, Blerdal 3R
AR # T AT BT @ier AR TN, §a9g WU, Hiee, FUNUST IR Yawial # A BriterRl B Ao 4|
TR 1 HeE QIR IS W I @ SARTTer @ie &1 1 AR we B 2| ¥ st fae wfaw # arg @
TG |

112 UHUAUATSTS H 824 WIPd UG | 991 WA H W UG $adl A R & Rifch ST Ford 9y 2018 H & a1 T 5 |
UHUHTHATTS + STORferd il ARl & Iuadl & a1y Maf omaR W faff= Uai @1 R+ & folu $gd oY & | Al il
TRl Bed @ forg T vl & Wl o ufear o Wi/ e/ forlaq wien &1 ugel @R Q1 & g3 © SR T
JfshAT T ST TRON TR © | A & FY &I 3 3o uRvM & IR W [o¥d (U claedt—13) & U8 & folv A IHEAR
3R @ fawed (¥ dad-10) I8 & foy IR IFIGaR Wel it & MR W SRR T897 9% gb ¢ | 9§ 2019-20 & IR
FRIGRR & MR R THUATHNaTs 4 34 A0@R A WiHe gV 8 | e sl @ wiw W ok Suderd & a1,
THUHUHUTS T Bl &1 3ifdds JTdl &1 & Fded &l # | &rm |

113 THUHTE SAFTRIH, 2006 & SUSET 3R SHa dgd a¢ U RE SR RFREl & dF #RA @ oy 5/ | 9 &3 Uh
TEAYUl WEIER & | THUATE SIRFRA & SudHl & oTguIed @l Wi &R & forg Wi It/ e o & & @ gRe
SRR gRT @rE IRl @1 i IR, e R sied T R @ SR R @ W | A/ 6 I A
S YA @ [ofU 3 WRTG T3 I Aoigd dRAT SIR) @ | &I 31 A, 2020 B R & AR Gt 703 AIFURA
RGN, 667 AT ABRY 3R 2583 el e RGN FRRG 2 |

144 T RGN W THUHTE SRR & WguE BF I & W/ Al e @ forg e Y doat, dfsar simba (@R9) @ik
Y R el A @ dod! § 91T o @ AREd W A58/ T A5 &9 $ SfeIRal bl FgdT SR ¥@ 2| ¥ &
SR THUHUETATE ¥ A= ol / FE XIoy & @ | 25 Al Sy w3 iR &3y erierd & | 10 Al by
T T fau |
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1.15 aifersr 1 — ay 201920 @& fery gadT Afeaa

1 | fawemor foog TQ @ T @ g 1,18,775
2 | @ L U T 29,192

QR el Y Y A SRR 4,526

Y T8 Y ¢ T wfedr 15,671

G TR TE| UIY Y A FY olaferT/ grHe / fafder 8,995
3 | TRR &Y U ar g 27,412
4 | e yaRr R oty fear T 16,881
5 |l AMEl # RS TS < @ IR 57,77,39,054
6 | TR by Y STORIED Fehvor 4,681
7 | ORI yewor o fvig feam 821
8 | MNIRG AEl H oIS TE &S @I AIRT 1,61,07,305
9 | oMY Y G© @I el IR (S d&AT AR ) 59,38 46,359

116  UHUHCH ARATIH, 2006 B GRT 31 & Ted AT AR @l ATIR FAlcid! (THaIM) & RN AT Golidey & Heae o
PO I B T 7| faAS 31 A, 2020 B RAT & ATAR, Sld AARTT MOGIRAT (HITAT) §RT Gl 58,538 Dl
AT SR U U o S U a¥ B et 25 G e O Siafe WNd/ WE S &9 B ATSARTT WReRa |
12,99,887 XIS ZEY TAT 61,46,239 TolIdvT SR fhy oF o et a8 & SRM SIRY 190 TSR] T GolaRo d 3Tver
AL 24 TAT 28 URRIT @ gfg T B |

147 e ISR TAT GolTpxoT YUITTell (THUCRIRTH) I HIUCHIR URAIhe & Sl aTgRiiT qeT YolldRo] JUMell I Gebx T
% | UHUHUHNRNE o @rel R SR T YUell (TheNTae e —hRa M) AMe U6 3ifis guidt uicd fasiid fhar @
3R 3§ YT THUCRIRTY Bl YoRed & & forv fafiet Joai / " Iy &3 8 aRveg Nid 9 3IRH X & foll IR
& | 319 g HIo[eT UHUARIRYH Uicd & HMIIG: € T § SRl $7 @1 RIS &1 G S| §60 feld], BRI
P @ PRl & foY 9 WY Ure Ued & WY § Qe 6y 9 @ aRaeu 2|

118 THUITHATSTE 1 ‘RIel TG MR W R, SIeT GU80 AR el fAweiwor & fofv e 3R T o o e gRem
SUTC & A | A FRIE 3R T 0el (ThSITERAIIIRATE U~ WRSGING) THE U 49 AT Aergel VY
faepfrer febam & | faeieh 31 T, 2020 T BRDING & AeH U 5,866 WAl AGArAl $I (Reqor fobar 1r o |

119 THUITATRTS 7 @rel GReNl v W el & Feres 7 /1o & foy ve 90 @i Re qadia AR 6 € | 98 gadie
Uid AEaqUl AGS] W A/ HE I & & UG W ARG 8, A A G AR FRTI $IeT; AU, ETe
QST SFFREAT SR AR, FRIer ofR e faior, aiik IuMieht Feifheeor | Yo fava @rer gRen faad & oaeR W
YABID H I8 P el AT/ FE Y &3 DI WRIEA Bl TG |

120 UBUHUHSTS o @re R iR AMe (T GRem wolen) fafRm, 2018 @1 SR fam € iR @@ gRem sk Aee
(@rE PRAR FT ST AR IFTEHRO) [AFRA, 2011 FT S 4 # e woadr AR AH—awrE dadl smawadans
@ I B HEY H @R YR HUKE T B foIY 24 TR GReAT WORIET Toil B AT U< @l 8| I8 fAvi form
1 ® o ffed o8 Swa SiRkaw arell SR/ Wl & aardl | o il $sid disid IRE FdwTdl & §Tel WIftdxor
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T ) ke a1 S | THUHUETSTE S0 gRT AT W AR U6 & AR W W B AR I oeeE oI
AT (T 300 Yhaial) I el ReM |OKlen 1 R 8 & | ST Sl dretl A0 S GaxT ghHI oY fHeTg (Berars /
faTS) B gPI, 7 B SPMAI NS D AA—RS TP WE UM I STHEIY CIETRIET BT T UeT §RT FORIET
FRAM G 4 IR 2 |

121 G5 TARTRIT 0Tl & foHT @rer {Refm GARad 81 &1 S |abcll © | ay 201920 & i H, TE I<UTGT B [a¥iv0T iR IRIeq0]
& forg wreifies @Ter TRIETT SN & |l W0l o H 246 1 | el WeRYT §RT THUHTH AATIH &I GRT 43 (1) &
TEq ARG 246 FANTRTATN H & 187 WANTATGY (THUHCINS ) UAIGSIYel AIRIAT Wl SRINTRITES 8 | 99 & QR o <od
GTE] TNIETOT JRINTITaN = UHUEIvS Jamas W foparr, fOray SHal GRT 9gax 15 &1 T8 MY, 59 oY WTel SRS
UHUHUY SATRA & HHAvT JIauTE] 31 €T 98 & ded UAYeIVel U & 491 BRI @R 81 8| 39 59 THUHeNd A
UAVEIT URITIA AT B/ @ foly HGH SO © | 14 I WTel URIETT YOI, fTis = df TIvdive UQImad I o/ &
forg @eH o1y &R 7 & 39 e # A fauT, S URT 98 & R W IER IR QAT T § | TS 3fetral, Adelid it
@ folU Bl 18 VB ofd ¢, o™ 1Y ThUHUHUaAs & ded Ul &l ofd wNfidl & | Miormare 3R dlerdr Rerd & fauri
VR ofd B I qhriid UGV & A1 S (BT T 8| SR H 3 BRI JRNTRITenali &) SUAeral - < R
R Gl W GRu gRfed @ § | ThuETaens a1 R VY W WAy Rd o @ 2, O Ue 598 ek
TH I=Tg # Rerd 2|

122 <¥ ¥ @ e qiRReIfia! dF &1 T Jced B @ HI 9 @ IR PN A BRI GAGhR T FHT
(TPUTHTaR), AW Jo ffics, 78 ficell gRT THTAUATSTE &1 3R W URd § W We AN B U6 Hered!
ST o 7| e H SR o S yE Al § SR R W), SIeifth Sucerd, died fadwr, fafam,
FTH IR T, T SWINT & ATl ST STl el & | IRfad RIGIRE & 3%, ThUagatens ugd o
B < & @ we gl S 1 9erdT o & folg oe uedl ¥ Wi § |

123 R URIEOT H (OIS I dTell e UGl Bl g G B oY 98aR AR SHMER FANTRICS Bl ART v 3R d8R
ARG Tgl @ 2 4 79 a1 & oy HH \em ATl &1 HicaTed oxd @ foly, Ue fawga b Afgad
YR 8 | I8 e Afgad offtiep Herd SR Bt FANTIATAISA & felU Uhellall & Aregd o ifeih o BT o b § A1
weg Bl |

124  THUHUHATS o fasidr 08 3R, 2019 09 a¥ & 3l & forg wieror o ugfrl &7 RAGRiT o, Ao, wdiorar, glieror
3R FRIETT & Se W 12 SRR Tre TRl 3 ISR Fe TIRTesi (THeRYd) & ®U § AWIdl Y @ & |
&, 31 trgfod @ sErTaenstt @ fF aut @ orafd @ fory it TR Werar i & WY # e &R @ forg
SN T W IS o9 (QUARIRUS) & U H A1l Y& @ © |

125 "HiETSe @TE TR JANRIEsl & fofU Jaer \ied <% # @re gdet Jomell Bl 9ge DRl B (o0 by &5 Bl Ao
BT G 201617 H 48195 IS OUY (400.40 PRISHUY : AT AT 81.55 TS VU : A &) T IR D 1 ARH e
| Y & SR ST Wrel W AR (THUBEINS) & GGaldrvl @ fofU 94.18 HRIS O BT AJaM IR bl T
o7 | $HG WY F 31298 IR OW & Wipd / AN fbU Y FFaM & el 20 AN/ FH I &3 H 39 THUHCINS Pl
e fbdr 7| 39 FctTal, T B SR, e AE 3 el (ThUdsey) THD 15 AlaTge Gl TIET AR Bl Fodl
< TE R 3% 11 Al / g e et Bl e far T, o I e & el & forg 3 gl yhusesy o
feliadl enfiel & | 9 AIGHT B AR [T S & a8 | Hol 60 ThUHS 32 i/ | o &3 Bl Wihd o) AU TY
& | 39 AT & 3T 60 THUHSY AU S & FeAal 30 WM Yhuasey 1 Weiigd by T & o & 11 1T/
T Y &A1 BT 28 FNRT THUHSEY AT MY F |

126 UHUHGHSTS < U ‘Bs WU i dfadt’ (Thuauddl) f[adiid foam & Sl U “g—gc—aRdiew’ @rel Ref WIer fobe 8 3iR
Sl el gl Pl RIe B @ foly Uap WNeifOrh IUSRYN 8| Y & IR 1000 THUHUAd! B1 @Ig a5 off o | 300
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R dfew TS0 @TE R T BT WaT By U o | g8 IR—WReR WAl / WAl BT 4l §O A/ SUd@l IR
Y | S ST, S W H $C V3T ol b AT A Gl 618 el BT FIA (BT TAT 3R ITH | TP Bl THUHTAA!
1 e foar s |

127 <9 ¥ A @Te favemdl o BHl W IR @ fol Thuaudens FRfd U F W favelvd wiem R @ ’T 8 | 9y
S SR Bl WM favelyed qRIer maforg & T3 off | Rigid 3R TITce wiemell § YevH & MR W 61 IR @f @re
faveme @ ug & forv Iy oI fhar 7T o | S99 W1 &), THUAUIUSTE gRT AN BE THUS WeT & 918 421 TTel
faveryal @ A7y 9T foar T s ARG, =T/ Fg 5T &3 H Qe JANTETen § 31 iR Wrel faveve e
| ThUHTaTerE A e fAveve wWem & \e- 3o fAvevs wier (9vg) o i a) T 81 R oieg F,
85 SPIRKN ® BT fdgelvd & U & fory Ay wiffa fbar T o | e faveryor 3 @9 ¥ @7 agHd IIe avd W I8
IHICaR Wre faverye e &) TS goeT ¥ WY € 967 @ for ar B |

128  THUHTHTSTS o el 15 SaER ¥ 07 T4aR, 2019 & IRM QRRI & AH & 419 foell R 9 U 99 A1 arel
Y IR B TOTET 3R GReT BT U A & (oY 7 IUIRT S "IRIAC Fbel FRRF Bl | FIEI0T & SR, TTAEE B
ISR el SRINTN H g SedTal ol @R, TR, 1 oiR gy e feTedl ot @RI aw &R BT, BT W&ol & gl
1041 AT @1 SE B T3 | 39 W 438 T U BT TC A IR 603 T Gol U | FpE! | Feabd ferar g 6 g Iaumel §
RS SR el Q1 feeroll # Rem &1 Pis FeT e o1 | T # U 6T TC T &1 o o Gl T § v
3R eedl |ael Gt 7B 31fEE g 9|

120 TSI g GReM 3R Urei aer, 2018 < UHUATHALANE $I ‘BlcW@IS' &I Uga $71 H #ag @l &, i U4 &3 § (R
3R yadq & forg SR e g Jar fhy S e | THUUIgeng = 39 e # jIedi/ Y o &3 & ANeYE @ forg 12
gl B PRIAGH (IR B & 3R ST AT SN AT 5T & |

130 THUATHCSTE 7 od Bt o @rer werr sk gl e e AT et o g9e v @ forg AR o faeeh
TR & A WG N B 2|

131 T R 3R AT @1 gghrl W dene Ud 3R d9He FRia o RwIel & 3R W, 99 & SRM Ere JioeRor
g1 FadiaRelyor &1 Uil &1 e a1 & Wi I6H @1 T8 &

(i) @@ verRl & vy gghd &1 FHgRaar— Tealelis 1a
(ii) =g & ff=T Amodst & fveryor vq ugfoat
(iii) foet il FAloEdl & AW, BIT IR TG T Y M7 & forg faveryor & fog ugfom|

9 %, =T el =g faelyor @ wgfral @ 15 frem gRaasT &1 theavaters gt sifd w9 i w7 |

132 DS 19 FeER & G H ThUawdayans 4 Rafd 9 fued & fory a9y oew Son 8| dfbersd & SR @ yemeil o
T e iR @re W Rt (IS e e fieel R diden § R IS @ e 3R
THUATRITAS AT AT {3l RTTeeratt) @ Jmawas Qael & &0 # aiffgd fobar Tar o | Thuauavans § A gt
o o9 @1 Wi dlpersd ot § B oxA S gfagr geH B T3 off | S FHfed [ deRal & |l gRRed o s |
P Aeldl, U favws | @ Ruld & SMUR W UHUAUHUans + W f&ar 6 $RIAT aeRd wifad <o afed 9Ra |
AT A S arel e Ad SERT @ forg i & |

133 9Rd & smafad @ el o qRem gAREd wRAT @re iaR a1 SaReiid 7 | @l MR 7 o Wl & witigd
FRERA & qeTm ¥ faeeh, JaE, Drerdran, o8, TADINT AR Hifed S B8 WM W 99 & 22 {53l | @@y ammd
a WY ARG BT SN T | THUITEUSTE §RT 5147,215 Hfed o (THETH) R & ol 65,493 AT @l et

aritter A 2019-20 5
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I TAE D | $T9 W 19,289 HfeH < IR & W USRI BT 962 H&l B (ATl THVYT WIRY 6y TV ifes T8 vhyags
AT, 2006 3R $HG q8A IY T {7, fAFEl & qeq FEiRd GRem SR U Aol W W T Ia%d o 3,
I IRAIBR BX oI AT | =T BT ITURY FHOS SIRY FR AT 7|

134  UHUHUETSTS o @TE 3T & forg v & fdgaii (flefls) a1 |em @ 3R 9e7 3 & iR SHa! |91 ofd 150 ([T /
T/ ARG/ Tages / verdiod) & R waw @ 22 fig wnfier € et veyavaens dee | vow b oy figal @
foTg <1 3o @ RGN $ MG N & wu # JRgfad far 2|

135 QR B G T IR FAT Jh IR @re 3 (e aonell & foy, ThUavEnsTs A smfod @ e &
1515—3TSCT TaUE B T 39 iiRkgd aaiiaor o offow wu fear 2 ok 38 uifie @ gRe ok wMe i
(THTHTHAR) & Her AT faar & |

136  dldciag YISTe / fAeRe dTe] I Turael GARad &) & ol THUAUESTE o i U ST & [og U WM SRl
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¥ % AidRe Rierd ARfd &1 7o fear a1 & ok g8 gRiREd fbar S & fb I8 & q9g yddl R e
B | | BT a¥ 201920 B A B INW Pls Ridrrd ad T2l s |

2102 Gelbal GeE A

21024 UHUHUHUNS BT ATHAT TUN Do1d Faddl RN (HRN) & feenfree &1 ured o §Y J1erd, 83y riie
3R FATTATEATH ¥ THUATECSE & HHaRal & fovwg R dial & Aread o 9t Ridrdl | SRaE o 2 |
Rrpradt / Aelt B Wig A A THTHCHUSTS ST 3 W Yol (O dE) & Aemd W @) o 8] Al
Yo R (b1 SRR BT SIS @ (Y STRERI SERIAl Il & 1 SRR BRIATE] Y% Bl & el
# 3 I PRATS DI A & | AT ARl @ AR, STe1 Fel A1 A gl dl, A | ° R e S
g1 T 201920 @ 3@ & SR 24 RGEA R HRA o TG FUCH a1 7| U6 Al H, AFA &8 Y
S @1 FRATE Y& B T3 AR AR T TR A1 T 8|
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211

16

21022 FRBHINGT IR HHARAT H TR UaT BRA B oly THUATHUANE G AR 6 &30 e ¥ faid 28

2103

2104

SR, 2019 ¥ 02 AR, 2019 Th FADAT ANTGHI TE AT TA1| $H T, FAddl TGO T o 999
" [AMST —UF Silad Ugid” o7 | §9 3aER W e 28 3HaR, 2019 $ 1 SRGIRAT T HHAIRAT FT S &
T4 et ¥ $HMER), URERIAT 9 FITeT 9910 e @ forv Iy el S | 399 918 Jdddl W HHAIRA & S
B IR # foIRad TRl IR Sfora @ 8 | feHid 01 FaaR, 2019 BT Uh BRI/ HAGIBRYT HRIHH B
TS {7 o, o e & s W 979er < & forw e favivst or S T T o | 39 TR W
TR AR 3 gomM, fgeha iR e I Ui @x aTet WA & 3 SRIGN ABRI §RT 2,000 BU,
1,000 TH 3IR 500 $UI & Tha JWHR Y& (a1 T |

TPHUHTHATE S— DA HeX

gl & foy THUHUATSTS S—H3R Hex— " Hed” THUAgHTas Jeied, UheiY 9a, diea s, T8 faeel 4
Tel V&I 2 | UHEIU 9o 3R AU & 370 TRANI BRIl § il ey arell Afgell dHaal & forv RR srawye
IR W heH B

o (@mareen)

THUHUHTSTS JTer 3R HIewadiel # SRl o= dlel 3R 30 WA & (T SINT6d GHAING| Bl ATaeddheiali
PR B B oIy THEIY Ha IR § T A argapford o (camaremman) xenfia fiar T €1 39 o
SRS Ffsham I 88 2 |

THUATHUANTS B! ATaIPNN D foly JAfARD WIF W< PR & foly 201920 b TRIM ST Y HA

21141

2112

2113

2114

T8 T I 1 Wgd SIgFHey drciad fafeet & fgdid oik ild T W 1306 a7 Hiex @1 ¥ 30 Al
& HPId T TR THUFUANaTS &I Jdfed fbam g1 g @ ofafd & fog o=18 U = @l 17,00,04516 T0
BT UHYTT TN fHA1 7 & | U W BeR by O %2 | 39 W BT ST I Tl Weo) JIEe &
A4y el &5 drifer, I8 Bl T B @ forg far W B |

STATERE g Ui U™ F 30 |l & Srdeled Ue @ AER W Al Gag B SUTUIC] SR H gl gl
WaT # 11873 T B (Tl W 8116 W e IR FM Tl W 3757 I G BT WM yEfed a1 & | Sarard
e TR I BT 2,52,95,102 TT FT THARd AN A1 T 8 SR Hoall of foran 1 2| $6 I BT SN
T e WIe YA B AT & -1 UReH! &y Srilerd, 498 @ (o) dRifed WM & oy fa
ST 8 | U TR SWIER (BY O %8 & | 39 1Y 81, Jaeveld 66 U =9 §RT 44 4 Jmaied 4 & s, o
THURCHIITE §RT SUYH el UIal 7 o, a0 &x foar S @R eIt o aro o forar wmem |

TIISRATETE &1 I Wl TN H GEN dd W Uh godl HING rdT Tl fm 7 & forsgas d@d o 9,000
T e d WA G W T g I G R o e f[feeT, dal e, et # o Aieat
foxR & IRWRT ¥ I-T THiaRd ox foar a7 2, fRIR T 15 g oW U A8 &1 994 &1 %6l 2

IHUE, TMORITETS URER ¥ U gl SHRA BT (IO {51 ST R8T 8, o 46.26 FRIS S0 I SIAIFK AT
R T 60,000 A BT B YA BT VT AT I Ve & | A TR gfsan forffics @1 g9 aRAIeHT &1 fAEfor
R B foly TRASHT Jee FARHR & wU § (g f6ar T 2 |
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e i fafem

31 9o Gl

3.1.1

3.1.2

313

UHUATH AAH B GRT 14 H IFMD U9 & el 3R B ¥ada a9 e, S f6d o dehe et 9
Hag 7 &, B WA I g U@ IS ARG D TS BT WG 7| T AW W @ WRER Bl deie 9
UG G, JEG 1T B Saar GRRad o qur R w7 | I5Ne Ut @ S ufharett @t i SR Rt
Tgfodi # |G 90T 8g 9 S BT I BT 7 | I8 S Gt U 9 A Jee Ul o IR
I ATl 9gEEY qSEl W R YR Rl 2 iR S9 48Rl W S Rl &1 Mo Bl & Wil S dgie deat
# el 0 & <R TE ot | UR e |y o et # 9 Rl v aew &1 aeme & w9 H 9
Rl B |

q§ 2019-20 B SR I GRT 7 B fAd 19 AR, 2019 3R 27 FawR, 2019 B <T do6 AN BV |

3TN Y §5% & SR 39 dee Affa gRT @ T8 RiwRel @ gen vy ftrgaei SR St el
B SN B B ol a1 06 TawR, 2019 Pl g3 WIEl YIABRY DI §36 § T AT AT i TR 90 I RywIRe
BT G TG BT 3FTeH 96 H YT ST |

32 dsnfe Ua

321

322

323

THUATY ARAFIH, 2006 BT GRT 13 F fawaTg fafdire denfye 39 &1 wenfid oxa &1 yrau § v wWds denfie
foeret 1 € &R O SReH eide el & T B A § 91 o oA dEE T < 2 |

GTel IR BT Y TS Pl SIShY FaT fIgM Aol Bl geIdR Al o Ul & 8 ¥ geofld H, ol 4
AT 81, §1 defiie Uell Bl Gifod R & g SOdR YT fhan ST & | defiie Uel 310 9wl 3 9§ & &
3ehel HT A R € |

T & SR @Tel WRreReT 7 &7 7Y Je dea (Tad) i YaiorT \eel deie e iR siehed gad g uarf
Wl I UeTet o1 7o fobam | S99 qd, 39 <1 @re A &1 S HEen odfeit iR <@/ fages wad antw
UeTel q21 el (0T 9Tt i) SR UG uarel (IR— diehige]) el dsiife Uel gRT foham I o | Ugel 9 &1 ied
QY 19 UFell BT GHIGT RIS 01 TR, 2020 1 fFam a1 o1 | 21 HRiea defe ta frferRaa &

Tad—01  WrE WEded, YANSN UTe, TR 9l SR TrE | il
Taf-02 Pl aRne

Td-03  GENmfed dafire

vqdl—04  iig uRafcld S vd e e

Tadi-05  FRD e, YERYCHed, AER Hadl IS 3R 3 A5 IS
Tadl—06  Oifdd G

TEdi-07 @ SRgel § |y

THU—08  ciafefT o <rar /fagm
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33

34.

18

324

Tfi-09 Ui 3R favelvy @1 ugfy

TAG-10  #Oell 3R A IQ

TAd—11 I, T, Tell IR S ScTe (S Afed)
12 el 3R Feoll 3R 39 ScIe (G el 3R Hd Afea)
Tai-13 A9 3R A I (dieg) wfea)

Tadi-14  3Y 3R 3 SAR

15 ddl IR I

Tadl—16 o, oM, ®R®, A R WS

TEdi-17 S (G o 9fed) R 0 U (@redied )
THdi-18 U7 3R eSO

Tf-19 W SR W e

Tad—20 T ()

Tadi-21  3fcdied Jad U (F)

T & IR g9 TG Al B G 67 98 AT B T |

faffreml @ GIR SR =g 99 201920 B SR HY Y Ayl fehardary

3.3.1

332

qY 2019-20 T IR A1 3ifcH R 3R IRE Ted AN TRI B TS | Wl [Refm 3R Ad (TR @rel
g SR feRon) fifrm, 2019 a9 @ IRW TR @ S @i Rl # v 2| I' faftem @ wift weiia
TN WE G B dlel BRIAR USR] BT & fbU O X8 T Gerl o) @re JRem 3R O Bl §91Y & &g
feenfrder <a €1 af & <R seNIfud o oifom fafami # wfiTa @ IR & AT AR & H6 § oY deE
fafam srerar fouy @ et & faem™ 9Mel § G9RE Wi 8 | 396 ofeldr, Bfouy TR /Sarel & g
@l FiqaftId &R @ folv B wies Y T 8|

T & IRM IR A SRR B A DT 6 H & TS 8| Y S ARM IRI Y00 IR BT ! drferept
7# A ME B A # A g vt @ gt g arferar 8 § & S 2

B T g & Freuer § gafee e

341

Y el GRe Td Aee (Rrg divor & forg @) faftem, 2019

e GRETT SR AS (FE SedTe e AR WrE 9edled) fafE, 2011 @ U fafRE 2119 @ dgd Rig avw @
foTq e’ 8 Ael &1 fHeiRor far Tar 2 | 3 2o | Ry Feel $rer, s B Afe o Sere A e
g O 24 MM @ 9% OF B o0 I | IHM SIHBN 3IR SRS AP M hleds & YR R fIemH
HEDT BT SFEITT BRA & (o0 IS Iel GIRT D! THIET BT T3 AR T e fobar 77 | yRanfad ey faferm
UHUHTH (WTE SdIG JM IR el 9gdrad) g, 2011 & SfeaRed Iu fAFEH 2.1.19 &1 M o | i fewfmi
B AHT DR B o1y [T 01 78, 2019 BT Yoy Wl GRef Ud Aa (R ivor & forg @re) fafzei & Wl
IS H USRI BT TR | WY STERET @1 fave WRed WS & oWl 6 Wl ST @R & fog s
JqaTge W A el fm T o | fRwiRll R foaR axe & yeard aefd ure o Stfergeer @ feham # 7 |
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3.5

3.6

342 UTHY TTE YA 3R Ad (Faent godi @ forg GRiRT @rer ik vareraw amer) faftem, 2019

39 Uy I & 91 dw@, [ e 30 STaqeR, 2019 @ Ffdgfard fopam o o, frfad &

o (ITTeR & UMY 3R/ SFefdT TS/ AaT faghel T AR GSllervT/ SAHRT |

o U T Ul W a9, 9@ &R I 31fdd B (TIVHUATH), I fJeTeld & JTurTs/ H9 9ad / B
P ISR # fag T A SR |

o [N & Wad H I B CEUHUAC Ao & Y 95 3 B U Tel B Q! 7 & IqSH! g
foar ST |

° RIAT IS SR FIRITGR ATER $I g1 <7 & oY ST 5T Tl PRIBA Bl 3FBR HRAT |

343 VIGU @ G AR AMS (oafeiT 3R yae) fafm, 2019

THUHTHNRTS o feAld 25 [, 2019 BT THUHCH (odfelT R yedl) fafvl & weiie @1 siftrfod fom 71w
AR fafdre orafel T naegdarell &R WAl & ofefiar, 399 fafygwi § Yo by TU U9 W IdTel TR he—3iih—Ud
AT W AT DI T HRAT AaR 99 BT IRaTd fobar 7 8, F8 Sea avr |, I a7 3R S 9
BT WK 8, [ ITUIHIST 1 @R Aot $l Aoy g & g Hicqiied feban S e | G, Srer Rivepsor et
e (THaNUHdiens) wfed A= fRaure! 9 wa feulr @ R W yhuavavers & foftasl § warfad o
Bles P THET R B Ui I &l 2

344. SiUH @@ & Gy ¥ fafva
THUATHCSTS 1 Sivd @re R fafi o wwier AR fbar & o #aed & faared 2 |
345 WTE G AR AMS (TTE SRAR BT A0 AR Foreiaon) wers ffam

o T [ 3R NG (@F BRIR I S IR Aforegianvr) fIfem, 2011 # A &R &7 9@ @
dife fafrRet @1 iR WRe 3R JRAETd 1 O T IR 9 SrguTer giRed fn o 9 | 3 A
faeRforeeT 3R ATYOMSH B IRIA PR B I Db AN HAY: AT G SR TOIBRYT SN BRAT, SRl
A B, AR Solld) @1 RG], AIedE Yo B RHARY, HARH Yob H FAI, Y IWR Asell
SR $-ird, Te fasmanl anfe @ fory few yraue onfie € | 39 3relan, e Sdkl (A9 aR) Sft
HIS[ET UGN & R R oSH™ @ UGl &1 SAIQ A # FdRd o &1 IR 7 | 9fe 3ifcm rftrgar o
T H PTH! FHI T DI GHIGT B, SO [T 27 AT, 2020 FI HeEH Yob Pl HTHR 1000 TH PR,
gfaumyarr & forg wieror, fFrlerr, orar wien, e JRe widerd 3R Ao | Wl It weie A @
B WGl JaTd a1 S THUAU SRR @ ORT 16 (5) & d8d U Qe W fohan T 7 |

Seyie—gades / ST e

WA {399 AR A6 (SICIal) &1 SRIERadl & 3R TergaR GHed 3R BrEerkied (Tdvd) ok ‘cfaad 3R ¢
¢S (CHdI) Awsidl IR SRSl @ 3R 39 WWsidl & ded UHhUHUHTeNs ovaR e ol ¥ fewfiry sik gema A
T Sl ©IehM TR 310 Al 3R R @ siftRgfad &R <@ 8 | 39 STedl, THUHUETeNs Wiel iR @il qRe |
T 3 < D SARRGEIRN W M TR G & IR A IR I 7o & A | el ge dwan 7

faeiwe wfifa o Soa (R—fRfAfde @ gert ok @m wHear & form)

R-faFfd= @re yerl 8k @ wHesh! & SHIeT o U1K JMaeHl &) S & fofv gy 2017 § U fdeivsl |k &1 7o
fopar e, foraen af # B8 958 o |
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3.7

38

3.9

3.10

31

20

<& & dae ¥ fadwe Al a1 e

UHUHUHTSTE o @rel Rem iR AMe ([QSmae ok aran) fafem, 2018 & ot foam 2| dodeel Su—fafm 12
TR-FH R @rE teRe g1 [AfRfde an] ges @ 91 Sl & siHed o gfshar MEiRa @ 1 2 g9 ey |
UHUHUHTATS + Wy Heell ORIy 4 A0 W e SIReA BH B & a1l AR ISl | by g o <@t a1 iE ae
& fog Ua foRIvs AT &1 6 5T & | Thaisl, S S Al & el @ ¥R @Te S/ §eh & foig &l @
Hag ¥ Yd HoR! oA A8 B, $adl 50,000 DW (S UAN BOR) B Yob b A1 fAf¥ad WU | WRT AT ST WA Bl |
4t el faRiws | amaeHt (iR SeH fRfAfie efie we) o Sa $Rd € R @rer MiReRe Sl e Jiear el
U1 RweIRel Ja &vell & |

HRITTAY

381 SCXHIMS VoW At S1gedl/ W Weliicd TAIRTR (Eueivan) ai ARy Sen weries (@ensans) 3
RER HeR 3l gedr Awliied Ue e[edhed (ARSUITANTH) & Ted U AN Usdl @l & | ARGAITAUH
& WEAN ¥, faAld 30 SRR, 2019 HI UHUATETATS, T8 focel ¥ WrE el 3R ANSG (@rE a1 WA R,
SYCTR[CH, R 3R faVad ST & fog @, faRy Rfbicay wivH &g T, $aaR T 3R T4 @)

faffRm, 2016 3R THTHUHUSTE B ATSHT STUETRI T I AAHARN b Tt § BHIRRS! b oIy Vb SFRachal
BRI AT B T oY |

382 UNHWHd WIE UK § DICARID SFARNE DI AW B ARl BT FMERe & & oY Thoawagans H fawd 12 3R
13 TR, 2019 BI T ol HRIATET BT SRS fdT T o |

S WIRTRESAT 5 AFTed® fewor

UHUHATHUATE §RT a9 2019—20 & QRM S0 ¥ $eR by Y Yel W Gl & dd SNl AR d8aR G98l IR G- @
forg gt A1a Anlees fewor SN fhy Ty o

*  ToeT Yo WIer: A T W YK AN B oy R e verel gRREd &R & dag § ARei fuer He
09 /2018 |

*  UTAICIH : o e Wrel GReq il W Aniesid fewor |§=m 10,/2018 |

o Roofedl & ST & fog fRIy aMER &g @re yerl (Rgenfsdl & foiv thuwey) & ey 4 Aqrieie fequ e
11,/2019

. A1 3FIT— UIYdh S & A9 § ANeY® fCwor wer 12 /2019

°  PICARS : WrE GReN e, | SR GRET IU B e | AIeve W §=AT 13 /2020 |

*  URARG U SIS B GRE IR U & Fey H ARIGRIE [T WRAT 14 /2020 |

* T H o Aq¥h— I SIRH 3R BH BT o] SUN & Heg H ANIGEID [Cwur HEAT 15,/2020 |

3 ARG fCWull &1 Ufd @1 https:/www.fssai.gov.in /cms / guidance-notes php I8 | YT fbar o Faell 2 |

TRed & STANT B B B IR @R Bk BT T8 TR & forg, Auter vhoaed (Taiom) e A, 2020 @1
PRI HRC gU e GReM IR A (Uafoi) fafvami o diaet 9 ur & forg Sfealed @re I Ui arll & oferar
g Ui Al & ST &1 Al o &1 fvi foram & |

UHUHUANTE & PG H UEART Bl A B & fofU T GRe AR Heh AIH, 2006 H HARH HRA & fofv
UHUHUHTSTE < 3 JRIM-e HAIe Sl WG o & | 39 WA W f99R feam S %87 81 §9 SR, YhUauauers o
free o fag 2 o5 ool A uyp = e, Siemdva & w|rer deligd B 3R W METE AR BT U e |
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312 T WUS AHA & WY H 99 B Sced, THels 3R ST g SUIY W & forg faemfes 9N ey e g |
diferdT 6 — ay 2019—20 @& <IN fergfaa fay v sifaw fafgar 1 g

1 |ddl R B § Ut 7@ & ®U H SRRICRd @ SUN W ey & W6y § @ 25 T, 2019
RN AR AD ([depa W iy iR (eler) yem e fafm, 2019

2 | RV TG @ W fody @ e § @ gRen SR A ([Ad W five sk 25 [, 2019
fryeler) ot e R, 2019

3 | RIS 3y iR TIRI $W & e A, GE AR (F1gd 3IR 700), ol e 05 elTs, 2019
el (enft forel) (emqet o =), Srrw (4 oft) (B o ), @ g, e e
@ fdemM Al H HORE R Y e @rel GReT iR AMd (TrE Sde qMd iR
el Agared) TRT G fafed, 2019

4 | 9 3R 39e Wl TR XA & Y AGl & |y A e G 3R AMa (T 05 JeTg, 2019
G AHH 3R TTE Fgard) TRT e faeRa, 2019

5 | @rE gReT AR A (TR @rer gt SR faawon), fafvem, 2019 26 JATS, 2019

6 | Dt Med ol SR I gU PO, BfthA ed gefelel Dl UPeR & 7Y A Td 30 3R, 2019
qIeEE UI0d & AHDI H AU @ WY H @ R AMG (@ ST AHd 3R
Qe Feary) e S fafeE, 2019

7 | B4 /9S BT qY, U AR Y SAIE A ol TSI I AT IAT HISTH he 81/ TR, 28 AWK, 2019
7eal A AR THOH Aol & oy Al @ e ¥ Tre GRe 3R A9 (@re I
A6 IR @rel Agdred) ureal dew fafem, 2019

diferdT 7 — ay 2019—20 @& I Jfergfaa fav 71v greyg fafagar &1 g
%. 9. gy fafe faa fofr @1 sy

1| TrE IR A SR @ o0 oy Sral & dag | At 3 1 H W B 5 are 15 3, 2019
R SR AFD (WrE STe AN 3R Wre edlsd) Weie fafr, 2019

2 | @R R WM Sl Wfed e SRl & @ el d swiE g lided 15 310, 2019
AMIREYS BT A &= SR ATl 9 Sel g(edl & AShIaraoIda Sagaddel
& |ay H ARl 3 Gt e 5q Qe QR IR AMG (TE IS 7N AR T
Tears) | fafm, 2019

3 | PH GUNGNT/ RGN Jed g¥ ARSI URTR USSR & foIY Y HFH AR B 01 WS, 2019
3R AGReel IS S gRUYT & (6001 & e d @re gRe 3R A (@re Idre
AH® IR @Te gdioy) G g, 2019

4 | e gRe QiR AW (R e & forg @) AR, 2019 01 ¥i8, 2019

5 | @ e 3R WG (clafeiT iR yeRl) fafRm, 2019 25 S, 2019

6 | \MUs faciyonee e wierT fhe, SURY SFerdl UgHI & A & Hee § e gRef 05 JalTe, 2019
3R A (FANTRITE iR T faveryon) e fafem

7 | @rE gRen 3R AMe (1SS UY) HeeE fafE, 2019 05 SIS, 2019
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%. 9. Jroy fafrm feaa fafdr @ sftrgfea
8 | TN/ Y W/ I9 H Bl Yok RS B AH b ey H T FRew iR 05 JaTg, 2019
76 (Aha W ufavy iR frdem) demes fafrm, 2019
9 |l 3R iR & SeUTal, 3 3R SIS TG, HERD, THb, TG, HIodR AT 26 eI, 2019

3R WA IR, e e Aoy yared, Wiey uerd # e T qmii, afeT 3R
38T & SCUIRl B foy oG HIe! T FFoid FaMd T1 & JAudierT &1 ufshareti /
gl ¥ el fafEl § Wi $)e @ AU wre gRen SR Ao (@ SR
Ae 3R @rel edrs) | fafveE, 2019

10 | @E STET A S e 3 A B He H e gRe iR Ae ([ W ufkvy iR 28 3T, 2019
feder) <eme fafeRm, 2019

11 | Ge9 U i @l wgg A Bl FEiRT BR @ forg e gRen ik A9e (el 28 3TT¥, 2019
re) | fafm, 2019

12 | @Te GRaN SR AT (Whell edi o foly FRIE @Tel SR WReIaR JMER) fafem, 2019 30 3EIER, 2019

drferar 8 — adqrT 4 @ &7 [Afagar & gt

®. 9. T ¥ AN = R
L | g g ok a9e fafm

1 | ErE GRE SR AMG (TTE PRAR B ST AR i) A, 2011
2 | @ R SR AMG (@rE SWIE AME IR @ wedr) [, 2011

3 | @ gRen ok A ([ ufony &R frdem) fafeem, 2011

4 || Re SR WG (U SR clafei) fafrm, 2011
5

6

7

e RN AR AD (g, MM iR o@ire) fafam, 2011

el el 3R AN (AT 3R AT faweryon) fafrm, 2011

e GReT AR A (T AT W 3RS, JeRgfedhed, R aMER v I & foy @, Ry i
W & oy @, Headr @re 3R o9 @) [FRm, 2016

8 |@mE TRl SR 4G (Wre yaga ufhan) fafvm, 2017

9 |@r Gl SR HMG (3T) fafteE, 2017

10 | @re gRen 3R qe (K- fafqfdee @re 3R @ ues o foy orgdies) fafigd, 2017
11 | @@ GRe QiR Ad (Wifas @) fafam, 2017

12 | @ GRe 3R 9SG (Tedrericrd 4a) fafam, 2018

13 | @TE e 3iR AMd (S ) fafam, 2018

14 | T Re QIR AN (@Te GRe | fafem, 2018

15 | Tl GRe 3IR AN (RINTRIesl & /e iR aiferega) faf R, 2018

16 | Wre GRaN IR Ae (AU ok <) fafm, 2018

17 | @@ gRen 3R Ae (Uefoi) fafm, 2018
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%. 9. T ¥ AN = o

18 | @TE GReN IR Ae (SRR @re U Ui iR fadRon) fafem, 2019

IL | ey @rer gRem QiR a1 TR $RIR HeIder AR, 2010

RO el qReTT 3R A TR (g9a doai § wrt a1 fate) ffve, 2010

WA @Tel RNl SR HFd TIOaRY (Hald HelsdR | & orll &1 ais) faf=s, 2010
RGN Tl RE SR A T (e i ik denfie dea o i) fafvem, 2010
L | yemafye R

1. | IR @ GReT SR AMG R (SRRl 3R BHaRAl & o9, ¥l Ud 3 WaT ) AR, 2013
2. | RA @ GRe iR AE WReRe (Wi SR i) fafrm, 2018

IV. |fagm

1. | MRAR e GReN AR ATG IR (3fedel SfR Wewl & I, W SIR I War o) R, 2008
2. | e QRN SR AG R, 2011
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41 SRR/ USiieRer
411 fafame wmeEm

< H A WTE SRIGINGT (THEIST) ST HRIGR SRA 6= I7 AR @ & fofg @Tel GRe 3R Aa S, 2006 a1
HRT 31 & ST Told BT BT & 1T S YT ST Bl & | @1l GRa 3iR A (Wl SRAR FT ST
3R o) fafm, 2011 # @re dEdw SR dollaxvr o wfhar |adt fafem € | urer el @ STAR dal
TSN, Y T8RN UeT bl O & 32dT S9ab UolihRvl U O & | doly /X5y oflgedd & Aol ¥, foed) faow
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T A & B W GRE YT 3R T B AR iR ok it sfiaRat a1 faRey & Tahel
e IR AR IR-AFSIgd/ IR—FFAIRd @rel Imal & |ag H Fafid IR R a3 8 Wl 3 & |

W RIS/ XIS &3 S SYHi | SR (B T 8 P 9 iR iR SR @rer awgel @l U @ fory
WfelT R ¥euel U & ST @l Edicried dxd @ fog G fRquRe! @ d Sioddl Ual e @ iy T
JUTCIT AT 3T N |

el Haell 3 &1 g o STuarRi # (B1C WY & Al ofdfel I T T o YR @1 @rer gRew e T8
?l) 3R e qFal (e favg R @ $Ra @ o el 8) THied At T § &R I/ FE I
&3 & WY WS A T 2 AR AW cafeiT QN W s A, N 318 @re JRem @) U T, OwT 32 &
T80 QR A TN I Ue & foft I & SHlT AR THUHAN Dl MaID M TR ST BT WA far
gl

Tih T UBd :

A & AT ¥ e GReN 3R ANS (WTE BRAR B S Jorg awvl) [AFRmi 4 @me a9 |
SRR 3R TSRoT Ufshamell T TR0 3R JRharvr IR 31feid g¢ el Yumell [adfad x|

el R Jae Jonferdl (THUMUATE) & W1 SFJUIe &l HURien 3R oid @ folt Urie iR JHoH Toifell ot
Th MG ~edd AT AT |

fAff=T oRo & FaRed AR & AI™ ¥ WiRexv P ATdRe Ufhamei ¥ THI @ AR B gedq - |

YT YT Sfel ¥ el o S{fuvex] @ Jargael GARad o1 & foly SWRd @R Afed 31iq ‘s-iad, el
faspr’ anfe @1 Afha wU 7 WA BT 3R I el |

T BT R R @e | ST AR/ et/ STuie s € S emgwiReT 3k shoad & ded o |
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drfeIdT 9 — BT 3IaT IS AT T TIT TollBYoT 8q el HIIGS

daIg AgHE

50,000 <leR ¥ 3ifeidh TRl gur / Wit sferar 2500 g e (Aifge <) Ul gy g8 31 Uareil T Icured Hed
qreil SI b1l |

TR T YRR/ SCUTGh SHhISAT (o] GRT &ar 2 Mg e ufafed o i 21

50 ¥ QIfF IS WRRI /150 BIC W/ 1000 Hadke Ulerl FT Ugay oA & forw gaferd qasa |

gfafe 500 febetnm & ot A/ Uftr @ 150 Mfged < A B TS 1@ ARG S @ fory Fafoor
T TRIRBRT SIS |

31, 3 3R Tofe fUITE STl & orarmdr 2 Hifed oA /fiF W e &) emar arell WIe YRiRa_vl Sarea |
et 9@ e |

s ST & forg @ Al iR @ Avie At @ usiRil &1 ST SR drel W) I |

T ol W A s o fexl ff wiferer W@ uerd @ (R / UGN/ 3R BRd & o forg
THTATRITATE gRT SAIGRT FHIGS Gar fopar 2 |

AT I Y ARG T H IR THAIS @ Uoiipd / T Srier |

g WOR DI TR O Yord, gaTs 3R fawoe, dexime, <em onfe @ afdvfa ufwml iR soEal # @
G HaTY |

ura RIaRT 3R S99 3 YR dTel Bled |

T - W AR |

IR AT

GOlTENT

TOIHROT AT b g & fold UTa ol & 3Tefrar T Uhaia
FHY 31, 3FI 3R <Tel g Y ShTg i |

BIc—HIC AT, faghdl, GaxT uRy, fdsbar, = {hRa fashem s1er@r SRl R 9R |
BIC @rel Jaqr, RFaT aififs SRR 12 9 TR o0 9 ifds 78 2|

3w 100 fhamum / wfiex ufafes Wom @) ST T |

YfAfa 500 e 1T & B §Y WX AfdT HIRY IR FHATg & |

iafed 2 g5 U] AT 10 BIC UL 3HAT 50 Fadhe Vel AR AT I HH DI U DI & |
drferdr 10 — SR &Y TV gel drgdd ar yofleeonl &1 ayqare gifa

GL DN AR o AT ToneRoT
2013-2014 14,610 4,66,057 20,73,405
20142015 19,250 552,113 2378,082
20152016 24,917 7,08,664 27,64,600
2016—2017 30,413 7,92,780 30,39,762
2017-2018 37,405 7,83,832 31,90,371
20182019 46,851 10,44,992 47,97,997
20192020 58,538 12,99,887%* 61,46,239%**

*

sk

el ¥ @I gerr d 25 e @ gl S <@ @
feel ¥ @ qerr # 24 vfoerd @ gfg I A &

#kx  fUgel Y Pl oIl H 28 Ui B gl B <A @
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drferdr 11 — 591 / 6 57 &7 4 vBeavy 3ifSfaa9, 2006 & aga (fe-iiad 31 91, 2020 H1
Reffdr & srgaR) yad= a7 &1 ganalie grar

o Y H1 T T W SRY U UESl  TAUA Rt Sweel  feeg
T
1 | 3feAM 3R PR goTE 1 3 3 14 i i gl
2 |3y wew 1 13 13 45 T gt El
3 | rouTTd Yo 1 25 25 3 i i i
4 | 3m 1 33 4 32 T el gl
5 | f&R 1 38 14 14 & & &l
AESLH 1 1 1 5 & Tl gl
7 | oivrTe 1 27 26 57 Tel el &l
8 | TIe¥I, TR el 3R 3 <9 1 2 3 3 T &l T8I
9 | fewel 1 11 9 16 i Rl &l
10 | M 1 2 2 20 Rl g gl
1 | ToRE@ 1 33 41 274 i &l gl
12 | ERamn 1 22 6 14 el T8l g
13 | A yew 1 12 12 11 Rl i i
14 | 99 3R pER 1 20 20 63 & & &
15 | IRGs 1 24 45 22 & i &l
16 | dlcd 1 30 36 210 & g H
17 | @xa 1 27 14 136 Rl i gl
18 | e 1 2 1 1 & g T8I
19 | erg 1 1 1 13 Rl i el
20 | 7w yew 1 52 51 155 el &l El
21 | TR 1 7 47 218 el &l gl
2 | 1 16 12 2 i &t &l
23 | AErem 1 11 11 11 il i &l
24 | oA 1 0 3 9 T T2l T
25 | AFTels 1 11 3 B i Tl
2 | anfsam 1 30 36 30 T & g
27 |y 1 2 1 2 il Tl gl
28 | o 1 25 22 46 Rl g gl
29 | o 1 40 34 56 el &l i
30 | ffdew 1 4 3 4 Rl g Bl
31 | afd g 1 32 32 271 &l &l gl
32 | e 1 31 6 7 & T gl
33 | B 1 5 23 3 Rl & Rl
34 | ScRRES 1 13 12 29 T T2l Rl
35 | SR Y 1 75 72 580 Rl i &l
3 | uRem 1 2 23 180 & g g
el 36 703 | 667 2583

fewft : Twoad = w@rer GRe SRyE, Tel = IR afrer, el = T feR), Twuwe = @ gRem e,
THUATH! = o WA GAGHR AT, SVegdl = el WRIT FARaR |/ |
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drferadr 12 — Ty 2019—20 & <IviT faweiyor fev 719, fafed arsl 3y argst gv @v T8 gy v
T IV Bl T TEIHB BIRATS

e yawor Jofie @R A @R TE Y M T
JeXUT 1Y Y

iy

Be Sl

1 | efeAM &R MeRER Sog 613 0 0 0 10 8| 571000 0 0
2 | e wew 4044 458 | 67| 178 213 442 118 | 10161000 2 10| 60000
3 | orovmEd yew 346 10 1 6 3 4 5 26000 0 1 30000
4 | 3mm 459 129 6] 78 45 53 11| 1029000 14 5| 80000
5 | fER 5665 501 | 166 | 177 158 147 8| 208000 53 0 0
6 | A=rTE 384 21 1] 20 0 74 11 810000 20 1 0
7 | siTe 1550 305 42| 187 76 205 190 | 5562500 56 0 0
8 | TEW 3R TR gdell qe 232 9 0 7 2 15 6 96000 0 2 52000
A 3R g
9 | el 2114 374 109| o4 171 341 46 | 2012000 59 60 | 3250000
10| e 147 6 0 1 5 6 4| 210000 1 0 0
1 | ToRE 13160 984 | 59| 511 414 579 368 | 28695500 16 27| 966005
12 | gRamom 2417 473 | 76| 265 132 372 140 | 3567061 30 4 10500
13| RAmaa g 675 129 4| 65 60 20 104 | 2709000 6 1 2000
14 | 99 3R R 3688 950 | 28| 529 393| 1395 817 | 6451700 35 6| 23000
15 | IREU 1039 397 138 49 | 1180000 63 13 0
16 | FcH 4551 465| 93| 123 249 351 211 | 2004500 80 12| 220000
17 | axa 5021 778 | 354 | 187 237 359 509 | 12372500 210 8| 245000
18 | oFErg 6 0 0 0 0 9 9| 101300 0 0 0
19 | deg™ 0 0 0 0 0 0 0 0 0 0 0
20 | 7= wew 15717 | 2575 | 132| 1509 934| 2083 | 1598 | 88103000 131 17 | 1134000
21 | R 5062 | 1030 | 216| 688 126 | 1150 847 | 23954623 1045 135 | 122500
2 | PR 92 73| 57 5 1 17 18| 195000 1 40000
23 | e 133 2 2 1 1 0 0 0
24 | feiRm 101 61 o] 15 46 0 0 0 0 0 0
25 | FelvS 0 0 0 0 0 0 0 0 0 0 0
26 | 3Srem 702 183 44| 99 40 61 97 | 803600 12 0 0
7 | 5 5 5 0 0 2 20| 142000 0 0
28 | Uog 7053 | 1394 | 80| 1056 258 | 1990 893 | 28763850 106 33| 584000
29 | XToTerE 6455 | 1834 | 409 | 946 479 903 174 | 2694320 75 0 0
30 | Rifdww 18 0 0 0 0 0 0
31 | dfterg 10528 |  3155| 991 | 964| 1200 | 1779 | 1390 | 16712500 857 | 351 7377500
32 | defm 1680 135| 24| 54 57 11 67| 311000 14
33 | Bt 33 8 0 5 3 0 0 0 0 0 0
34 | SR uew 21193 | 12568 | 1458 | 7534 | 3576 | 14575 | 8881 | 335465100 1787 133 | 1877800
35 | ScRRavS 1211 267 0| 247 20 142 11| 1284000 0 0 0
36 | of¥em §ma 1781 310 104] 119 87 58 80 1543000 1 33000
B 118775 | 29192 | 4526 | 15671 | 8995 | 27412 | 16881 577739054 | 821 | 16107305
| 51 <3 & TR | soaeaso
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5.1

36

T&EMI-5

Qe qHeoT i R

GTE] T JRANTRITCTa B SHferge

5.1.1

5.1.2

513

5.1.31

5.1.32

5133

51.34

T JRen AR A AR, 2006 B AR VIIL ORT 43 & SRR, UHURICVAS GRT Wel GRET HhT B
T @ folg Wl FRRTATest # @l W & fory ve miRRerfes Jomel (ST Rives) o Wefed /e S & |

QT TR TRRATIST B BRI

e fafam® RO & Ua A1 9T & ¥U H, e e aikReifia! yomel @ sida feiad wa a1
R B o

> wE e/ [ @ PR Jore SR GReT Aes] & AWl |/ T el (BRg B AR
ST T fReIyoT SR WRIeqT v el @rel Sl / ARl & g &l |eM a4 |

> IR (FRE |eE feffRt § wer e aifs g ghRed fGar o e 6 ey 6y o @ am
IUTE HHDIPT & 3R e Ay fafed Arevel & srurer ¥ fobar S 2 |

> IR edied S F AN a1, o @ 9 et e o © 3R JegER, TrE AMa! il
feemeer sl & fer  Fer o |

> WRIeTT gl H A T av, [y axe 3ar IHiexy & v Jeded b1 3= 37T 99T |
> Tl e R W APl b IR H fAPeey J SRR H SIeddT UeT BeeT |

GTel e JIRTIa 1 SUANT faf e, Il iR @l R Fared! gRT [Bar 1 |ar 8 e wi
WRI R @rel Bl BT Sure GHfkad e o 9 |

JANTRITA T AT

THUHTH AAH, 2006 DI GRT 43 (1) T STIAR, G TSRO 56 ARATIH & Te @rel [I%elE gRT T Bl

faTeror e & WO @ forg I werT SR QrTee WANTITA YR d1€ (TTUEITe) a1 fal oy
HHROT GRT YITRAT @rel FANTRATEAA SR AT GRS Pl 1 SO v el |

UHUHUE SRR, 2006 B ORT 43(2) & AR, WrE YRV, 59 ARRA 3@l 89 e a1 Y bl
Rl aiR fafemi gRT YWvel el JANTRITE @1 |iU ¢ BT T S & (o) T I7 A0H NGl @rel TRl
AT GANTITCTISI I, STRRGET §IRT RMfUG v A7 ARG < |

I SREA BT ERT 16 B SWRT (2) & TS (8) & WY UlSd IRT 43 §RT U<l kAl &1 YAN AR gL,
UHUAUHUSTS 1 TaRR, 2018 # WTel GReTl 3R ADIGRY (FARTATAIN Dl A= iR afferega) faf=m, 2018 @
Sergfer febam | 1 fAfrRre RINTRITETral &1 AIRIAT UaTH 6/l O SIeR[e )l @ fofq TiT UTshamTel Sruefrell el
HR PRAT & ol TANTRITAIS BT Ty, AT T SRR 2] AIGS, TGO, eTaRIer T Sfid, JARTeraii
& <IRI, e, Al % R, |oRen s |

FUR B H GIAAT P QA1 o & fofY, URGRIT A & fofg; R o & ©ichM W Tre WNRmasl @
foparderal @1 e iR fFRF &x1 @ ol U Sfod o3 enfid o=+ @ forv oiR 39 Y6R <9 # @ wie
P U H IR AT B (oY el MR  UACEIU ol SRINIRIE YA/ AT/ SR UG &7 Bl
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TPHIGd TGN & Aed 9 8 &A1 15 I, 2019 ¥ @Tel TARTATGRI Bl AT Y& A1 3IRA 3% fear & fored
AR fafa e aRve Gomsh), o ok v @@ Sae ffd e mieer @@EE), a9 9%,
TR foeies iR Swre frfd daee uRue (Geendiisynr) o=t am fafvame 4 wfier €|

5135  UHUHUH JAMTIH, 2006 B €RT 98 & Ted GILAITS I & (41 & 1 31f&ep aul | 3rieh 1ol H @rer gl
TANTAY (THUGAIT) B X NEl 8, Waih UhUaud SififaH, 2006 & T8 UAUSIYel AIRICT, WTel SRl
B BT JRIfe AMES | T, TINEIUe T AT IR $R AR g9 Wae H TP qaud IRd 3] o
IR—IR FIRY IR & 918 4 F& I/ D5 MR T 7 THUATH AARA, 2006 B €RT 98 & SHId AN
14 75T WA WG FANRIEAS (TAUHEITS) & Haer H 7 A1 aifd g3 IR fdm 3R 7 &1 GIudigel J1=yar
T G D1 HfhdT AR DI | TSR, 9 14 THUGCIV I oAl 14 S, 2019 ¥ UHUACE SMfAIH, 2006 Bl
YRT 98 & &FTNIGR ¥ 8aT U1 T § | \IS¥/ FY Y &7 R ¢ U T THUHAINS § : 3 R FiolaR
19 (1), 3T I (1), ORI (1), FACH (1), 70 U (2), UGS (2), oA (1), AfAerrg (1), UlREm S (4) |

5136 Y 201920 & SR, THUHTH SIfITa, 2006 & ORT 98 & T&d WIRY oM THUHEIVA = UACEIUe AT et ot
g 3R STy, TE T & Wi TIET & forg SFfSfrm @1 aRT 43 (1) & d8d S SIERy(ad foam r o1 | 3
N TUHAIS §— W@l YT, el R O, foceh, & e O foReyd RINTI, TRETE, SR
U<, UREH ST S QRed SRR, Bleirdl, Ued ddl | a4 & QR @rel A1 @l g ofid & fofy
At o @Ter TRieTT JARTeTenat w1 s fasam T 2

5137 i 31 A9, 2020 & R & IR, el MRGRYT & U 264 FANTRITEASA &7 eda o, fred & meifid gler
& for 246 TANTTGNY onfiet off, S UHUAGH AT, 2006 BT GRT 43 (1) & T AIaT W QIR STfeRyfaa ot
3R THTHTH SIfAFTEH 2006 B GRT 43 (2) T T AT A SIR SRR 18 el (\Rel) RNTRIETS off |
SR 9 B B 4T e & oy wrer qleror el ) SUererd § guR g ¥ | UHUITHUSTE gRT ARl
Tt 3iR AR T TERTETeTel T AR @R AR drferar 13 § & S 7

drferat 13 — Sifergfaa &y 17 greifa® 37iv Ywbva @rer yderor gairenersi 1 gt

RIS el e JANTITATS (THUETH STRIEH, 2006 @Y SRT 43(1) & &G SARA(RI) il

1 | T TRy 15
2 | P WER FF/ W e & ded TR 23
3 | Sl gy 149
4 | STl AR & T WRENI YARTATCY 59

Bl TRINS e T JRANTRITEg 246

NGRS e T RANTRETS (Tweees iR, 2006 1 ORT 43(2) & AR SHeNf)

1 | Pvg AR GRIMl/ W Mot & dgd TN 16

2 | T WRER &1 W B JARTC 02

T NGRS FIFTIATY 18

(*vwueed S, 2006 BT ORT 98 & e SRR SUSY & Ted AFIAIIG ao STegf)

5138  @TE WTRAIGRYT GRT WTel W] SRR @ SRl AT & ¥iead JAfdad & MR W U ad Tl

& | T, @re AR BT S Al H Sl el e JARTeesl Bl AicaTed SR AT B BT I

g 981 g H Pl A TANRIe T8l 8 iR W € Wel SHe] G $H €, d81 IS el JANTRIC Jfr

ST FRrTEEnaT ot e ¥ gfg R P R 2 | SRS SUey & e UHUHCHTeNS iR TRt
iR 90/ AT @Tel JRTT 1R XGRel FANTRICe @ o IR gl it 16 § < TE 2 |
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5.2

5.3

38

5139 WTEl WRHRYT & d8d Qe JATeed

18 NBRe RANTEES § W Q) UhUHUgUes @ yde R &) a8 Sy @ ganee— mirere
(TTUmeTSH) SR RIS Wrel TNl — Slefeblal (TTUPYers) | TTUGTe—TINAETE @l ATiie—{ol qrier!
(i) vefar & Tea STy Seel Wre Wt WINTel & U H fawfid fr W 7 | geT sivEiRe e
f3HI® 23 SRR, 2019 BT AFH D TR IR UTRIR BT Hall, S YA AR AT @R IR GRIR Heamo
o W, A ARel FAR dId A BT A1) YHR TICBUA—DIADIAT BT Wl A D [AReAyuIead SR &
1 TR AT S AT T & | D 7ell, TIUHUA, PIABIAT H GeAulg SN Bl Wl I=Id Geold fae
) foveiToTcid SUBRol & W1 S fhar T | M € THTHTEens & ded §os o I=s ¥ a &R
el JarTeeTe o affferd & <@ €|

Y ¥ W T TR TR AeRee!

521

522

523

e GeT SR faveryu, @re gRem ukRefdsl oF & iRl W g S @re @ diftedar SR GReT Bl e
A © | TEAR, < A Wrel WEoT TRRT®! 73 BT T 3@aidd dx- 1 731 ¥ @Te AR PN Jadr 0MIadD
AEPR Ud RO (THUTAUAR), T §a fifics, 78 fieel gRT THUaTagens @1 ok ¥ 9Rd § @ wde
TANTRITES TR U HeRes! @l T3 | 36 WY fohadheny & SR, @rel wieror mRRefaa a3 § 9 wewayul fRaemat
ORI TSI, TAIESIT, Samedl, TUdITe ofe ¥ uTw mfdfhar W fER fear R sk anfie fear T e R
R yE RwRel a1 FMaiRa fen o 9 ok <o § @@ Wi gl el 3 936 BYd & (oY T BT AN
feiRa foar o w1 |

39 T & SRR W, TP URMG fdg & U §, ¥R H Tre W TRl 3 SHa Gollrvl (ThUFUauars
Ao, Thdlell & Wi dTell TARTATCNaN, YWRel TARTATCl, HINT JARTNensl 3R IR—ThUHUaTas
TARTRTSN), Sc—aR HRNfod JER (SR, qd, URRe SR SRv) & AI—W1 Sa] STeRT—3TeRT I el
(Sifaw / RS/ Faey W) & SR W FHigpd B 77| fgde iR mfie offaa™ & 3R W, 79
Frlfaar fifed & 73 iR I Fvifaa Ryeiel Feia @ 15 | f9 W@ gRIfadl R JemT STell 3T 8, 9 SR
AR W, SRIfth Suderd, diEa fdem, e, sau ok [OeM, a9d SWM & A-ar . SuHin
STl & & H X8 2 |

IRTTIT RIGTRET & S0, THUATATNE Ueal & & <91 # @rer werr gRard) e @ ggrr o & fory & Ueelt #
I T & | ST SR raeva e & forg wwifaq dridt Atedl & da, SThiare W 941 @re sIrremensit
BT SIS, TRIE0T SR BT STRA HRAL, TSI G GReTT MR Ual Faeqo d el @rel SR & HI—<re
I YRl H @Tel R MR I U7 (STSSRA-THUHA) & foIg U SFRRIser qRIeTv &g &7 I e i
2 | @re e & § e gl RReifte 3, e @ wErerest § S wrf e awar R gmaei
§RT AU BT JGT1 <1 & ol SMaIS & | Tl AT H J7UATE I drell d8ak Ughl &l a1 3@ & forg aree!
3R SATTER FANTITS Bl SR B 3R 5} ARG Ugldl o1 2 3 5 e¥d & fog o9 e Frrmens

Pl JicdIfed d @ foy, Ua fowqa Xfbw digaw qRanfad § 1 I8 Nfew Afgad, it Fem ol aerd JIeTeeel &
forT ThdisT & Wegw W e Iy oaF H € 7eg H |

IS Hew TR

5.3.1

el GRETT AR A (FANTRTAIST Bl AT SR STfeRge) AR, 2018 & fafa 3 & SFQR, el wiferd=er gliefor
@ TSl T BRI B, oo, Fdiorn, wErr iR giier & Sewd W e f siferfod @ TEnTee A1 YR
Tl JARTIT BF T Hed IR (THRIRUS) & 69 H AIRIT UeH &R Jahal ¢ |
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532

UHUHTATSTE o fAie 08 SRR, 2019 W o auf &1 oy & fory fifwml o faffie @rf & fow 12 sfdgfa
el NIRRT B L G TINRIE (THIRYA) & ®U § ATA UG &l & | S fellal, qI AR @rel
TN BT I il 9 a9 o1 ol & fory Wl THIRUe bl |eraal gfadm Uar a7 & foly dRl $7
2 ATHN S FH TN (TUAIRYS) & ®U H ARGl UG &1 75 7| 7 41 14 THRYA / TUASIRYA &
Y ST SO W SR By U 8 | ST o & TP 9N & w9 § g, <1, i it anfe aret
QUAATRYS 3R GHRUA & forg feem—rael o1 gRadn 1 sareersii & |rer |rsn &1 s & | ff=1 fhareeri o
AR PR b oY TP THARUS Pl 25 ARG U IR IAP YUAIIRYA & fofy 10 ARG U T dMfep Sgare (e
febar 71 8 | ¥ & SR el AR BT 40 BIAAl AT 11 TIARTS I 10 o1 SUY Bl IFFaM (SHowall fazersor
& foI0 1 THOIRYe aieffel SMSU—hIfed & i, fer Yhyavanans sigwer ffeat @ wdherm o w1 &) ok Te
UUHRIRUS 1 04 oG $UY WIRY fhy 0 | fadids 23 3FTRA, 2019 I I Wl JANTIeA], MREE & Sgared &
R TRV 3R TUHIRUA B AFIdl YeH fhy o eelt Jomores it UeT foham MR | 89 URIRTe /. TUHRIRTS
B vh G i 14 § < TE 2

deI®T 14 — IS TH FIRTIATCA (TF37%0e]) / WerId IS TeH GIARTIICl (TU18IRYer) &t qat

faRre &= fore foly TaRTd / TUHaIRGa

TIRUA & ©U H TRGN TIFTATATT

ifa fbar 11 &

1

T

faiq ferdieror woikdl, difea, deat SiUHa e

IMENTAR— 9 RAd Wex BR I, J0I, HeRTS DICANS AR qo AIBIeieNT

2
3
4
5

ASHITAR— Aol SIcC 3 HERIS Caatel, Pifed, | Ao 3R A STQ
axd

6

HeX BR TR UGS AT 37 Afsaecr®d §S The— TS | ST 3R SW) IR

7

THMEIR— 3fead §&icyge o cifdwardiel Red, | Iy deefl qeidd,/ Rgw qodied uificad—

ARG, STR YSI AN veTel, FRITHS WrE gerft iR e/
IRA W yered / @ 9l
(<SiuHen fa & PRI & )
THIRUA & o9 # ol Jarrement
8 | SRl THAIfedad oldRey! Wisde fofics, gevmTe, | SIS 3R <rall, ATel Scife # ATddlefod iR
AT NEESRIERERICTSIN
9 | vsas wE ReE Ue uifR™ Wex fafics, arean, | oy fafecn oivfr & oafiee ow, wemifcas
e ST 3R EME
10 | faw osa fofics, SRETE, e e, Vedlglferd 3R IR—Tehlgiield W
11 | BR o= Ursde fafics, Toum, gRamn o 3R a9
12 | TR we Us U RIS (§Rean) wigde fofics, | @ | Teloll RS
Pifed, oA
TARUS (TURIReT) Pl HErad Sfae
13 | Frafa eror Toill, @=Tg, afferTg QeASTafag e § 9 & wU § FERd
qfaer
14 | Frfa Feror oill, dierrd, TiRem dard Wi e AR § R agell & & 4 didd &
U H HERICT e
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IRTF @ GREM IR A Jifeehon

54

40

Tl e TV FARTRIEel & FIau |fed <u # @y wemT Joel 31 §5e B @ (10 U Dar & Bl Fror

< W T Qe WE TS S W1 Aied of H ErE W Yoell Bl gge dR & (oY Uh duld &
B AT B TS 31 SRR 2016 B @R 3R URAR HedTvT AT )T 481.95 TRIS SUY (40040 HRIS TUI—
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2l THUHA! §RT SUYE 3R @R FshdT Y B S0 | I8 ©IchH UHUHUHTATS S TR H 8 dTell T S
T SRAT BT TR b SIS & AgH J VG TeIsl @l RN oxF U9 HefHd ThUEe §RT 59 W BRATg
TR # A IO |

Sita B AMER

ST SUIIgd Q1Y (SMSSTH) el aeal @I fI9 SR @ smawyed! 2 g, R A 380 R 72 fvar 9w
TROTRY FETd 3R IR fadfer o W 8 | ARy oMeR & faT SMesu & uva ot Ry orawen # &1 Shfaa
&I W& UG | THUEUETTE 9 WRed 3R URAR ST G | ffteT Gesl g 3T sefed vaRigeM,
SCrerol BRA, YRA™ fafher oy uRyg, $feue A st ufSufoa IRgICRId, Suckdrol Us
e 3R A ST & AT 39 U5 B AN 1 B foly e el for B |

39 IRIS H AR & g SR & Sucterd, Haftd fafeear Gor & YRR &, el g SIishAl
AR RTURST & |T qEd AR G TR 5g ©IchM & &6 § Uicd grrkad &R & oy Ud G99 e
YR AT B | T8 AU, ¥aRed WRaRt iR A1—fdT Heradr Wgl B S SuTe Q1Y (SMSSTH) dTel deat
& YU o] el 3DV AT B foly Uh ATIH ©IchM & | 56 URAGHT & SfHId Silad 31 TR Sl drell
3iTvda, SMER IUIRT AR 3 FAM ScTal Faell defie Ul §RT J1 Wi 17 fafheiia qemell (15 JMESTd 3iR
2 BIRUIVERIM® TM) & fo ORI SMER & ST &1 AN e iR facell & A | & T3 © | §9 gfaem &l
faid 02 7, 2019 & IS UH ¥ qh AdT S4B ANDI BT FRG(IT {5y o9, o+ vgel &, favaw faar mm €|
TmHeETE (R er 3 omeR) fafeml o siftm sfeRgE I aRe @t ufern T <@ g |

THUATACRITS « R dTe] ¥R HRIGH (QIREIUHD) & AT Siad & fofU oER’ U8 & SRR & foly fadid
16 ISR, 2019 FI THR BT Y@ T & |

ST GdT oI

THUURIUSTE '§C WI5C Sfedr & U M & A1 ¥ SUMITial & MeR § 79d, A1 3R a9 &I Wud @
AT o7 & Gag § 9= RIfdT e @ foe 9o w9 9 WO 9 <@ 8| @ Wiiew | a9, 9 ok e
P AT dTet W B @ BT AT TR S T H Igae Bl IRT TR & fow I [RER A Regd
IR S ISTBAR X1 AR T W olier B ORI AR B I fhar B 1 39e aifaRed, vhuawaans |
ST BT g Be & NGRS THId B IR H R SR 91 A1 § 39l WG B B R B forg
e e RS Afram @ f 3% v o | &t & # 91 fhder ofR R fhde &M & @ o favre dreed
e v ‘ge wge & fve, ol SR Y Re' & wrer o yeie & oy we wew 3 v ‘ge Wge sRear
AT & I S | AFTwdbd ATNA BT 41 R fobam Tm e Rl Sfiad fafe vga @ fow 'se e sfear
& ST Thyed] SENT ¥ @ived gefie § FH @ o 66 |
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TS 3N G aRad

101 THUHCH RFRM & SJER, THUGUEUeTs 3 Q¥R H RO SR TOReIR @TE SUae dWH & ARy U 7|
UHUHUHUSTS P idied FHvh AR FIeR |adl RacH (Taere) hearr a4 fiaure & e fwar ok 9gam
PT YIRS g @ olU o1 gl & 1fch Wrel GRell 1 IRalided TAF &0 | AT fbar o |ab | $90 et gficsdin 4
UHUAUHUSTS - @Ml Rl W S STedd] 911 IR ol o & forg aRl @1 §ered a9 defl @rel 9l & dag o
IaeR & Rade o @ forv A= fRaurae! gor et/ o dreml, TR Jei, Greqt anfe & arer 9rfie @ 21

102 99 & 3R Wl GReml iR Uheavs i, frawi ok fafemi & smaws gcal & IR | fRqural &1 Rt & & forg
UHUHUHNSTE & G fhareeti, e, SUAieri Rk 3/ o™ SRl &1 Gl gl 4o @ fory fafi=t g, Ruem 3R
TR (™) frmdery fw U § | SR & $ifenge o9, file, soagie ik arifiie Mfear e sifwergT Araw vd
PRI / Y, Hell 3R @AIR Hell e $ ITAN IR (A~ ed Fel b Fa1 o1 GAR febar 77 |

103 SIFTRGAT AT
1031 '3 VEc 3few BR GATd fafdT

G WIRERY + @rEl 3R U SE H WIRSS HeRT Yage 3R WIRed Befic $F d- W BRAg ox+ & (ol
ST STTRaT I, S ST SeAT BR Feedd fofdy” Y& a1 | H-g Jera, S v Al 5 el
2l a1 (THUATE) 2019”7 3RA b o, fOIIaT ST WiRed Fax] JANTwddl AR J6ee ) ey & & oA
2| T 2019 B ISR B AR I VET SFA BR WGl fofd T B ST THUATESE | e s
ST by —

(1)  faTid 12 RAaR, 2019 BT THIUE Ald, THUT H WIRSS HaRT ST 1A I fbar Tam s
TIRI A A @IRed HakT AFwadT R 6o R T fhae Raars), & iR dreedl & AT &M & @
fore g1y faeman | @ A Pigel 7 W 3R W uered H S ©Red Udbe &7 BT e fhdr iR ari
BT AT ATERV PR & fofg IR fobam | 12 RIaR, 2019 F Y& 2R HeRT FILY P 8 A TF 7ren |
TN TSl d 30 AR AIfSAT dpee (fCaey, SR 3R Bugd) W Al JRd] b Ugd Al S 9
SRR W ST S Wb | 30 AfARad, THUATvang = 1oy /e X &7 B @il GRa e ¥ g
2019 & FHI—HHT & FTAR A 1T B IGHTAT AR g3 TS H AGoli M AR Al § 39 YR I
SIRTHGAT AR HaRT T A Fa™ & foly &el |

1%3110—wﬁwaﬁﬁﬁa%mar”?aw?f%wuﬁ’vmé#aaf%lﬁv”aﬂa‘ma%em
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78

() faTid 24 fadeR, 2019 BT TEARYS, 8 el # 7 faeg~ W # w<od & WaT 2019° FEHA ATAIT
forar T | S g TR 3R URAR Fearr w1 87 g adF F W forrm | $9e ST ThuHOHRenE A
e 3R UG &3 B WIRed o v & oisl Bl 91T | TS UM B 61 I P 22 WE Ui
T T UETeH H IRES e H G WY W TG ST R A dTel qul H U WRed Hefie bl B
TR B foly W8T & U off | $9 HRIGA | 200 W SATGT 2@, TRIRGT AR 7 fRauRa! =1 w7 for |

(3)  UBUHUHUSTS  faid 23 | 29 RdeR, 2019 DI U FEACH (THSIY Ha, 75 facel]) H GUBT 3R YIhRol
AT P b1 o1 TBl Yord WYLV S @1 T R HHAING] Bl BRI W WIRSh HeRT AN AR UG
B e H STei @ forg URT far 7 difeh SHHT GFeishvl (a1 S T 3R Sl Sfad el &1 9e |

() fova @ fRaw W THTETEETE 7 “gT XTET Sen” Y SUANT, SaE 1R Safiaxoi 7 A e fo |
‘ST X3C T Bl A BT W G ST B GFMI @ Brocyl W A Iy« BRI T T |

()  faTid 24 TG, 2019 BT THUHUATSE & qrag @ &A1 BRI o SAMBMC Aid H 39 YHR S GG
SR SRS fohar o Ui UIeeras it Aia gl (A & M | ArdiUd) e §Y1 o o 3
TRRIDT W TRy R g oiiad & forv oo fd Siad  Tha-UanT dlel WiRed Bl ST aRA |
g9 & forv URa far|

A 11 — SF 8Y gef7 & arer g vwge feIr Biv a9 fofdT1” srdsma & T

1032 ez ‘S W8 T

THUITATSTE 1 ARG Wkl TR SFde], 2020 Bl ez ‘ST NIgc TNl SMARTT 31 | 3% TR HIo,
QAT @Te, SUHITT NG, e S SR e wiRds &3 e o | TR SR U% ATE dd del!
3R T UF g Uil o yfafteat ura g8 | ¥ @ 100 URHIAET ST WRIE YIS & |1f 1000 U T
TG M e T |y & fofy ) R ST Hega ufagfie o iR $T wise sfew & W # omm
fehaeretTal @ fory JaIaa ofgdl @l 98T @ oY S¢ I8¢ WAl QM @I 1 Sfler fdam 1 |

1033 'AENT TiehM W fvwg arae

THUIURIVATS F faATd 04 BRARY, 2020 ¥ 17 A, 2020 T AN & HAEIH W ARG $I QT 3R 90T & &7 &
foReli & WY waw B | fRIvd ae | 30 doe & oy ARSIl B T & ARAE | ARG 1 39 RS’ 9
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‘T XEC W A TF@RI W€ 31 | §9 & 918 & ARM DGR WReGR IR Gagid Ao w R IR AR
PRl Y S A SFSRI o & A g difsdl (A vy 9 feemr W

1034 IR R : fRE 99T BRIHH

S ST foid 02 A, 2020 H AL G W T el T2l BT IR (61 71| 36 =9 o1 e @rel
TRET SIR e T JRIER @Te iR Waved oFfeiie | Wafe qqal R TTel GRe & &F & faRvell & |y favdR
¥ Td B T

1035 IAHAAD AT BRMGT T

T & 41 WTel [RET SR bl & [9aR 6§ @ 9ed | S & A o e @3
SIS fda T —

o fAI® 04 ¥, 2019 BT FIT TS IS & (ol BRCDH BRI |
o fiHI® 18 WS, 2019 B FIC WEl [Revl |
1036 WRT DI el G iR U0 AR H YRGHH — BIRICH =Juiere]

THUHUHTATS R ORI 6 T Aecayul FHER / ARREAT/ uRyE, Il @i ol T 3ee 3R (ew, ArRae! a1
AR & folt S Serd fhardamy iR € Ee S afam & sidefa fafe Tecqel veell R SfEra a o
@ foy 9ad HaR AW & Y H THUFUAUSTS A TaeR, 2019 # ATANG HIRAD <Juieie? THUATHTSTE — 9Rd
el JReT 3R WI90T GAART § ORI R b | THTHUITanS e GRe X vared YU, el Re faes,
eI IR Hell, IYHTa el Ud 3 ARG farl Afee fafiT fRauRe! & A1 &1 #RaT 8 | I8 Yoleles ¥Rd
Y fRTURST & 74 SR PISa TelHCRIT I T g <8l H Heaferd Toivll & fORTRG SIS feceRa & dia
PTH! TSI ST © | SHST MU, FRII AR USdh Ahd Sial 6 AING RISl 3T T U8 © 3R SHST HURD
g a1 RuR®! iR Uodl & WY Fare oxA 4 ol Fag MG ST 2 | A1, 2020 Th 4 FEBRYT THIRI §Y
€ | 39T @RI https://fssai.gov.in/cms/fssainewsletters.php TR SUTeT & |

1037 faory difen

Sl IR, U RS 9N dlel URMEled SR U Afeell JellR, 310 fg9d dl |2l |l &<l & o fbdt
UHR FEl Ao BT gHAg [T ST | §8 THUHTETATS & J—cd el W) Q@ 7T o |

1038 '3 Vzc sfear wwRET

AN @I 'S¢ BT B forg IR $R1 2] @RI 9RA AT, RIS ARATA WA= Sl I3 FI 10 AT dTel GRS
# ofet fomn T 7 R ReeE ofR fafd wed 99a W TIRa o T | 98 Ud ARk A, U S
foRTaa ok GRIEw, TregaR iR yaferd @rer &1 M 8| fed @ Qe & sfavR W 6 16 3TaeR, 2018 &l
TR MRA AT Y% 61 71 o1 | I8 A1 B fafres Amf R B8 =1 el — ofg, oo, fosaage, ggend, 3@
3R SRR # 100 & STaT fai @ off | W0 B8 ¢ (el 27 THa), 2019 Bl fecell H FA U |

104  WRTERM
104.1 TTEl GREMT SR TINT H WIS B AT AEIGRY
e GRET iR uIor @) Refd # GuR @ @ fofv T YA § MR AR B @ 3R G0 H URieR edd
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(TeuTh) B IS FATAT FA S TgA d0d BT AT THUHUHYSTE JEATed § Wgall, THUAUHTes ol
Jemerd # e 18 AR, 2019 FF TS| UKW A THH 6 WAl AMG: I SRfCH: TAIRTRM (MEEN), =fgu
S off g (Teaers), SReam AfSad TAIRTTA (MET), TARTC 3t g camaiioRed Ue arfewed
(TURTHCINS), 3T BeXe 3t RNl THIRTIE (MEUHHIT) 3R TAIRIGEH 3t Teifeifedd dfved, Sfea
deX (T3NTHY) 1 39 ead ¥ WM forar| 91¢ # wal Wu- 3feaT ufedd 2o wAReH (RnEdiven) @ Sedd
& U TG T WY H WA [BAT TAT| ‘ST AeC SeAT AT & oY 589@ ANE 8 Halad MWed ey &
Ry o7t U erars feam ar | SuRerd SHi & forw eiih+ @f dJevTge & SH 41 faar T | e des gRT T
150 ¥ 175 HagTellcrd fohaerelty Ugel & SRS T Y 8 | |l @I Ser & foy 9ewdl g {6y Y 98 7@
GrGaTd WA A, Gl ok W e &1 fadr arer e 21 $e ge Hem iR iR wrfemer
@1l SIS SRUeT (fRAIG 14 [, 2019), T8 (i 29 3WTRA, 2019), 3R (feAid 08 RydeR, 2019), T=s (feAi®
13 ¥ 15 RideR, 2019) 3R TR ed gRT e 7 |

1042 |S ©C 3R 3T FX

THUHUHUTS 1 ATel deTge AT TSR JRIG ST (THaaggy) # 'he ©ive 3R 2e Arex’ &1 Il $e
& foy UdITATANY & | FEAN foha & forienT Sqaed WRAN T Hal & SeiRal § \er dl &Har ok
T H BRI GR BT 0T YeT HRAT AR I @re el Al AR BRASAT DI GGTAN oAl & S G b AR
39 gl & foly TAReAGR B | 39 WreX BT IaW Wagd Wie Yolell TR UASIGHUIY §RT HdTferd uraasdl o
IH 'S¢ I5e TR dggd (@ Rifdd dadi & fou geaRm e, Ae-dRaR Ui Srisd —THEe], R
3 fa2IY HRIHH) Y T & SR GRIE U TRAR TTE $l GG1A1 ol & SUA ST © [orddh gRT SBHINAT AR
ARPT I B WRY IR Hed H GUR A & | S5 < o TP IR URIE UeaHA Ahaaydd I B 2 R
R TR el & ST 600 ABIRAT = AT foran | 81T # '8 Wiie 3R WReY Wy’ BT d99rse 1 I
e 7T |

105 Qv DA B ARIH | G

105.1 ¥ 2019—20 # UHUHUHTATS & WIRTE AT QWA —[Caey, BagD, Jegd IR SR DI URigai, il qe
STl % Ugd @ el H $I] Jeiawl 88 & | ¢ V8¢ W Ha¥ o & AfINad fETUR®! Bl THUHISNS §RT 301
U Hed Ul Hadl & IR H M TGN TG B T3 | STAIG IR TTel G Gellerdhl o) Rieridl &1 |ere Aitear
@ AW ¥ NG MR W FAuert W fhar mar| gwe afoRdd, € Y @fF, A e aned Wl | 9ier 618
& TR W oI 01 RHGRR, 2019 ¥ ‘ST WSC 31T W 365 faqq AMAM Y& b | 39 MR H, A ey
#3370 feaeR g8 W URifed SdIe 1T @4 © | THUHUHTas + o | Afedr R g9 Nfeae for/ . |
faa |

1052 TUHUHUHTATS UG $ifde—19 HeMR) & THI § T BT ARG B & fofY 310 ARl ASAT Hl FARD
IYANT TR &l & | THUHUHUSTs & SMEHING ol 9 AT, 2020 I AT A difsan <iewhml W =1 iR 3isi
4 31 URe foy O & fored @ Ren, ol Wes SR, el HIoH Hedl aed, Wi X1 SR o Hecdqul
STFER! TRIRS! B & Al 2| ﬂ%’@‘d’difﬁ'\’ 1fRE"\’https://fssai.gov.in/cms/coronavirus.php R S 7|

106 R/ yame,/ R/ @ge/ S

106.1 T&A1H 04 3e, 2019 BT WRAY WEl FReT AR A TGV (THUHTHCSATS) & TTAd § 'Se—ciiic’ HHRH I
B WMT g YR & fog UaiRe w9 § SN fam 721 | 36 SrRisd | HAifa— i, fem weil, g
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& JfeR, fhar w6, e dEifel Safii, srEamadis sk BrEl 4 9N foar R IR & 43 Heifdered |
e ARor febar T |

1062 SUHIGIR BT JGT T IR T RAURDT & AT THUHTACRTE & BRIPRY & Hed AR I8 Ugell & g § g
3 folv 9 & <RM fFad gereE a7 iR faaRa fee U

10.7

10.7.1

10.7.1.1

10.7.1.2

Tt / e LiGED g few /e
o g2 Ve Y o fid g& (fgdiiy Hwno) o A @R
*  WT TS Wl 399 (2018—19) | ® ‘TS Wwel HRd Id * T MBS LI
o grgfom 3w ° TR AR UM H WRI b |* TSN H YIR HbT ddA B
) e e & forg =T o R 9§ IeRa der
S i it * VT TS UW ISR Teqd | ® Qg%ﬁq%’rﬂmmwﬁﬁeﬁaﬂ
N , , @ Ugel 1000 foT H Trwor
: ‘ * 'ST VZC IS 2018—19
. & w Rw T B WG G B
e e e faaw e
. ¢t T *
* e \ge 3T ©R
* 3T IEE WA
e Toifire ERihe
o T e f-gadnm
*  UHUHUHUAS AN egsyl
° T Ios HE WHS I
Tga fdwa @rg g feaw

Uga faed e gRem foad fAid 07 S, 2019 ®I THUHUETaTs § AR T Tl O e WU, aRiad [aur
o7 | 4G A AR St @Ry #3l, S, §Y qE IR AT draly WRe X1 HAl, A0 ARE A o | 39
HIAR W GRIAT 3R UG HIST Bl g1l o B foly WIS, Wl Aqq AR Aferdl & YAl S =l < TS |
T T RTERST 7 < & T 130 IS ANRDI & (077 TTer GReql Dl deldl o dl AHed WU 4 Ul ol |

THTHCRICATS < el Qe & U HFes] IR ) & Iores ol 9194 & forg 3150 @Tel GReT S (TaUhUaars)
BT e a1 ¥ 1 39 AgR WY H=1d WReG F31 4 99 2018—19 § Ugel THUHUHITE BT & IR W AL
el T B T STRSK MG B fofy AT UM &l | I8 78— FSNTG, T, ORI, &, e YT,
RIS, 3R THAT |
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10713 IoaH S (@), WAt 3R A JHaerant o $9¢ Jdd &5 § afdama aneH @ fou ‘g e e’
41 fe=m T |
ffra 12 — et oft @1 qfd @1 srravor A 13 — ®rIbd & GINTT QRebIv [daver aHRlE

s,

—

1072 favg 99 oM feaw

faeg Siggee foaq & S/aeR W T3 fieell # faA16 10 TR, 2019 $I THUHTHTATS 1 Ugliordd 3R Wipfas 19 H3le &
Y R T BB A A Slage’ favI R FRHH G A 61| Sf 34 9, A WRed WAl & i A g
YU, AR USifoR SR Uafte 19 w1 4 UG A g% @ R W BT I a1 GUEY SR SH oldsed |
qeel B AOlgd UIRGS 9 & folg Il &l AIcIfed &R & Igeed ¥ feuid fooam mm & | ‘Rt goe i sifaer
(emegRitel) W ) FepTe T T e WaT Rl W I8 A @ forg yeRia farm Sem f 9 SRRl srue ¢ |
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107.3 S Bice WINBR, e, YRE dISTSdTYUassR AiSdeil-, AMREAT BT AR

faTid 06 fawieR, 2019 @1 ‘e e, T ACAdA— IR TAad fasTew offF Tedl U AveAdd Sed ¢ Efer fava w e
BNics WINBR &7 ARAM AT fhaT AT | 39 IRATE DI IR D Dicioll § YR AT 7T 3R T 65 Dletol =
3iTtTs W fora |

faa 15 — ‘§e wige’, ‘s gvedde’ yv ardvifad gregrT

fosat (& Frem

You are not
what you eat,
you are what
you digest

- Dr. Harald Stossier

1074 'difge &fe9 R sic
THUATRITRITS & e ¥ fIvq §% 9 UhUaUNenE & ‘§c Wgc Sfeur U | W M @ MAM-YeM dRA & foy
fae 26 RidaR, 2019 BT AT § ‘ST 1S SISAT Sdc AAfd fhar 7ar| TR < & 24 uf=fRl SRR & g
THU/ SeqUasl Ay AR (RTTEansue) & 4T o SR vhrauanans ¥ weg s arieRi /. eRiRe | g9
HRIFH § 9 forn |

far 16 — TM4ar 9Na ¥ “clige 819w siedr gdc
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7 18 — ‘g¢ wige gfear yvas &1 faqiad

1075 fowg @ fRaw

Tl SITH BR GIRI &R’ a9 W i 16 STaaR, 2019 1 fIwq @l fiaw 791 1 | J oAy, bt wawed
w1, ST, g 99 & W S, b, GIHORE, T AMD FARPR, WK IR, A A0 ], Yyd Faw, AT AT
3R YAyd sfeger, e dedicdT U 3R A1 T Rig, WA U $9 aeR W IURT o | AR TR Ha3ll
1 faf=T THUHUETaTS SRIHA AR Y | RUURIT 3l Joe Hfeb T oifael 3¢, arreiord 3R ‘= 39 § B
1000 S AT ofl5® W G T8I Araell B AT aTell o fhed ¥l S &1 7 |

108 'S WIse AaT

() gEE—TcUhT JHE dwR 3R YUGUACIANE deR A WIedl bicidl, Jds H UHUATHLATS, Thely #ERTY 3R fawg
% @1 FErIar 9 fHAE 29 R, 2019 BT 34T HT 3MANH BT | $de & SR A RIGT o Wi ©, 3¢
R1ge faae, ae—fdare, ST, I IR 3 U pridardl 4 el 7 Wi form | wie whe de)l &l |ioH ah1d 3R
R T 3TUTeH &R & foly S ¥aeodl STeRYT W YRI5 1 | eyih SR U6 ay &1 eriaer
3R AR fedeRe®! & Hhoul & |l FA g |

(i) S Roeh—ThUATHTSTE § SaERed He% WIegH, 78 oo ¥ foie 25 W 20 WX, 2019 & SR VI TAIRTUIH
3 Tie deH i 3feA (TTUTHAIES) §RT WREd! AL Fie He BReId @ | § g 'S¢ I8¢ Aol &l
TG o | SRPR & GRATe i B @ 61 B 3T SR o @re & & | fafine aifdt ok fRivet @
W a1, YR, Weldhs, TR Afadal §RT W b7 <Hl, TG BAdRI §RT ARfod HRIHA AT H AT
o ¥ ‘ST W8T Hol' H o dlel URARI Bl Gl @Tel Hadl S T ga |
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f&T 26 fawaR, 2019 FI Hel & SR AR Had @ReY 71, . 8 G 7 TewpIbd R4 631 3R T qud g8’ 9N 3 |

7 19 — '§e vige’ del &1 YHRY 3N dewb1BT BT 3INT 4T 3~ gl
" Aepe———— Launen o KSSAL Initiatives
4 e - <
{ - \) ' g

e pe pRcad @ "Iloid 4 UVl ‘§¢ vgc Hel' &l sidd

o : 3 — S S

‘a ”

faz 21 — §e vige da” 7 ‘g 8ot dfafora &) steid
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IRTF @ GREM IR A Jifeehon

10.9

yeRif /g I # wrfierd
THUGUIUSTE F S TRedhd], SUHIaT R 3R UhUAUauals &) Ugcl & JaR o)+ o fafi= fRaural &
A1 AT e 9 @ forw a8 wriA # W foram | @ A feam T @ -

10.9.1

)

(i)

fas® 07 ¥ 10 3FIRA, 2019 & SR SFEAT VawTdl wex US A, Uex ATST H SfSAT Sex-9Mal giRgefere!
Tl B3 | §9 BRIGH BT T Iqa¥d |He BRUCiore], He Hlad §8%1, TarER 3R He JHEHR0T Sgf
e H TAAaH WEnfa! R IR e $fsd SR o7 | 9Ra & WRAERF @re 9er 3R Heca! W &M
v B B forg a9y 2RST Ydferas &1 o foam |

f&AIe 29 | 31 3FTR, 2019 & SR dF URGIAEH AeR, gg | =0 AHS AT 2019 BT ATAGH
foam T | I8 IR @ R 0 yerel 9Ok @ fofy dodl ©iehM o | 39 ©WichM & RauRS & a1 iR
T-Seadl & oY e Hag M & ol Wherargde SWINT a1 7| ‘R 3K 539 he SrleH’
(TwATSUmSNTE) -1 Wre [REM 3R He TR Sfei—{eawdia |rS! o1 e fhar forH Yhuauuars & gadmil
< WrE GRe W e ggal ok Rd H @re Wl @ A | W6l el R GHEeR geH @ |

feTid 19 & 21 RydeR, 2019 & IR YT HaM, 3 ficell # ST B SWIcH (TWIMSUHaE) §RI

THATSYU ST, 2019 JRTIT febam T STeT WSall, THUHUATas ' @rel GRefl— il QM 'S¢ W5
gfear ok RiRiee i ¢ f$& W wRieH 3l |aied foar|

fQih 03 | 05 &R, 2019 & ARM YoMd sled, W R, 73 ficell H 6T Bewe it felll
TAIRITR (SMEUHHIT) §RT 84 Sevrel Id BIRs AT fobam am | <. 86 aef, Sy Tawed w3t
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Trel Fadl G JAThe] © qA1 Sifdd TTe Hid YA ishal, Uil Fadl GaaT, 9@ Icmal ik dRliferd &3
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Chapter-1

Overview

1.1 The Food Safety and Standards Authority of India (FSSAI in short), also referred to as the “Food Authority”, has
been established under the Food Safety and Standards (FSS) Act, 2006 (Act No. 34 of 2006), primarily for laying
down science-based standards for articles of food and to regulate their manufacture, storage, distribution, sale
and import to ensure availability of safe and wholesome food for human consumption. Its detailed mandate is
given in Section 16 of the FSS Act, 2006. The Act was operationalized with the notification of Food Safety and
Standards Rules, 2011 and six Principal Regulations w.e.f the 5" August, 2011.

1.2 In line with the motto of ‘Inspiring trust, assuring safe and nutritious food’, the Food Authority has worked
relentlessly to fulfil its mandate through the following approach:

> setting globally benchmarked regulations, standards and guidelines

facilitating compliance through licensing, registration, inspection, audit and improved laboratory network
regulating imports for ensuring safety of imported food products

building capacity of regulatory staff, laboratory personnel as well as food business operators

driving public health initiatives in the true spirit of convergence

YV V V V V

leveraging IEC (Information, Education & Communication) and BCC (Behaviour change communication)
techniques to build a food safety culture

> embracing technology to streamline processes

> forging strategic partnerships to generate and exchange knowledge and best practices

This chapter highlights an overview of the activities and achievements of FSSAI for the reporting year 2019-20
in alignment with the approach described above. The details are given in the relevant chapters.

1.3 The Food Authority met on two occasions in the year under report and took several important decisions.
However, it continued to function with a truncated strength in the absence of appointment of Members against
available vacancies under clauses (b), (c), (d), (e), (f) & (g) of sub-section (1) of Section 5 of FSS Act, 2006.

1.4 Central Advisory Committee (CAC) advises the Food Authority on a number of issues and ensures close co-
operation with various stakeholders such as food industry, consumer organizations, research institutions and
State food authorities. The CAC met on two occasions during the year and discussed several important issues.

1.5 Scientific Committee, which is primarily responsible for providing scientific opinion to the Food Authority, held
two meetings during the year and made various recommendations to the Food Authority.

1.6 During the year, 21 subject specific scientific panels remained functional. These included 2 new panels i.e.
Scientific Panel on Packaging and Scientific Panel on Alcoholic Beverages. Existing 19 scientific panels were
reconstituted w.e.f. 1%t January, 2020 for a period of three years. These 21 Scientific panels held a total of 67
meetings and made recommendations on formulation of standards and other related matters in respect of
their respective subjects.
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1.7 Considerable progress has been made towards framing of regulations covering new standards as well as
amendments of existing standards for various articles of food. The regulations are constantly reviewed and
necessary amendments are carried out as required. During the year 2019-20, seven final notifications and
twelve draft notifications were issued. Final notifications included notification for Food Safety and Standards
(Recovery and Distribution of Surplus Foods) Regulations, 2019 and a number of Amendment Regulations
relating to new standards of certain food products or revision of existing standards of certain food products.
Besides, some amendments have been carried out to place restriction on use of certain ingredients/products.

1.8 During the year, FSSAI notified a number of draft regulations for inviting public comments. Some of the
important draft regulations include:

Food Safety and Standards (Safe Food and Healthy Diets for School Children) Regulations, 2019.

o

Food Safety and Standards (Labelling and Display) Regulations, 2019.

o

o Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2019.

Food Safety and Standards (Prohibition and Restrictions on Sales) Amendment Regulations relating to ‘limits
of trans-fat in food products’ and ‘ limit of total polar compounds in fresh/unused vegetable oil/fat’.

O

1.9 The Expert Committee, which was constituted in 2017 to examine the applications received for approval of
non-specified food and food ingredients, conducted a total of six meetings in the year.

1.10 A total of seven Guidance Notes were issued by FSSAI during 2019-20 to create awareness and better
understanding among the public on issues of concern around food safety.

1.11 During the year, the Food Authority approved opening of new branch offices at Delhi, Chandigarh, Bhopal,
Mumbai, Ahmedabad, Chennai, Bengaluru, Hyderabad, Vishakapatnam, Kochi, Kolkata and Guwahati and
Import offices at Attari, Mumbai JNPT, Kandla, Krishnapatnam and Raxaul. The Authority has also approved for
opening of National Food Laboratory at Mumbai and Chennai. These offices will become operational in near
future.

1.12 FSSAl hasasanctioned strength of 824 posts. A large number of such posts are vacant as these were created only
in 2018. FSSAI has taken steps to fill up various posts on regular basis as per provisions of the notified Recruitment
Regulations. The first stage of scrutiny/CBT/written examination of selection process for advertisements for
filling up posts on direct recruitment has been completed and next stage of selection process is on. Also, based
on the final results of few posts, three candidates for the post of Director (Pay Level-13) and four candidates
for the post of Food Analyst (Pay Level-10) have since joined on direct recruitment basis. 34 officers have also
joined FSSAIl on deputation basis during 2019-20. With adequate strength and availability of regular staff, FSSAI
will be able to discharge its functions more effectively.

1.13 States/UTs are an important partner to enforce the provisions of the FSS Act, 2006 and Rules and Regulations
made thereunder. Regular surveillance, monitoring, inspection and random sampling of food products
continued to be undertaken by the food safety officials of respective States/UTs to check for compliance against
the provisions of FSS Act. States/UTs continued to strengthen their administrative set up for enforcement. As
on 31 March,2020, there are a total of 703 Adjudicating Officers, 667 Designated Officers and 2583 Food
Safety Officers.

1.14 The Food Authority continued to support State/UTs authorities through meetings of CAC, Video Conferences
(VC) and participation in State level steering committee meetings for effective enforcement of the provisions
of FSS Act. During the year, FSSAI conducted 25 VC sessions with various States/UTs and 10 VC sessions with
Regional Offices.
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1.15 Table 1 - Progress on enforcement metrics FY-2019-20

1 food samples analysed 1,18,775

2 total samples found non- conforming 29,192
non-conforming samples-unsafe 4,526
non-conforming samples-sub standard 15,671
non-conforming samples-labelling defects/misleading/miscellaneous 8,995

3 number of civil cases launched 27,412

4 number of civil cases decided 16,881

5 amount of penalty imposed in civil cases 57,77,39,054

6 number of criminal cases launched 4,681

7 number of criminal cases decided 821

8 amount of penalty imposed in criminal cases 1,61,07,305

9 total amount of penalty imposed (civil & criminal) 59,38,46,359

1.16 Considerable progress was made in respect of licensing and registration of Food Business Operators (FBOs)
as per the requirment under Section 31 of the FSS Act,2006. As on 31 March, 2020, a total of 58,538 Central
licenses had been issued by the Central Licensing Authorities (CLAs) while the Licensing authorities of States/
UTs had issued 12,99,887 State licenses and 61,46,239 registrations marking an increase of 25% in respect of
Central licenses and 24% and 28% in respect of State licenses and registrations respectively over the previous
year.

1.17 Food Licensing and Registration System (FLRS) is the main software application that facilitates licensing and
registration system. FSSAI has developed a more efficient portal called Food Safety and Compliance System
(FoSCoS) and it is now ready to be rolled out in a phased manner in different States/UTs to replace FLRS. It will
resolve the often reported issue of slowness of existing FLRS portal. Further, FoSCoS is envisaged to be a ‘One-
Stop Compliance Portal’ for food safety.

1.18 FSSAIl has developed a web based mobile app called ‘Food Safety Compliance through Regular Inspection and
Sampling’ system (FOSCoRIS) for inspections and sampling for monitoring, data collection and data analysis in
real time basis. 5,866 inspections of food businesses were carried out through FoSCoRIS till 31 March, 2020.

1.19 FSSAl haslaunched a State Food Safety Index to measure the performance of States on food safety. This index is
based on performance of States/UTs on five significant parameters, namely-Human Resource and Institutional
Data; Compliance; Food Testing Infrastructure and Surveillance; Training and Capacity Building; and Consumer
Empowerment. On the occassion of first World Food Safety Day, appreciation was given to States/UTs with
better rank in the Index.

1.20 FSSAI has notified Food Safety and Standards (Food Safety Auditing) Regulations, 2018 and has recognised
24 food safety auditing agencies for carrying out food safety audit with regard to compliance to the hygiene
and sanitary requirements specified in Schedule 4 of Food Safety and Standards (Licensing and Registration)
Regulations, 2011. It has been decided that the food businesses holding Central License and falling in identified
six high-risk categories/ kind of businesses will be subjected to mandatory auditing by the Food Authority. FSSAI
is also conducting food safety audit of all Central and State licensed slaughter houses (approx 300 FBOs) through
a third party recognised by FSSAI. It is also proposed to conduct third party audit of high risk categories retail shops
like sweet (halwai/ mithai) shops, meat shops etc. as well as desk top audit of e-commerce food entities.
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1.21 Food safety cannot be ensured without a robust laboratory system. At the end of the year 2019-20, the number
of primary food testing labs for analysis and testing of food products stood at 246 spread all over India. Of
these 246 labs, 187 labs are NABL accredited labs and notified by the Food Authority under Section 43(1) of
FSS Act. Three State Food Testing Labs (SFTL) acquired NABL accreditation during the year raising their number
to 15. 59 State Food labs are, however, continuing under the transition provisions of the FSS Act viz. Section
98 without NABL accreditation. These 59 SFTLs have initiated steps for obtaining NABL accreditation. 14 State
Food Testing labs, which neither initiated steps to obtain NABL accrediation nor gave an assurance in this
regard were discontinued from ambit of Section 98. Further, there are a total of 18 Referral Labs for appellate
functions, including two such labs directly under FSSAI. The two departmental referral labs at Ghaziabad and
Kolkata have been upgraded with advanced high end equipments. The availability of these notified labs across
the country has ensured adequate food testing facilities across the country. FSSAl is also coming up with two
more National Food Laboratories, one each at Mumbai and Chennai.

1.22 A metastudy on food testing laboratories in India was carried out on behalf of FSSAI by Food and Agribusiness
Strategic Advisory & Research (FASAR), Yes Bank Limited, New Delhi with the intention of having a holistic
overview of the food testing ecosystem in the country. The major challenges highlighted in the study have
been in the domains of equipment & machinery, manpower availability, skill development, regulatory, R&D,
capacity utilization as well as consumer awareness. In line with the recommendations proposed, FSSAI is
already involved in a number of initiatives to give an impetus to the food testing infrastructure in the country.

1.23 In order to motivate the good and earnest labs to keep up the worthy practices followed in food testing and
also to encourage the lesser competent labs to strive towards better business practices, a detailed ranking
matrix is proposed. This ranking matrix will also help in generating more business through the FBOs for the
more competent and proficient labs.

1.24 FSSAIl has recognized 12 notified food laboratories as National Reference Laboratories (NRL) for the purpose
of developing methods of testing, validation, proficiency, testing and training for a period of three years from
8™ August, 2019. Also, 2 notified food laboratories have been recognized as Ancillary National Reference
Laboratories (ANRL) for acting as a support facility to all the NRLs for a period of three years.

1.25 Under the Central Sector Scheme for “Strengthening of the Food Testing System in the country including
provision for Mobile Food Testing Labs” (SOFTel) rolled out during 2016-17 with an outlay of Rs. 481.95 crore
(Rs.400.40 crore: non-recurring, and Rs. 81.55 crore:recurring), a grant of Rs.94.18 crore was sanctioned/
released towards strengthening of State Food Testing Laboratories (SFTLs) during the year. With this, 39 SFTLs
in 29 States/UTs have been strengthened with a total sanctioned/ released grant of Rs. 312.98 crore. Further,
during the year, 15 mobile food testing labs, called Food Safety on Wheel (FSW), were sanctioned and delivered
to 11 States/UTs, including delivery of 3 CNG FSWs to NCT of Delhi. Since inception of the Scheme, a total of 60
FSWs have been sanctioned and delivered to 32 States/UTs. In addition to the delivery of 60 FSWs under the
Scheme, 30 modified FSWs have also been sanctioned of which 28 have been delivered to 11 States/UTs.

1.26 FSSAIl has developed a Food Safety Magic Box (FSMB) which is a Do-It-Yourself food safety testing kit and aims
to be a pedagogical tool to educate school children. During the year, 1000 FSMBs were procured of which more
than 300 boxes were provided to State Food Safety Departments. A few boxes were also provided to some
NGOs/institutes. Further, a total of 618 schools were selected through Eat Right Challenge across the country
and FSMB would also be provided to each of them

1.27 To tide over the shortage of qualified Food Analysts in the country, FSSAI is regularly conducting Food Analyst
Examination. The 6™ Food Analyst Examination was held during the year. On the basis of performance in
theory and practical examinations, 61 candidates were declared as qualified food analyst. With this, the total
candidates declared as qualified food analysts after six FAE exams conducted by FSSAI are 421. In addition,
there are 31 more Public Analysts deployed in State/UT food laboratories. FSSAI is also conducting Jr. Analyst
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Examination along with the regular Food Analysts Examination. In the 3™ JAE, 85 candidates were declared as
qualified Junior Analysts. These candidates, upon acquiring three years’ experience in the analysis of food, will
be eligible to appear directly in the practical examination of the Food Analysts Examination.

1.28 FSSAI conducted a pilot scale surveillance of milk products to ascertain the quality and safety of milk products
sold in and around Delhi between 15" October and 7" November 2019 coinciding with the festival season.
During the survey, a total of 1041 samples of milk products viz., khoya, paneer, ghee and milk based sweets
such as khoya burfi and channa, channa rasgulla were tested at National Food Laboratory, Ghaziabad. 438 of
these samples were packed and 603 were loose. Findings indicate that Milk products did not have safety issues
in both chemical and microbiological analysis. The samples were found to have only quality and hygiene issues
with more in loose samples as compared to packed ones.

1.29 The National Milk Safety and Quality Survey, 2018 has helped FSSAl in identification of hotspots, to make more
intensified efforts for surveillance and enforcement in such areas. FSSAI has drawn up a 12-points action plan
for guidance to States /UTs in this regard and shared with them.

1.30 FSSAl has also entered into partnerships with Indian and foreign entities to strengthen food testing and training
and capacity building capabilities of lab personnel.

1.31 Based on the recommendations of the Scientific Panel on Methods of Sampling & Analysis and Scientific
Committee, following manual & methods of analysis have been approved by the Food Authority during the
year:

(i) Manual of Method of Analysis of Foods —Alcoholic Beverages
(ii) Methods of analysis for various parameters of Honey

(iii)  Methods of analysis for Royal Jelly, Bees Wax, Dry mixtures of cocoa and sugars
So far, 15 manuals of method of analysis for different food products have been finalized by FSSAI.

1.32 In the context of COVID 19 pandemic, FSSAI took special steps to address the situation. Import clearances
of food items and food testing laboratories (National Food labs at NCR and Kolkata and FSSAI accredited
private labs) were classified as essential services during the lockdown. FSSAI accredited private labs were also
facilitated to function in the lock down period. Import clearances were ensured diligently. Further, based on
report of an Expert Committee, FSSAI clarified that food imported into India, including from Corona virus
affected countries, was safe for human consumption.

1.33 It is the responsibility of Food Authority to ensure safety of food imported into India. The Food Authority
continued to directly regulate food import at 22 points of entry at six locations viz. Delhi, Mumbai, Kolkata,
Chennai, Tuticorin and Kochi through its own Authorised Officers. A total of 65,493 imported food items
weighing 51,47,215 Metric Tonnes (MTs) were handled by FSSAI. Of these, 962 items, weighing 19,289 MTs of
food, were issued non-conforming certificates as these did not meet the safety and quality standards prescribed
under the FSS Act, 2006 and the rules, regulations made thereunder and were, thus, rejected. Others were
issued NOC.

1.34 FSSAIl has further increased the strength of the Points of Entry (PoE) for food import and their number now
stands at 150 (Airports/Ports/ICD/SEZ/LCS) including 22 points of entry where FSSAl is present. For the other
points of entry, Custom officials have been notified as Authorised Officer.

1.35 To facilitate trade and for hassle free transparent food import clearance system, FSSAI has finalized 1515-ITC
HS Codes of imported food items along with risk categorization of the same and mapped it with relevant Food
Safety and Standards Regulation (FSSR).

Annual Report 2019-20 5



ZS S al Food Safety and Standards Authority of India

1.36 To ensure the quality of packaged drinking water/ mineral water, FSSAl issued an advisory for the FSSAI licensed
importers to import packaged drinking water/mineral water to India only from foreign manufacturers who
have obtained BIS certification.

1.37 To ensure uninterrupted supply of onion in the country during the period of shortage of the commodity, FSSAI
instructed the Authorised Officers to carry out visual inspection on the very same day the consignment has
arrived and upon satisfactory visual inspection, draw samples and issue provisional NOC without waiting for
the analysis report from the laboratories.

1.38 Risk Assessment and Research & Development (RARD) Division set up with a view to develop a robust system for
identification of food hazards etc. has launched ‘Food Safety Knowledge Assimilation Network’ (FSKAN) which
is a network of scientific organizations/experts with objective for assimilation of information with scientific
experts, nationally or internationally, on emerging food safety issues and best practices in the fields within the
Food Authority’s responsibilities and formulation and execution of joint projects where gaps or uncertainty in
risk assessment for food safety exist. More than 450 experts are a part of this network presently.

1.39 Under its scheme of Research & Development for Food Quality and Safety, FSSAI has funded 20 joint research
projects, out of which five have been completed, nine are ongoing at different stages of progression while six
projects are under final review. The projects will help in developing new standards, upgrading the existing ones
and in development of the innovative analytical methods.

1.40 FSSAI has established and operationalised a network called NetSCoFAN (Network for Scientific Cooperation
for Food Safety and Applied Nutrition). Under NetSCoFAN, eight subject/food category specific groups have
been created. Each group is led by a lead institution and selected partner institution(s) is mainly responsible
for carrying out the activities under this Network i.e. to conduct horizon-scanning by collating, analyzing
information/data on existing and emerging food safety risks and issues in the respective areas and based on
this prepare R&D briefs every two months.

1.41 FSSAI continued with its activities under Eat Right India movement to provide people safe food, healthy and
sustainable diets. The Eat Right India adopts a judicious mix of regulatory, capacity building, collaborative and
empowerment approaches to ensure that food is good both for people and the planet. Important initiatives
include food fortification, Hygiene Rating Scheme, Blissful Offering to God (BHoG), Eat Right Home, Eat
Right School, Eat Right Campus, Eat Right Station, Clean Street Food Hub, Clean Vegetable and Fruit Market,
Repurpose Used Cooking Qil (RUCO), Diet for Life etc.

1.42 Social and Behavioural Change (SBC) approach of FSSAIl is associated with creation of an ecosystem of trust and
cooperation with all stakeholders to share equal responsibility of food safety. With this collaborative approach,
FSSAl has partnered with multiple stakeholders viz. Government/Private Institutions, Professional Associations,
Organisations etc. for creating mass awareness around food safety and eating right and empower people to
make decisions and modify behaviours regarding food choices. During the year, various Information, Education
and Communication (IEC) activities were undertaken to enhance visibility of FSSAI’s core activities, initiatives,
achievements and other developments to educate stakeholders about food safety and essential elements
of the FSS Act, Rules & Regulations. Information was disseminated to various target groups by using online
channels of communication including print, electronic & social media as well as offline mediums including
events/ exhibitions, melas and trade fairs etc.

1.43 Awareness and engagement activities included programmes such as Eat Right India for sustainable living
focussed around reduction of plastic footprint, eat right quiz, expert speak on MyGov etc. Campaigns such as
Shrimati vlogger, a 11 part special videos on eat right, Eat right travelogue etc. were also launched.

1.44 FSSAI launched an in-house monthly newsletter “FSSAlI — Transforming India’s Food Safety & Nutrition
Environment” in the month of November, 2019 as a consistent mode of communication collateral to provide
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regular updates on important news/notifications/ circulars; orders and directions issued to the States; mass
mobilization activities for citizens engagement and update on various important initiatives under the ‘Eat Right
India” movement.

1.45 Training is one of the most common interventions used to improve food handling and related food safety
outcomes. During 2019-20, the Food Authority further expanded its activities in the area of training and
capacity building of food handlers. In a short period, the training ecosystem under FoSTaC has grown organically
having 255 training partners, more than 2000 trainers and 19 courses across the food value chain including
Manufacturing, Catering, Retail and Storage-Transportation. Courses cover provision for high-risk food like
Milk, Meat, Poultry product, Health Supplement etc. Over two lakh Food Safety Supervisors were trained
under FoSTaC during the year. Further, FoSTaC ecosystem has been used in the training of Hygiene Rating
auditors also. 163 auditors have been trained under FoSTaC Programme so far.

1.46 MOU has been signed with NIOS- National Institute of Open School with the objective to conduct training at a
large scale for those who intend to enter into the food business.

1.47 To upskill and build the capacities of lab personnel, a total of 26 training programs for food testing laboratory
personnel were organised by the Food Authority during the year in collaboration with National and International
Organizations/institutions. These included 14 specialized programs and 12 general programs. 542 Food Analyst/
Laboratory personnel attended the training programs.

1.48 FSSAI has framed a training policy for regulatory staff, including induction training for newly recruited Food
Safety Officers and Designated Officers; and periodic refresher trainings for such officers including Adjudicating
Officers. During 2019-20, more than 400 regulatory personnel of different States/UTs were imparted training
through different training programmes.

1.49 With the exponential growth of international food trade and the industry becoming global, it becomes
important for Food Authority to promote international collaboration to fulfil its responsibility of ensuring
safety and quality of foods by way of participation in global food safety initiatives through multilateral and
bilateral engagements. India’s contribution in international food standards formulation is evident through
its active involvement in the work of Codex Alimentarius Commission, the apex international food standards
body of the FAO and WHO, whose standards are recognized as reference standards for international trade
of foods under the WTO agreements as well as other multilateral/bilateral engagements. During April,2019-
Mar,2020 Indian delegations attended physical meetings of seven subject specific Codex Committees, Codex
Executive Committee and the Codex Alimentarius Commission. India also participated in the ongoing work
of the Codex Committee on processed fruits and vegetables currently working by correspondence. In these
Codex meetings, the delegations ensured that India’s concerns were largely addressed based on the written
comments submitted and interventions made during the discussions in the plenary.

1.50 A 3-year Joint Project by Bhutan, India and Nepal under the Codex Trust Fund 2 initiative, to institutionalize
Codex structures and build capacities on Codex standard setting procedures and processes in these countries,
was officially launched with an inception workshop held on 215 June, 2019 at New Delhi.

1.51 India, as regional coordinator, successfully hosted the Twenty-first Session of the FAO/WHO Coordinating
Committee for Asia (CCASIA21) during 23-27 September, 2019 at Goa, India. India prepared agenda paper
‘Codex work relevant to the region’ which also included a ‘Standard Operating Procedure (SOP) for CCASIA’ to
strengthen regional cooperation and coordination amongst Codex member countries of the region on matters
related to food safety and Codex work.

1.52 Scientific and technical cooperation at the international level is one of the important activities undertaken by
the Food Authority to fulfil its duties and functions in relation to improving co-operation with international
organizations, promoting co-ordination of work on food standards undertaken by international governmental
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and non-governmental organizations and promoting consistency between international technical standards
and domestic food standards. In this context, a Memorandum of Understanding (MoU) was signed between
FSSAI and the Department of Food Technology and Quality Control (DFTQC), Nepal for cooperation in food
safety in August, 2019 in Kathmandu (Nepal). The MoU is intended to facilitate technical cooperation in the field
of standards, inspection, testing and certification of foods and related services, and exchange of information
and expertise in this area.

1.53 Underthe aegis of the MoU already signed with ANSES (French Agency for Food, Environment and Occupational
Health & Safety) and the Danish Veterinary and Food Administration (DVFA), further engagements were held
to promote food safety.

1.54 The 2™ and 3™ Short Term Missions (STM) under Better Training for Safer Food (BTSF), an initiative of the
European Commission, to develop Risk Assessment in India were held in India during the year.

1.55 Further, FSSAI officers/delegations participated in meetings/conferences abroad on issues concerning food
safety.

1.56 Given the critical importance of technology for a regulatory body with a mandate as broad and overarching as
the Food Authority, Food Authority is leveraging Information Technology (IT) to the maximum extent. Critical IT
systems like Food Licensing & Registration System (FLRS) and Food Import Clearance System (FICS), which form
the backbone of licensing, registration and import systems are being managed by the IT Division. FSSAI has
developed a revamped licensing system called FoSCoS to replace FLRS and is ready to be rolled out. Further, all
its principal activities are being fully supported by systems and portals develped by the IT Division.
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Duties, Governance Structure and Human Resource

Enactment of Act

2.1 The work on consolidation of food laws into a single statute had been on the anvil for some time, especially
after the Central Government declared its intent in the budget speech of then Hon’ble Finance Minister in
2002. The work pertaining to consolidation of various Acts and Orders governing food was entrusted to the
Ministry of Food Processing Industries. The Food Safety and Standards Bill, 2005 was enacted as the Food
Safety and Standards Act, 2006 (Act No. 34 of 2006) once it received the assent of the President of India on 23"
August 2006. Subsequently, the Act was published in the Gazette of India (Extraordinary) Part I, Section 1 on
24" August, 2006. Various provisions of the Act came into force on various dates through several notifications
in this regard viz. notifications dated 15 Oct, 2007, 28" May, 2008, 18" Nov,2008, 9" Mar, 2009, 31 Jul,
2009, 29 Jul, 2010 and 18™ Aug, 2010.

2.1.1 Vide Cabinet Secretariat’s notification under Govt. of India (Allocation of Business) Rules, 1961 dated
17t Sept, 2007, the subject “Food Safety and Standards Act, 2006” was shifted to the Ministry of Health
& Family Welfare from the Ministry of Food Processing Industries. The Ministry of Health and Family
Welfare vide ‘The Food Safety and Standards (Removal of Difficulties) Order, 2007 dated 15% October,
2007 in Sub-Section (1), in clause (c) of Section 6 of The Food Safety and Standards Act, 2006 relating
to Selection Committee for selection of Chairperson and Members of the Food Authority, for the word
‘Health’, the words “Food Processing Industries ‘ were substituted.

2.1.2 The Act has been amended vide the Food Safety and Standards(Amendment) Ordinance, 2008 dated
7t Feb, 2008, which was replaced by the Food Safety and Standards(Amendment) Act, 2008 dated 28
March, 2008 amending Sections 3, 5 and 6.

2.2 The passing of the Food Safety and Standards Act, 2006 (FSS Act) led to the establishment of the Food Safety
and Standards Authority of India(FSSAI) in September, 2008. This decision marked a paradigm shift from a
fragmented to a unified food regulatory ecosystem with a more holistic approach of ensuring safe and
wholesome food as opposed to just prevention of adulteration.

2.3 Mandate of FSSAI

The Food Authority’s mandate as envisaged in the FSS Act is to regulate manufacture, storage, distribution,
sale and import of food to ensure availability of safe and wholesome food for human consumption and for
matters connected therewith. The duties and functions of the Food Authority have been prescribed under
Section 16 of the Act. An overview of the same is presented in the Table 2.
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Table 2 - Overview of duties & functions of the Food Authority

r |
- g‘% ' | Set Direction @ Science Based zzrs:cgi;heesn : Consumer Focused
' L J
e Set standards of e Provide scientific e Provide training * Provide appropriate,
identity for articles advice and technical to strengthen simple, timely information
of food support for framing capacities of staff of to consumers and relevant
policies food authorities at stakeholders
* Set standards for national and state
labelling and claims » Lead R&D activities levels, food business » Communicate about
in areas such as operators and other opinions of scientific
* Set limits for consumption and risk stakeholders within committees and panels in a
additives, exposure, incidence the food safety timely manner
contaminants, and prevalence ecosystem
residues etc. of biological risks, * Share results of scientific
contaminants, rapid studies
e Develop guidelines alert system etc.
for methods of * Disclose annual
sampling & analysis « Develop crisis declarations of interest
management by Members of Food
* Implement protocols for food Authority, advisory
appropriate safety committee, scientific
border controls for committee and scientific
imported food items | « Develop framework panels etc. in relation to
for scientific meeting agendas
* Conduct risk cooperation, exchange
analysis including of information
assessment, and expertise,
management and implementation of
cprl(r\municaﬁon of global best practices
risks

Provide scientific advice

* Develop guidelines and technical support
for laboratory to improve relations
accreditation & with international
notification organizations

e Develop guidelines « Develop risk
for accreditation of assessment
certification bodies methodologies

* Conduct survey of Promote consistency

enforcement and between international
implementation of and domestic standards
FSS Act
« Contribute to the

* Guide state level development of
authorities on international technical
matters related standards
to food safety &
standards
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2.4 Composition of the Food Authority

2.4.1 As per Section 5 of the FSS Act, 2006, the Food Authority shall consist of a Chairperson and the following
twenty-two members out of which one-third shall be women, namely-

Table 3 - Members, other than the Chairperson, of the Food Authority (Section 5)

7 members not below the rank of Joint Secretary to represent Ministries or
Departments of Central Government dealing with Agriculture, Commerce,
Consumer Affairs, Food Processing, Health, Legislative Affairs, Small scale
industries who shall be members ex-officio

L J
qa L)

2 representatives each from consumer organizations and farmers’ organizations
and 1 from retailers’ organizations

5 members to be appointed every three years on rotation; one each in-seriatim
from the zones specified in first schedule of the Act

. J

( N

a) 2 representatives from food industry including one from small scale industry
b) 3 eminent food technologists or scientists

. J

2.4.2 In addition, as per Section 9 of the Act, Chief Executive Officer of the FSSAl is the Member-Secretary of
the Food Authority.

2.4.3 The Chairperson and Chief Executive Officer of the Food Authority are appointed by the Central
Government in the Ministry of Health & Family Welfare. The Head Office of the Authority is located at
FDA Bhawan, Kotla Road, New Delhi —110002.

2.4.4 The composition of the Food Authority during the year 2019-20 was as follows

Figure 1 - Composition of the Food Authority, 2019-20

Ex-Officio Members under

Chairperson Member Secretary (CEO) Section-5 (1) (a)

Shri Pawan Agarwal Dr. G.S.G. Ayyangar

S I Vg (till 17-02-2020) (from 25.02.2020)
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Table 4 - Ex-officio members under Section 5 (1) (a)

S. Name Designation Ministry
No.
1 | Dr. Mandeep Kumar Bhandari Joint Secretary Ministry of Health & Family Welfare
2 | Shri Atish Chandra Joint Secretary Ministry of Agriculture & Farmers Welfare
3 | Shri Santosh Kumar Sarangi* Joint Secretary Ministry of Commerce & Industry
Shri Diwakar Nath Misra** Joint Secretary
4 | Shri Awadesh Kumar Choudhary * Economic Advisor Ministry of Consumer Affairs, Food & Public
. . . . Distribution
Shri Anupam Mishra ** Economic Advisor
5 | Dr Bijaya Kumar Behera* Economic Advisor Ministry of Food Processing Industries
Ms Reema Prakash ** Joint Secretary
6 | Dr. Reeta Vasishta Additional Secretary Legislative Department, Ministry of Law &
Justice
7 | Smt. Alka Nangia Arora Joint Secretary Ministry of Micro, Small & Medium
Enterprises

* 28™ Authority Meeting
** 29% Authority Meeting

2.4.5 Two meetings of the Food Authority (28" and 29%) were held during 2019-20 on 25" May, 2019 and 6%
November, 2019 respectively. As no members were appointed by the Central Government during 2019-
20 under clauses (b), (c), (d), (e), (f) & (g) of sub-section (1) of Section 5 of FSS Act, 2006 consequent
upon expiry of the term of the members in previous year(s), these meetings of the Food Authority were
held with a truncated strength. There were, however, special invitees one each from Federation of Indian
Chambers of Commerce and Industry (FICCI), Confederation of Indian Industry (Cll) and All India Food
Processors’ Association (AIFPA).

2.5 Central Advisory Committee (CAC)

2.5.1 Section 11 ofthe FSSAct, 2006 provides for establishment of the Central Advisory Committee(CAC)
and Section12 delineates its functions. The primary mandate of the Committee is to advise the
Authority on the work programme, prioritization of work, identification of potential risks and
knowledge management. The CAC ensures close co-operation and co-ordination among the
Food Authority, the State enforcement agencies and the organizations operating in the field of food.

2.5.2 The CAC consists of two members each to represent the interests of food industry, agriculture,
consumers, relevant research bodies and food laboratories. In addition, all the Commissioners
of Food Safety of States/UTs and the Chairperson of the Scientific Committee are ex—officio
members. The Chief Executive Officer, FSSAl is the Chairperson of the Central Advisory
Committee, ex-officio. The representatives of the concerned Ministries/ Departments of
the Central Government in Agriculture, Animal Husbandry and Dairying, Bio-technology,
Commerce and Industry, Consumer Affairs, Environment and Forests, Food Processing
Industries, Health, Panchayati Raj, Small Scale Industries and Food and Public Distribution,
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as well as representatives of the government institutes or organizations and government
recognized farmers’ organizations are invitees to the deliberations of the Central Advisory
Committee.

2.5.3 Central Advisory Committee has been re-constituted for 3 years under Section 11 of Food Safety and
Standards Act, 2006 vide Notification dated 5% July, 2019.

2.5.4 During the year 2019-20, two meetings of CAC ( 26" and 27" ) were held on 23™ July, 2019 and 26t
September, 2019 respectively.

2.6  Organizational Structure of the Food Authority:

2.6.1 The FSSAI has its headquarters at New Delhi. The Authority also has regional offices located at Delhi,
Mumbai, Kolkata , Guwahati and Chennai and two National Food laboratories at Ghaziabad and Kolkata.

Figure 2 - Organisational structure of the Food Authority

FSSAI HQ
New Delhi

Regional
Offices

National

Laboratories

NFL Eastern North Eastern Southern Western

NFL Northern Region, Region, Region, Region,
Ghaziabad Kolkata Region, Delhi . . .
Kolkata Guwabhati Chennai Mumbai

Extension
Counter
Sonauli

Extension
Counter
Raxaul

Sub-Regional Sub-Regional
Office, Kochi Office, Tuticorin

2.6.2 During the year, the Food Authority approved opening of new branch offices at Delhi, Chandigarh,
Bhopal, Mumbai, Ahmedabad, Chennai, Bengaluru, Hyderabad, Vishakapatnam, Kochi, Kolkata and
Guwahati and Import offices at Attari, Mumbai JNPT, Kandla, Krishnapatnam and Raxaul. The Authority
has also approved for establishing National Food Laboratories at Mumbai and Chennai. These offices
will become operational in near future.

2.7 Divisions of Food Authority at HQ

e Human Resources & Finance Division

e General Administration and Policy Coordination Division
e Social Behavioural Change Division

e Science & Standards Division

e [nformation Technology Division

e Food Lab Division
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e Lab Training & Surveillance Division

e Codex Division

e State License Division

e Central License Division

e |mports Division

e Food Value Chain Division

2.8 Human Resource

FSSAI has a sanctioned strength of 824 posts at various levels. Post-wise details of all the sanctioned posts in
FSSAIl are given in Table 5.

Table 5 - Post-wise sanctioned strength of FSSAI

S.No. Name of Post Pay Level Sanctioned Strength
1 Chairperson 17 1
2 CEO 15 1
3 Executive Director 14 2
4 Advisor 14 2
5 Director 13 16
6 Chief Technology Officer 13
7 Principal Manager 13
8 Joint Director 12 32
9 Deputy Director 11 44
10 | Assistant Director 10 22
11 | Assistant Director (T) 10 60
12 | Food Analyst 10 10
13 | Technical Officer 7 255
14 | Central Food Safety Officer 7 74
15 | Assistant Director (OL) 10
16 | Hindi Translator 6
17 | Administrative Officer 8 25
18 | Assistant 6 76
19 |Junior Assistant Grade - | 4 12
20 | Senior Private Secretary 8 7
21 | Personal Secretary 7/ 17
22 | Personal Assistant 6 39
23 | Senior Manager (IT); 12 2
24 | Manager (IT) 11
25 | Deputy Manager (IT) 10
26 | Assistant Manager (IT) 7 10
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S.No. Name of Post Pay Level Sanctioned Strength
27 | IT Assistant 6 6
28 | Senior Manager 12 2
29 | Manager 11 8
30 | Deputy Manager 10 16
31 | Assistant Manager 7 8
32 |[Junior Assistant Grade - Il 2 12
33 | Staff Car Driver (Ordinary Grade) 2 3
34 | Multi Tasking Staff (MTS) 1 50
Total 824
2.9 Recruitment Status in FSSAI
29.1 Direct Recruitment-The Recruitment Regulations were notified on 1 October, 2018 and the process

of recruitment as per provisions of the Recruitment Regulations have been initiated. Accordingly,
applications for direct recruitment against various posts were invited vide Advertisement No. DR-
01/2019 dated 25% January, 2019, DR-02/2019 dated 26" March, 2019 and DR-03/2019 dated
16 October, 2019. The first stage of scrutiny/CBT/written examination for posts covered in these
advertisements has been completed. The schedule of second phase written examination for the
posts advertised vide DR-02/2019(i.e. to the level of Assistant Director and below) has been declared
and examination will be conducted in due course. Also, based on the final results of few posts, three
candidates for the posts of Director (Pay Level-13) and four candidates for the post of Food Analyst
(Pay Level-10) have since joined on direct recruitment basis

2.9.2 Deputation- Applications were also invited for filling up 137 posts on deputation basis vide
advertisements dated 25" June, 2019, 16" October, 2019 and 09" March, 2020. Consequent upon
their selection, 34 officers have joined FSSAI on deputation basis during 2019-20.

2.10 Other Staff and General Services matters
2.10.1 Internal Complaints Committee for women employees

For protection of women employees, in accordance with the Hon’ble Supreme Court judgment in
the Vishakha and others v State of Rajasthan (1997) case and the Sexual Harassment of Women at
Workplace (Prevention, Prohibition and Redressal) Act, 2013, an Internal Complaints Committee has
been constituted in FSSAI and it is ensured that the same is effective and functional at all times. The
Committee did not receive any complaint during the period 2019-20.

2.10.2.1 Vigilance matters

Vigilance Division of FSSAI deals with complaints received through various sources against the
employees of FSSAI at the Headquarter, Regional Offices and Laboratories by following the Central
Vigilance Commission’s (CVC) guidelines. The complaints/cases are investigated either by FSSAI or
through independent agency (e.g. CBI). If, prima-facie, irregularities are attributed to an official(s),
then further appropriate action regarding initiation of disciplinary proceedings is taken. CVC is also
consulted, wherever required, as per the prescribed norms. During the period 2019-20, 24 complaints
were processed and disposed-off. In one case, minor penalty proceedings were initiated and charge
sheet issued.
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2.10.2.2 Vigilance Awareness Week was observed from 28" October, 2019 to 2" November, 2019 at FSSAI
HQ and its Regional Offices to create awareness amongst officers and staff. This year, the theme of
Vigilance Awareness Week was “Integrity — A Way of Life”. On this occasion, a pledge to maintain
honesty, transparency and integrity in all spheres of life was administered to all officers and staff
on 28™ October, 2019. This was followed by a written quiz competition about the knowledge of
employees on vigilance. A workshop/sensitization program was organized on 1 November, 2019,
in which an external expert was invited for a talk on the theme of the Week. On this occasion, cash
prizes of Rs.2,000/-, Rs.1,000/- and Rs.500/- were awarded by the Chief Executive Officer to the
contestants who stood 1%, 2" & 3™ in the quiz competition.

2.10.3 FSSAI Day-Care Centre

FSSAI Day Care Centre for kids- “Nanhe Kadam” is functioning at FSSAlI Headquarter, FDA Bhawan,
Kotla Road, New Delhi. This has been much needed and appreciated relief for women employees
working in FDA Bhawan and in other government offices in the neighbourhood.

2.10.4 Gym

A modern air-conditioned Gym has been established in FDA Bhawan premises to cater to the need of
fitness conscious staff working in FSSAI HQ and CDSCO. It has got a very encouraging response.

2.11 Steps taken during 2019-20 for acquiring additional space for FSSAl’s requirements.

2.11.1 Chennai Port Trust has allotted a space of 1306 sq mtr. at 2" and 3™ Floor of Central Documentation
Complex Building to FSSAI on long term lease of 30 years. A lump sum payment of Rs. 17,09,04,516/-
has been made to the Chennai Port Trust for the lease period. The lease is being entered into. The
space is to be utilised for establishing a National Food Testing Laboratory as well as for housing
Southern Regional Office, Chennai.

2.11.2  JNPT Port Trust has allotted space measuring 11873 sq ft (8116 sq ft at Ground floor and 3757 sq ft
at first floor) Trainee’s Hostel building at INPT Township, Navi Mumbai on long term lease basis of 30
years. Lump-sum payment of Rs. 2,52,95,102/- has been made to JNPT and possession taken. The
space is to be used for establishing a National Food Testing Laboratory as well as for office space for
Western Regional Office, Mumbai. The lease is being entered into. With this, the plot of land earlier
allotted by JNPT, but not found suitable by FSSAI, will be surrendered and consideration taken back.

2.11.3 A Light weighted structure has been erected on second floor at National Food Laboratory, Ghaziabad
whereby accommodation of approx. 9,000 sq feet has been created. Northern Regional Office has
since been shifted here from its existing rental premises at NBCC Building, Lodi Road, Delhi, thus
effecting monthly savings of Rs. 15 lakhs approx.

2.11.4 A multi-storeyed building is being constructed at NFL, Ghaziabad complex creating space of approx.
60,000 sq ft at an estimated cost of Rs. 46.26 crores. M/s NBCC India Limited has been engaged as
Project Management Consultants for carrying out this project.
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3.1

3.2

Chapter-3

Standards and Regulations

Scientific Committee

3.1.1

3.1.2

3.1.3

Section 14 of the FSS Act provides for the constitution of the Scientific Committee comprising the
Chairpersons of the Scientific Panels and six independent scientific experts not belonging to any of the
Scientific Panels. The Committee is responsible for providing scientific opinion to the Food Authority,
general co-ordination necessary to ensure consistency of the scientific opinion and in particular
with regard to the adoption of working procedures and harmonisation of working methods of the
Scientific Panels. The Scientific Committee provides opinions on multi-sectoral issues falling within the
competence of more than one Scientific Panels and sets up working groups on issues which do not fall
within the competence of any of the Scientific Panels. The Scientific Committee chooses a Chairperson
from amongst its members.

During the year 2019-20, the Scientific Committee held two meetings on 19 August, 2019 & 27t
November, 2019 respectively.

Recommendations of the Scientific Committee made during the first meeting were placed in the meeting
of the Food Authority held on 6" November, 2019 for its approval for issue of draft notifications and final
notifications, as applicable while the recommendations of the second meeting will be placed in the next
meeting of the Food Authority.

Scientific Panels

3.2.1

3.2.2

3.23

Section 13 of the FSS Act, 2006 provides for establishment of subject specific Scientific Panels which
consist of independent scientific experts to act as the risk assessment bodies and give their considered
scientific opinion.

The Food Authority has been empowered to reconstitute the Scientific Panels by adding new members
or by omitting the existing members or by changing the name of the Panel as the case may be. The
Scientific Panels choose a chairperson from amongst its members.

During the year, the Food Authority set up two new Scientific Panels (SP) i.e. Scientific Panel on
Packaging, and Scientific Panel on Alcoholic Beverages. Prior to this, these two food categories were
dealt by Scientific Panel on Labelling & Claims/Advertisements & Scientific Panel on Water (including
flavoured water) and Beverages (non-alcoholic) respectively. Rest of the 19 Scientific Panels, already
established, were reconstituted on 1%t January, 2020. The 21 functional scientific panels are:

SP-01 Food additives, Flavourings, Processing Aids and Materials in Contact with Food
SP-02 Pesticides Residues

SP-03 Antibiotic Residues

SP-04 Genetically Modified Organisms and Foods

SP-05 Functional foods, Nutraceuticals, Dietetic Products and Other Similar Products
SP-06 Biological Hazards
SP-07 Contaminants in Food Chain

SP-08 Labelling and Claims/Advertisements
SP-09 Method of Sampling and Analysis
SP-10 Fish and Fisheries Product
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3.3

3.4

18

3.2.4

SP-11 Cereals, Pulses & Legumes and their Products (including Bakery)
SP-12 Fruits & Vegetables and their Products (Including Dried Fruits and Nuts)
SP-13 Meat and Meat Products including Poultry

SP-14 Milk and Milk Products
SP-15 Oils and Fats

SP-16 Sweets, Confectionery, Sweeteners, Sugars and Honey
SP-17 Water (including flavoured water) and Beverages (non -alcoholic)
SP-18 Nutrition and Fortification

SP-19 Spices and Culinary Herbs
SP-20 Packaging (New)
SP-21 Alcoholic Beverages (New)

A total of 67 meetings of these Scientific Panels were organized during the year.

Important Activities undertaken during 2019-20 for framing of regulations

3.3.1

3.3.2

During the year 2019-20, seven final notifications and twelve draft notifications were issued. Food
Safety and Standards (Recovery and Distribution of Surplus Foods) Regulations, 2019 is amongst the final
notifications issued during the year. The regulation guides Food Recovery Agencies and donating Food
Business Operators to maintain food safety and quality of food being donated. Other final regulations
notified during the year include a number of Amendment Regulations relating to new standards of
certain food products or revision of existing standards of certain products. Besides, some amendments
have been carried out to place restriction on use of certain ingredients/products.

A list of final notifications issued during the year is at Table 6. A list of draft notifications issued during
the year is at Table 7. A complete list of principal regulations currently in force is at Table 8.

Notes on formulation of some new regulations

3.4.1

3.4.2

Draft Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2019

Standards for ‘Foods for Infant Nutrition” are prescribed under sub-regulation 2.1.19 of Food Safety
and Standards (Food Products Standards and Food Additives) Regulations, 2011. The category covers
product standards such as infant formula, follow-up formula etc. intended for infants up to the age of
24 months. The same was reviewed and revised by the Scientific Panel to update the existing standards
based on current knowledge and international standards, namely Codex. The proposed draft regulation
is intended to supersede the aforementioned sub-regulation 2.1.19 of the FSS (Food Products Standards
and Food Additives) Regulations, 2011. The draft Food Safety and Standards (Foods for Infant Nutrition)
Regulations were published in the official gazette on 1%t May, 2019 for inviting public comments. The
draft notification was also uploaded on WTO website for inviting comments from WTO members. The
revised draft notification after considering the comments is under process of final notification.

Draft Food Safety and Standards (Safe Food and Healthy Diets for School Children) Regulations, 2019

The key elements of these draft regulations, which were notified on 30" Oct, 2019, are:

e Mandatory registration/licensing of school canteen and/or kitchen and /or vendor

e Foods which are high in fat, salt and sugar (HFSS) not be sold to school children in school
canteens/mess premises/hostel kitchens

e No advertisements or offer for free sale of HFSS foods to children in school premises

e Adoption of ‘Eat Right School’ programme for promoting Safe food and Healthy diets.

After inviting comments from stakeholders, the said regulations are under finalisation.
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3.5

3.6

3.7

3.4.3 Draft Food Safety and Standards (Labelling & Display) Regulations, 2019

FSSAI has notified draft FSS (Labelling & Display) Regulations on 25" June, 2019. Besides provisions on
general and specific labelling requirements, these regulations propose to make it mandatory to display
red colour-coding on front-of-the-pack labels on packaged food products that have high-fat, high-sugar
and high-salt content levels, thereby encouraging consumers to make healthier food choices. However,
on the basis of comments received from various stakeholders including Ministry of Food Processing
Industries (MoFPI), FSSAIl is in process of reviewing the thresholds proposed in the Regulations.

3.4.4 Regulations on GM Food
FSSAI has drafted regulations on GM foods which is under consideration of the Ministry.

3.4.5. Food Safety and Standards (Licensing and Registration of Food Businesses) Amendment Regulations

It is proposed to amend the Food Safety and Standards (Licensing and Registration of Food Businesses)
Regulations, 2011 so as to further simplify and rationalise the regulations and ensure effective
compliance. These include perpetual license and registration subject to submission of Annual Returns
and declarations respectively, reduction in documents, realignment of various KoBs, rationalization
of license fee, reduction of modification fee, special provision for new emerging models such as
e-commerce, direct sellers etc. Further, methodology of license is proposed to be shifted to product
standard based against existing methodology of food products (Additives wise) category. Since the
process of final notification is likely to take considerable time, a direction under Section 16 (5) of FSS Act
has been issued on 27" March, 2020 for operationalization of certain provisions of the said amendment
regulations relating to reduction of modification fee to Rs. 1000/- only and provisions regarding testing,
inspection, audit, food safety supervisor and scheme for facilitator.

WTO-SPS/TBT notification

India is a signatory to the World Trade Organisation (WTO) and, in turn, to the Sanitary and Phyto-sanitary
(SPS) and Technical Barrier to Trade (TBT) agreements and as required under these agreements, FSSAI has been
constantly notifying its standards and regulations on WTO platform seeking comments and suggestions from
the member countries. Further, FSSAI also monitors notifications of the other countries related to food and
food safety and provides comments through the Ministry of Commerce & Industry.

Meetings of the Expert Committee (for approval of non-specified food and food ingredients)

The Expert Committee, constituted in 2017 to examine the applications received for approval of non-specified
food and food ingredients, held six meetings in the year.

Constitution of Expert Committee on Claims

FSSAI has notified Food Safety and Standards (Advertising and Claims) Regulations, 2018. Sub-regulation 12
thereof stipulates the procedure for approval of claims along with applicable fees specified by Food Authority
from time to time. In this regard, FSSAI has constituted an Expert Committee on Claims for the purpose of
scrutiny of health claims, specifically disease risk reduction claims and other claims made in advertisements.
FBO, who wish to seek prior approval of claims for a food product/ingredient in food product as per provisions
of the said Regulations, shall submit duly filled application along with a fee of Rs.50,000/- only (Fifty thousand
only). Expert Committee on Claims examines applications (and scientific evidence provided therein) and
provides its recommendations to the Food Authority for approval or otherwise.
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3.8 Workshops

3.8.1 The International Alliance of Dietary/Food Supplements Associations (IADSA) and Confederation of
Indian Industry (CIl) have established a collaborative initiative under the Resource Center on Health
Supplements and Nutraceuticals (RecHaN). In collaboration with ReCHaN, an awareness workshop for
pharmacists was conducted at FSSAI, New Delhi on August 30, 2019 regarding the Food Safety and
Standards (Health Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special Medical
Purpose, Functional Food and Novel Food) Regulations,2016 and License requirements and other
requirements of FSSAI.

3.8.2 A two days workshop on “Fixation of Tolerance Limits of Pesticide Residues in Processed Foods” was
organised on 12" and 13* December, 2019 at FSSAI.

3.9 Guidance Notes Issued for Public Awareness

A total of seven Guidance Notes were issued by FSSAI during 2019-20 to create awareness and better
understanding among the public on the issues covered in the Note. The details are as under:

e Guidance Note N0.09/2018 on Gluten Free Foods: ensuring safe food for people suffering from
celiac disease.

e Guidance Note No. 10/2018 on Aflatoxins: A Key Food Safety Concerns.

e Guidance Note No. 11/2019 on Food for Special Dietary use for Sports person [FSDU for Sports
person].

e Guidance Note No. 12/2019 on Millets - the nutri-cereals.
e Guidance Note No. 13/2020 on Pesticides: Food Safety Concerns, Precautions and Safety Measures.
e Guidance Note No. 14/2020 on Safety and Quality of Traditional Milk Products.

e Guidance Note No. 15/2020 on Metal Contaminants in Foods - Potential Risk and Mitigation
measures.

These Guidance Notes are available at https://www.fssai.gov.in/cms/guidance-notes.php

3.10 In order to reduce plastic usage and manage plastic waste, it has been decided to permit use of food grade
packaging material for packaged water other than those mentioned in Food Safety and Standards (Packaging)
Regulations by operationalising draft FSS(Packaging) Amendment Regulations, 2020.

3.11 The FSSAIl has proposed to its administrative Ministry for amendment in the Food Safety and Standards Act,
2006 for inclusion of feed under the ambit of FSSAI. The proposal is under consideration. Meanwhile, FSSAI
has issued directions that all compound cattle feed manufacturers shall be registered with BIS and shall comply
with relevant BIS standards.

3.12 Guidelines have been issued to be followed in manufacturing, handling and use of bamboo as food contact
material.
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Table 6 - List of Final Regulations notified during 2019-20

Notified on

S. No Final Regulations

Food Safety and Standards (Prohibition and Restrictions on Sales) First Amendment
Regulations, 2019 w.r.t. restriction on the use of diacetyl as flavouring substance in oils
and fats.

25.06.2019

Food Safety and Standards (Prohibition and Restrictions on Sales) Second Amendment
Regulations, 2019 w.r.t. restriction on sale of common salt.

25.06.2019

Food Safety and Standards (Food Products Standards and Food Additives) Second
Amendment Regulations, 2019 related to revision of existing standards of coconut milk
and coconut cream, standards for dried oregano (whole and powder), pimento (All
spices) (whole and powder), formulation of laurel (Bay Leaf)(Whole and Powder), Dried
Mint, Dried Rosemary.

05.07.2019

Food Safety and Standards (Food Products Standards and Food additives) Third
Amendment Regulations, 2019 relating to new standards of chia oil and its fatty acid
composition.

05.07.2019

Food Safety and Standards (Recovery and Distribution of Surplus Foods) Regulations,
2019.

26.07.2019

Food Safety and Standards (Food Product Standards and Food Additives) Fourth
Amendment Regulations, 2019 relating to new standards of decaffeinated ground
and roasted coffee, decaffeinated soluble coffee powder and revision of standards of
packaged drinking water.

30.10.2019

Food Safety and Standards (Food Product Standards and Food Additives) Fifth
Amendment Regulations, 2019 relating to standards for Goat/Sheep Milk, total sodium
content in milk and Milk Products viz. Medium fat chhana/paneer, whey cheeses and
cheeses in brine.

28.11.2019

S.No

1

Table 7 - List of Draft Regulations notified during 2019-20

Draft Regulations

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
Regulation, 2019 to amend regulations 3.1 “ Other substances for use in Food Products”.

Notified on
15.04.2019

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
Regulation, 2019 to amend regulations relating to inclusion on sorbitan monostearate
for use in various food categories including yeast and like products and microbiological
requirements for spices and herbs .

15.04.2019

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
Regulations, 2019 related to formulation of new standards for low lactose/lactose free
milk and dairy permeate powder and definition of mozzarella cheese.

01.05.2019

Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2019.

01.05.2019

Food Safety and Standards (Labelling and Display) Regulations, 2019.

25.06.2019

Food Safety and Standards (Prohibition and Restrictions on Sales) Amendment
Regulations, 2019 relating to “Limit of Total Polar Compounds in Fresh/Unused
Vegetable Oil/fat

05.07.2019

Food Safety and Standards (Alcoholic Beverages) Amendment Regulations, 2019.

05.07.2019
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S.No Draft Regulations Notified on

8 Food Safety and Standards (Laboratory and Sample Analysis) Amendment Regulations | 05.07.2019
related to Approval of Rapid Analytical Food testing Kit, Equipment or Method .

9 Food Safety and Standards (Food Product Standards and Food Additives) Amendment | 26.07.2019
Regulation, 2019 relating to Amendment to Regulations related to Fruit and Vegetable
Products, Cereal and Cereal Products, Sweetening agents, Salt, Spices, Condiments
and Related Products, Gluten free food, Substances added to food, Microbiological
Standards for Egg and Egg Products and procedures /protocols for re-testing of
microbiologically contaminated samples.

10 Food Safety and Standards (Fortification of Foods) Regulations, 2019 to prescribe the | 28.08.2019
tolerance limit of micro nutrients.

11 Food Safety and Standards (Prohibition and Restrictions on Sales) Amendment |28.08.2019
Regulations, 2019 relating to “limits of trans fats in Food Products.

12 Food Safety and Standards (Safe Food and Healthy Diets for School Children)|30.10.2019
Regulations, 2019.

Table 8 - List of Principal Regulations currently in force
S. No. Principal Regulations currently in force

. Food Safety and Standards Regulations

1. Food Safety and Standards (Licensing and Registration of Food Businesses) Regulations, 2011.

2. Food Safety and Standards (Food Product Standards and Food Additives) Regulations, 2011.

3. Food Safety and Standards (Prohibition and Restrictions on Sales) Regulations, 2011.

4. Food Safety and Standards (Packaging and Labelling) Regulations, 2011

5. Food Safety and Standards (Contaminants, Toxins and Residues) Regulations, 2011.

6. Food Safety and Standards (Laboratory and Sampling Analysis) Regulations, 2011.

7. Food Safety and Standards (Food or Health Supplements, Nutraceuticals, Foods for Special Dietary Uses,
Foods for Special Medical Purpose, Functional Foods and Novel Food) Regulations, 2016.

8. Food Safety and Standards (Food Recall Procedure) Regulations, 2017.

9. Food Safety and Standards (Import) Regulations, 2017.

10. Food Safety and Standards (Approval for Non-specified Food & Food Ingredient) Regulations, 2017.

11. Food Safety and Standards (Organic Food) Regulations, 2017.

12. Food Safety and Standards (Alcoholic Beverages) Regulations, 2018.

13. Food Safety and Standards (Fortification of Foods) Regulations, 2018.

14. Food Safety and Standards (Food Safety Auditing) Regulations, 2018.

15. Food Safety and Standards (Recognition and Notification of Laboratories) Regulations, 2018.

16. Food Safety and Standards (Advertising & Claims) Regulations, 2018.

1177 Food Safety and Standards (Packaging) Regulations, 2018.

18 Food Safety and Standards (Recovery and Distribution of Surplus Foods) Regulations, 2019.

. Food Safety and Standards Authority of India Business Transaction Regulations, 2010.

1. Food Safety and Standards Authority of India (Transaction of Business at its Meetings) Regulations, 2010.

2. Food Safety and Standards Authority of India (Procedure for Transaction of Business of Central Advisory
Committee) Regulations, 2010.
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S. No. Principal Regulations currently in force

3. Food Safety and Standards Authority of India (Procedure of Scientific Committee and Scientific Panels)
Regulations, 2010.

1l Administrative Regulations

1. Food Safety and Standards Authority of India (Salary, Allowances and other Conditions of Service of
Officers and Employees) Regulations, 2013

2. Food Safety and Standards Authority of India (Recruitment and Appointment) Regulations, 2018

v Rules

1. Food Safety and Standards Authority of India (Salaries, Allowances and other Conditions of Service of

Chairperson and Members) Rules, 2008
2. The Food Safety and Standards Rules, 2011.
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4.1
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Chapter-4

Food Safety Compliance

Licensing/Registration

4.1.1

4.1.2

4.1.3

4.1.4

Regulatory Provision

All Food Business Operators (FBOs) in the country are required to be registered or licenced under Section
31 of the Food Safety & Standards Act, 2006 to commence or carry on any food business. The Food
Safety and Standards (Licensing and Registration) Regulations, 2011 regulate the procedure for grant of
licence and registration to FBOs. The licence/registration is issued as per the eligibility criteria for Central
Licence, State Licence and Registration. In case of Central/State Licence, a Unique License Number is
granted for different kinds of businesses for carrying out food business at a particular premise for which
licence has been granted. The FBOs are required to buy and sell food products only from, or to, licensed/
registered vendors and maintain record thereof.

Eligibility Criteria for Central or State Licence/Registration are at Table 9.

To facilitate and streamline the procedure for issuance of licence and registration, the manual procedure
was replaced with an online Food License and Registration System (FLRS) by FSSAI in the year 2012 to
serve as a single window for Central and State license and registration. The online system has been
constantly improved to make it more user friendly. During the last few years, the number of FBOs
applying for license and registration has increased substantially.

Till 31 March, 2020, 58,538 Central licences have been issued to the Food Business Operators by
the Central Licensing Authorities (CLAs). Similarly, a total of 12,99,887 State licences and 61,46,239
registrations have been issued by Licensing Authorities of States/Union Territories under Food Safety
and Standards Act,2006. Year-wise progression sheet of total licences and registrations issued at the end
of the year is given in Table 10.

Figure 3 - Diagrams reflecting change in number of licences and registrations over the years
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State Licence

14,00,000

12,00,000
10,00,000
8,00,000
6,00,000
4,00,000

2,00,000 I
0

2013-2014  2014-2015 2015-2016 2016-2017 2017-2018 2018-2019 2019-2020

M State Licence

Registration

70,00,000
60,00,000
50,00,000

40,00,000

30,00,000

20,00,000

10,00,000 I
0

2013-2014  2014-2015 2015-2016 2016-2017 2017-2018 2018-2019  2019-2020

M Registration

4.1.5 Cases of Unlicensed FBOs and those with expired license

FSSAI asked States/UTs to conduct an enforcement drive from 1% October, 2019 with focus on FBOs who
have obtained registration certificates despite being eligible for a licence; FBOs continuing food business
with expired licenses/without licenses; and FBOs manufacturing/processing food products which are
not endorsed on their licences and to take action on FBOs found to violate the requirement of proper
licences.
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Administrative setup of enforcement machinery in States/UTs

Chapter VIl of the FSS Act contains provisions relating to enforcement of the Act. The State/UT Governments are
primarily responsible for the enforcement of the FSS Act in their respective jurisdictions through the institution
of the Commissioner of Food Safety. The team under the Commissioner of Food Safety includes Designated
Officers (DOs) and Food Safety Officers (FSOs). Each State/UT has a Food Safety Commissioner (FSC) who
undertakes the task of licensing /registration and enforcement through Designated Officers (DOs) and Food
Safety Officers (FSOs). Adjudicating machinery includes Adjudicating Officers (AOs) and Appellate Tribunals,
besides Special Courts and Ordinary Civil Court. The details of the administrative structure of enforcement
machinery in various States/UTs are at Table 11.

Progress during the year 2019-20 with reference to implementation of the Food Safety and Standards Act in
States/UTs and new initiatives

4.3.1 As earlier stated, the implementation and enforcement of FSS Act and Rules and Regulations made
thereunder primarily rests with the State/UT Governments. Accordingly, regular surveillance,
monitoring, inspection and random sampling of food products are undertaken by the officials of Food
Safety Departments of the respective States/ UTs to check that the food products comply with the laid
down standards. In cases where the food samples are found to be non-conforming, recourse is taken
to penal provisions under Chapter IX of the FSS Act, 2006. Details of samples analysed, found non-
conforming to the prescribed standards and norms and penal action taken against FBOs during the year
2019-20 are at Table 12.

4.3.2 Toevolvethe overallapproachtocompliance, FSSAlisadopting a Risk Based approach towardsinspections
and surveillance aligning to global standards. Risk Based Inspection System (RBIS) will strengthen and
protect safe food supply and fair trade practices and will prevent fraudulent practices. Its objectives are
to (i) prevent unsafe food to be placed in the domestic market in order to protect food consumers in
India; (ii) to draw a food inspection from a product-based process to a risk—based process that can be
used by food inspectors across the entire food sector, regardless of the specific product(s) handled or
manufactured; and (iii) linking ‘Risk grade” with Licensing & Registration System.

4.3.3 FSSAl has developed ‘Food Safety Compliance through Regular Inspection and Sampling system’
(FoSCoRIS) and requested all States/UTs to adopt the same to bring transparency in food safety
inspection and sampling. FOSCoRIS is a web based mobile app for inspections and sampling. It can be
used with hand held device like Mobile phones, Tablets and Desktops as well. FOSCoRIS will replace
manual inspection and serve as an empowering tool not only for inspection but also for monitoring,
data collection and data analysis in real time basis. FOSCoRIS will enable to view details of the officers
conducting inspections, their geographical location, food premises being inspected etc. The Inspecting
Officers shall also be able to capture the images and upload the same in the system. Till 31" March,
2020, 5,866 inspections of food businesses had been carried out through FoSCoRIS.

4.3.4 In order to improve interface with the States/UTs, FSSAI is conducting Video Conferencing (VC) sessions
with the Food Safety Departments of States/UTs. Normally, Video Conference session is organised on
weekly basis with one State/UT at a time. State specific issues and workable solutions to these issues are
discussed. During the year, FSSAI conducted 25 Video Conference sessions with various States/UTs and
10 such sessions with its Regional Offices.

4.3.5 FSSAI has also increased interaction with States by participating in the State Level Advisory Committee
meetings and through top level visit to States to discuss food safety issues and to take stock
of implementation of various initiatives of FSSAI for improving the Food Safety eco-system.
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4.3.7

4.3.8

4.3.9

4.3.10

4.3.10.1

During the year 2019-20, two meetings of Central Advisory Committee were held wherein Food Safety
Commissioners and other Officials from States/UTs, various Ministries and Departments besides
FSSAI, participated and discussed food safety related issues.

FoSCoS

Food Licensing and Registration System (FLRS) is one of the main software applications that facilitates
licensing and registration system of the FSSAl and is now in operation in all States/UTs as well as in all the
16 Zones of Indian Railways. It is now proposed to replace FLRS with a more efficient portal called Food
Safety and Compliance System (FoSCoS) in a phased manner in different States/UTs. FoSCoS functions
on cloud based server with upgraded software and hardware and will resolve the often reported issue
of slowness of existing FLRS portal. FoSCoS is envisaged to be the one-stop ‘Compliance Portal’ for food
safety and in future will be upscaled to have more modules for functional needs such as advanced MIS,
audit module, linkage with InFolNet, hygiene rating etc. FoSCoS essentially has the same flows as FLRS,
so that users have convenience in using FoSCoS. The cardinal change is the methodology of licensing
for manufacturers which now shall be based on standardised product list. Module for filing of Annual
Return is incorporated in FoSCoS. Mandatory documents have been rationalised and many paper based
declarations have been replaced with online declaration.

Digital Mitra under Food Safety Mitra Scheme

FSSAI has launched the ‘Food Safety Mitra’(FSM) scheme to support small and medium scale food
businessesin compliance with the food safety law by facilitating licensing and registration, hygiene ratings
and training. Apart from strengthening food safety, this scheme would also create new employment
opportunities for youth, particularly with food and nutrition background. The FSMs would undergo
training and certification by FSSAI to do their work and get paid by food businesses for their services.

Digital Mitra under the Scheme acts as facilitator assisting Food Business Operators(FBOs) in filing their
application for FSSAI Registration/License. This initiative will remove the unscrupulous consultants and
touts from the system and avoid exploitation of FBOs by offering standardized door-step services at low
cost. Its importance has gained further significance with introduction of FoSCoS and cessation of service
of Common Service Centres (CSCs) for registrations.

Food Safety Smart Jacket

Food Safety Smart Jacket has been designed and conceptualized by FSSAI in collaboration with National
Institute of Fashion Technology (NIFT), as a mark of professional identity for all the Food Safety Officers
across the country. It will usher in enhanced efficiency, professionalism & transparency in the system of
Food Safety Ecosystem, apart from bringing visibility of FSOs in the country. Jacket has a smart design to
hold tech devices like tablets/smart phone, a QR code and RFID tag for identification and tracking.

State Food Safety Index (SFSI)

FSSAI has developed State Food Safety Index to measure the performance of States on various
parameters of Food Safety. The Index is a dynamic quantitative and qualitative benchmarking model
that provides an objective framework for evaluating status of food safety across all States/UTs. This
index is based on performance of a State/ UT on five significant parameters, namely- Human Resource
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4.3.10.2

and Institutional Data; Compliance; Food Testing Infrastructure & Surveillance; Training and Capacity
Building; and Consumer Empowerment. Weightage pattern of these parameters are as under:

(a)

(b)

(c)

(d)

Parameters weightage(in %)

®m Human Resource and Institutional Data m Compliance
= Food Testing Infrastructure and Surveillance = Training and Capacity Building

= Consumer Empowerment

Human Resources and Institutional Data- This parameter measures the availability of human
resources like number of Food Safety Officers, Designated Officers, facility of adjudications and
Appellate Tribunals, functioning of State/ District level Advisory Committees and participation of
State/UT members in Central Advisory Committee meetings of the Food Authority.

Compliance- Compliance parameter measures the yearly increase and promptness in issue of
state licenses/ registrations. Also, this parameter considers the mode of inspections used and the
number of samples lifted for testing. One of the important factors of this parameter is grievance
redressal. The State/ UT with working consumer grievances portal/ help desk will score more in
this parameter.

Food Testing- Infrastructure and Surveillance- This parameter measures the availability of labs in
the States/ UTs for testing food samples. The States/ UTs with NABL accredited labs and adequate
lab manpower in the labs score more in this parameter. The availability and effective use of Mobile
Food Testing Lab is also one of the major scoring points in this parameter. This parameter also
considers surveillance activities conducted in the State/ UT.

Training and Capacity Building - The State/ UT with trained regulatory staff and higher trainings
under FoSTaC (Food Safety Training and Certification) will score more in this parameter. Also, the
availability of trained Food Safety Supervisor in a Food Business entity is also one of the major
scoring points in this parameter.

Consumer Empowerment- This parameter measures the performance of State/ UT in various
consumer empowering initiatives of FSSAl. Whether the State/ UT has participated in Food
Fortification, BHOG (Blissful Hygienic Offering to God) and other initiatives like Hygiene Rating of
Restaurants, RUCO (Re Purpose Used Cooking Oil) and declared Clean Street Food hubs will be
considered in this parameter.

The first State Food Safety Index for the year 2018-19 was announced on the first-ever World Food
Safety Day celebrated globally on 7% June 2019. Goa, Gujarat, Maharashtra, Kerala, Chandigarh, Madhya
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4.3.11

4.3.11.1

4.3.11.2

4.3.11.3

43.11.4

4.3.11.5

Pradesh and Tamil Nadu which scored 75% and more in the Index 2018-19 were appreciated as Leading
States. Delhi, Jammu and Kashmir, Punjab, Uttar Pradesh and Bihar, which scored above 60% but less
than 75% in the State Food Safety Index 2018-19 were recognised as States which are Catching Up.

Food Safety Audit-Empanelment of Food Safety Audit Agencies

Section 44 of the Food Safety and Standards Act, 2006 empowers Food Authority to recognize an
organization or an agency for carrying out food safety audit and checking compliance with the Food
Safety Management Systems. Section 16(2)(c) of the Food Safety and Standards Act, 2006 empowers
Food Authority to frame regulations to specify the mechanisms and guidelines for accreditation of
certification bodies engaged in certification of Food Safety Management Systems (FSMS) for food
businesses. Accordingly, FSSAI has notified Food Safety and Standards (Food Safety Auditing) Regulations,
2018 on 28™ August, 2018.

To strengthen the food safety surveillance system, FSSAI has initiated audit of Food Business Operators
through third party auditing agencies and has recognized 24 food safety auditing agencies as on 31*
March, 2020 under various scope of auditing.

In pursuance of Part Ill, Section 8(1) of the Food Safety and Standards (Food Safety Auditing) Regulations,
2018, the food businesses holding Central License and falling in following six high-risk categories/kind
of businesses have been subjected to mandatory auditing by the food authority vide Order dated 13
August, 2019:

Product ID Product name

1 Dairy products and analogues, excluding products of food category 2.0
Meat and meat products including poultry
9 Fish and fish products, including molluscs, crustaceans, and echinoderms
10 Eggs and egg products
13 Foodstuffs intended for particular nutritional uses (eg. Food for infant nutrition etc)
16 Prepared Foods (catering etc)

Audit of Central/ State licensed Slaughter Houses all over India

Considering the role and importance of slaughter houses in ensuring supply of clean and safe meat,
FSSAI is conducting food safety audit of all Central and State licensed slaughter houses (approx 300
FBOs) through an agency M/s RIR Certification Pvt. Ltd, recognised by FSSAI. So far, some reports have
been received which have been shared with the States/ UTs for compliance. This will help the States/
UTs to get an insight into the functioning of these slaughter houses and also help the slaughter houses
in maintaining the food safety and hygiene norms at these establishments.

Audit of Sweet Shops and Meat Shops

A lot of hygiene and sanitary issues are being reported with regard to high risk categories of retail shops
like sweet ( halwai/mithai) shops, meat shops etc. In view of this, each State/ UT was requested to
nominate a city wherein FSSAI would reimburse the cost of audits conducted for 20/50 shops each
of sweet/ meat shops depending on the area of State. This will enable checking the compliance of
standards of food safety and hygiene prescribed under Schedule 4 of the Food Safety and Standards
(Licensing and Registration of Food Business) Regulation, 2011 by such shops and analysing the gaps.
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These shops will then be able to improve on their hygiene practices and provide safe food to general
public at large. The agencies will also be providing hygiene rating scores to these shops on the basis of
audit scores.

Audit of E- Commerce platforms

In recent times, it is seen that online platforms dealing in food have increased functioning in the country. To
check the compliance followed by these entities, FSSAIl is planning to undertake desktop Audit of major e-
commerce platforms working in the country.

Surveillance

Surveillance is an integral part of regulatory compliance and States/UTs regularly conduct surveillance
activities and carry out intensive surveillance drives as per their surveillance plans. FSSAI has worked out an
annual surveillance plan and shared with States/UTs who can modify and chalk out their annual surveillance
plan taking into account certain factors like geographical location, availability of food items, active/specific
surveillance drives during festivals or specific occasions, degree of risk associated with food commodities etc.
Based on the activities undertaken in their respective areas, States and UTs are submitting surveillance reports
to FSSAI from time to time. This plan has been subsequently followed up in various meetings of the Central
Advisory Committee, Video Conferences, and other meetings with Commissioners of Food Safety, States and
UTs.

‘Food Safety Connect’

4.6.1 ‘Food Safety Connect’is an initiative of FSSAIl for active engagement and appropriate connect mechanism
across channels (including Digital) so as to make citizens the smarter consumers.

4.6.2 Objectives of the Food Safety Connect System are as follows-

i. to create a responsive ecosystem-Food safety in a collaborative manner by engaging with all the
stakeholders in the food business with special focus on the consumers.

ii. to improve the communication channels-between the Consumers, Food Regulators and the Food
Business Industry.

360° Consumer Complaint Redressal Merchanism

WhatsA
www.fssai.gov.in 98 6868 6|38|368 FS5AI compliance@fssai.gov.in

o M Sf:dg Toll-Free No.
FSSAI @fssaiindia 98 6868 6868 18 0011 2100
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iii. to build a credible and robust information and feedback-mechanism within FSSAI and the State
Food Regulators to ensure a seamless information flow between the consumers and address their
concerns/ complaints in a timely and efficient manner.

Mechanism for Handling a Consumer Concern

Complaints/Concerns of consumers and FBOs received by FSSAI through various channels (Web Portal
& Mobile App, FSSAI Helpline, Emails, WhatsApp, Twitter, Facebook, INGRAM — National Consumer
Helpline portal, PMO,PG portal, posts etc.) are consolidated by FSSAl into a single portal i.e. Food Safety
Connect Portal. A unique code is generated against each lodged complaint/concern, prioritized according
to their risks and then forwarded to concerned State Designated Officers and FBOs for necessary action
as per provisions of FSS Act 2006, Rules and Regulations made thereunder. Proper disposal of concerns
are regularly monitored and taken up with the concerned Commissioner of Food Safety.

4.7 Some Initiatives towards ease of doing business in matter of licensing and registration

>

Physical submission of documents for Licensing/Registration discontinued

It was noted that States/UTs were seeking physical submission of various documents required for
licensing/registration. This defeatsthe purpose of havingan online system of submission of applications. In
pursuance to Government’s commitment to ease of doing business and as per Business Reforms Action
Plan-2017, FSSAI has completely done away with physical submission of various documents required for
licensing/registration under the FSS Act.

Introduced online dispatch of License/Registration

It was noted that Food Business Operators were not receiving physical signed copy of License/Registration
for long despite the license having been generated. To avoid such postal delays, inconvenience and
harassment to Food Business Operators (FBOs), FSSAI has started system generated License/Registration
issuance to the registered e-mail ids of Food Business Operators.

The system generated FSSAI License/Registration Certificate bears a Quick Response (QR) code as a
security feature to verify the License/Registration Certificate. Based on the computer generated License/
Registration Certificate, the FBO will be in position to start his food business immediately.

Number of days increased from 60 to 120 for renewing the License/Registration

Earlier 60 days window was given to food business operators to renew their license/registration prior to
date of renewal. This is now increased to 120 days.

Operationalization of online license/registration fee payment mode for States/UTs

It was noted that Food Business Operators (FBOs) were not able to make payment of fee for State food
license/registration through online mode as most of the States/UTs were accepting fee only through
Treasury Challan for which FBOs had to visit different Bank Branches that accept Treasury Challan.
Considering the difficulties faced by FBOs, FSSAl opened a Central Pool Account wherein the FBOs
applying for State license and registration are able to submit their fee online in Central Account. Amount
deposited in Central Pool Account is transferred to the respective States/UTs in the account provided by
them on regular basis.

Exemption from Registration for certain categories

Last-mile delivery person, direct selling agents, food vending machines, water vending machines, food
ATMs owned by a single entity and branded food carts owned by a single entity, have been exempted
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from the requirement of FSSAI registration subject,inter-alia, to the conditions that the annual turnover
of the individual entity/unit does not exceed Rs 12 lakh, and the main entity shall obtain an FSSAI licence
based on their eligibility, maintain database or record of all individual units, and shall be responsible for
regulatory compliance by these individual entities.

FoSCOS- A more efficient and comprehensive system of licensing and registration to replace FLRS called
FoSCoS is proposed to be introduced shortly.

Offline Licenses/Registration- A direction dated 27" March 2020 under Section 16 (5) of FSS Act has
been issued regarding Standard Operating Procedure (SoP) for issuance of offline licenses/ registration
in case of exceptional situations.

Certain Other actions taken during the year

4.8.1

4.8.2

4.8.3

4.8.4

An order has been issued on 24" February, 2020 that in case of non-packaged/loose sweets, the
container/tray holding sweets at the outlet for sale should display the “date of manufacturing” and
“best before date” of the product. This will be effective from 1t August, 2020.

To overcome emerging challenges like sale of counterfeit, non-standardised/non-approved food products,
FSSAI has advised Commissioners of Food Safety of States/UTs and all Central Licensing Authorities and
Authorised Officers to conduct regular market surveillance especially with regard to counterfeit food
products and non-standardised/non-approved food products.

Commissioners of Food Safety of all States /UTs have been requested to initiate a systemic campaign
for generating awareness amongst all stakeholders to discourage the use of stapling and staple pins for
packing processed and unprocessed food articles.

A list of labeling defects categorized into exceptions (minor labeling defects of insignificant nature
and without any food safety concern) and mandatory cases (against which adjudication action could
be taken) has been prepared and shared with States/UTs who have been advised to issue necessary
instructions to State DOs and FSOs to deal with the cases involving minor labeling defects not posing any
food safety concern by issue of improvement notices under Section 32.

Initiatives in pipeline:

Comprehensive revision of Food Safety and Standards (Licensing and Registration of Food Businesses)
Regulations, 2011 through amendment.

Simplification and rationalization of licensing & registration processes and develop a more robust IT
system.

Establish a wide network of accreditation and certification agencies for audit and checking compliances
with Food Safety Management Systems (FSMS).

To optimise the time gap in the internal processes of authorities through systematic monitoring at
different stages.

To proactively incorporate and respond to the emerging business models i.e. e-commerce, direct
selling etc. to ensure accountability of Food Business Operators in the entire supply chain.

Outreach to all Central Institutions having food related business activities/canteen etc. to bring under
licensing and G.H.P.
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Table 9 - Eligibility criteria for a Central or State Licence and Registration

Central License

Dairy units with more than 50,000 litres of liquid milk/day or 2500 Metric Tonne (MT) of milk solid per
annum.

Vegetable oil processing/ producing units having installed capacity of more than 2 MT per day.

Slaughter houses equipped to slaughter more than 50 large animals/150 small animals/ 1000 poultry
birds per day.

Meat processing units equipped to handle or process more than 500 kg of meat per day/ 150 MT per
annum.

Food processing units having installed capacity of more than 2 MT/day except grains, cereals and pulses
milling units.

100 % Export Oriented Units.

All Importers importing food items including food ingredients and additives for commercial use.

All food business operators manufacturing/ processing/ importing any proprietary food for which NOC
has been given by FSSAI.

Registered/ Head office of FBOs operating in two or more States.

Food catering services in establishments and units under Central Government Agencies like Railways, Air
and airport, Seaport, Defence etc.

Hotels with 5 Star and above accreditation.
All E-commerce food businesses.

State License

All FBOs other than those eligible for Registration/Central License
All grains, cereals and pulses milling units.

Registrations

Petty Manufacturer, seller retailer, hawker, itinerant vendor or temporary stall holder

Small food businesses with an annual turnover not exceeding INR 12 lakhs

Production capacity of food not exceeding 100 kg/Itr per day

Procurement or handling and collection of milk up to 500 litres per day or less

Slaughtering capacity 2 large animals or 10 small animals or 50 poultry birds per day or less.

Table 10 - Year-wise progression sheet of total licences and registrations issued

Year Central Licence State Licence Registration
2013-2014 14,610 4,66,057 20,73,405
2014-2015 19,250 5,52,113 23,78,082
2015-2016 24,917 7,08,664 27,64,600
2016-2017 30,413 7,92,780 30,39,762
2017-2018 37,405 7,83,832 31,90,371
2018-2019 46,851 10,44,992 47,97,997
2019-2020 58,538* 12,99,887** 61,46,239%**

* represents 25% increase over previous year
** represents 24% increase over previous year
*** represents 28% increase over previous year
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Table 11 - Administrative Setup of enforcement machinery in States/UTs under FSS Act, 2006 (as on 31.03.2020)

S. No. Name of State NO. OF NO. OF NO.OF SLAC DLAC TRIBUNAL
AOS DOS FSOS
1 Andaman & Nicobar 1 3 3 14 YES YES YES
Islands
2 Andhra Pradesh 1 13 13 45 NO YES YES
3 Arunachal Pradesh 1 25 25 3 YES YES YES
4 Assam 1 33 4 32 NO NO YES
5 Bihar 1 38 14 14 YES YES NO
6 Chandigarh 1 1 1 5 YES NA YES
7 Chhattisgarh 1 27 26 57 NO NO YES
8 Dadra Nagar Haveli& 1 2 3 3 NO NO NO
Daman Diu
9 Delhi 1 11 9 16 YES YES YES
10 |Goa 1 2 2 20 YES YES YES
11 Gujarat 1 33 41 274 YES YES YES
12 | Haryana 1 22 6 14 NO NO YES
13 Himachal Pradesh 1 12 12 11 YES YES YES
14 | Jammu & Kashmir 1 20 20 63 YES YES YES
15 Jharkhand 1 24 45 22 YES YES YES
16 | Karnataka 1 30 36 210 YES YES YES
17 Kerala 1 27 14 136 YES YES YES
18 | Ladakh 1 1 1 YES YES NO
19 Lakshadweep 1 1 1 13 YES YES NO
20 | Madhya Pradesh 1 52 51 155 NO NO YES
21 Maharashtra 1 7 47 218 NO YES YES
22 | Manipur 1 16 12 22 YES YES YES
23 Meghalaya 1 11 11 11 YES YES YES
24 | Mizoram 1 0 3 9 NO NO NO
25 | Nagaland 1 11 3 7 YES YES NO
26 | Odisha 1 30 36 30 NO YES YES
27 | Puducherry 1 2 1 2 YES NO YES
28 Punjab 1 25 22 46 YES YES YES
29 | Rajasthan 1 40 34 56 NO NO YES
30 | Sikkim 1 4 3 4 YES YES NO
31 | Tamil Nadu 1 32 32 271 YES YES YES
32 | Telengana 1 31 6 7 YES NO YES
33 | Tripura 1 5 23 3 YES YES YES
34 | Uttarakhand 1 13 12 29 NO NO YES
35 Uttar Pradesh 1 5 72 580 YES YES YES
36 | West Bengal 1 23 23 180 YES YES YES
Total 36 703 667 2583

FSC- Food Safety Commissioner, AO-Adjudicating Officer, DO-Designated Officer, FSO- Food Safety Officer, SLAC-State
Level Advisory Committee, DLAC- District Level Advisory Committee, Tribunal-Appellate Tribunal.
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Table 12 - Details of samples analysed, found non-conforming to the prescribed standards and norms and penal
action taken during the year 2019-20

Non Conforming Samples Civil Cases Criminal Cases
52:1.;::5 ) n
° © n n —_ n n —_
Name of State/UT SaNr(:\'p(::s :z:::r:::- ';: ﬁ Ea E Eﬂ E g ﬁ g Eﬂ E g § P:‘;.
soatveed. i) § 283y St S§ PR sfovy i3
2 3sf 23 ¢ ~e 23 ¢ =2
5
1 Andaman & Nicobar Island 613 0 0 0 10 8 571000 0 0 0
2 | Andhra Pradesh 4044 458 67 178 213 442 118 | 10161000 2 10 60000
3 Arunachal Pradesh 346 10 1 6 3 4 5 26000 0 1 30000
4 | Assam 459 129 6 78 45 53 11 1029000 14 5 80000
5 Bihar 5665 501 166 177 158 147 8 208000 53 0 0
6 | Chandigarh 384 21 1 20 0 74 11 810000 20 1 0
7 Chhattisgarh 1550 305 42 187 76 205 190 5562500 56 0 0
8 Dadara & Nagar Haveli 232 9 0 7 2 15 6 96000 0 2 52000
and Daman & Diu
9 Delhi 2114 374 109 94 171 341 46 2012000 59 60 3250000
10 | Goa 147 6 0 1 5 6 4 210000 1 0 0
11 | Gujarat 13160 984 59 511 414 579 368 28695500 16 27 966005
12 | Haryana 2417 473 76 265 132 372 140 3567061 30 4 10500
13 | Himachal Pradesh 675 129 4 65 60 20 104 2709000 6 1 2000
14 | Jammu & Kashmir 3688 950 28 529 393 | 1395 817 6451700 35 6 23000
15 | Jharkhand 1039 397 138 49 1180000 63 13 0
16 | Karnataka 4551 465 93 123 249 351 211 2004500 80 12 220000
17 | Kerala 5021 778 354 187 237 359 599 12372500 210 8 245000
18 | Ladakh 6 0 0 0 0 9 9 101300 0 0 0
19 | Lakshadweep 0 0 0 0 0 0 0 0 0 0 0
20 | Madhya Pradesh 15717 2575 132 1509 934 | 2083 1598 | 88103000 | 131 17 1134000
21 | Maharashtra 5962 1030 216 688 126 1150 847 23954623 | 1045 135 122500
22 | Manipur 92 73 57 5 11 17 18 195000 1 40000
23 | Meghalaya 133 2 2 1 1 0 0 0 0
24 | Mizoram 101 61 0 15 46 0 0 0 0 0
25 | Nagaland 0 0 0 0 0 0 0 0 0 0
26 | Odisha 702 183 44 99 40 61 97 803600 12 0 0
27 | Puducherry 5 5 5 0 0 22 20 142000 0 0
28 | Punjab 7053 1394 80 1056 258 1990 893 28763850 106 33 584000
29 | Rajasthan 6455 1834 409 946 479 903 174 2694320 75 0 0
30 | Sikkim 18 0 0 0 0 0 0
31 | Tamil Nadu 10528 3155 991 964 1200 1779 1390 16712500 857 351 7377500
32 | Telangana 1680 135 24 54 57 111 67 311000 14
33 | Tripura 33 8 0 5 3 0 0 0 0 0 0
34 | Uttar Pradesh 21193 12568 1458 7534 3576 | 14575 8881 | 335465100 | 1787 133 1877800
35 | Uttarakhand 1211 267 0 247 20 142 111 1284000 0 0 0
36 | West Bengal 1781 310 104 119 87 58 80 1543000 9 1 33000
Total 118775 29192 4526 | 15671 8995 | 27412 16881 | 577739054 | 4681 821 16107305
Total penalty | 593846359
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Food Testing and Surveillance

5.1 Notification of Food Testing Laboratories

5.1.1 As per Chapter VIII, Section 43 of the FSS Act, 2006, FSSAI is to foster an ecosystem for testing of food
at food laboratories for compliance with the food safety standards.

5.1.2 Functions of Food testing ecosystem

As an integral part of the food regulatory set up, the food testing ecosystem has to serve the following
major functions:

> Analyse and test foods/food commodities (domestic as well as imported) against the prescribed
quality and safety parameters and enable enforcement of food laws/regulations.

» Assistin market surveillance activities to ensure that the food products being sold are standardized
and are sold in compliance with the standards prescribed.

> Be a part of the risk assessment framework including those during food related incidences and,
in turn, aid in development of food standards or guidance documents.

> Be an integral part of the network to harmonize, develop or validate testing methods.

» Create awareness about food testing and food standards, especially among the consumers.

The food testing laboratories can be used by the regulators, consumers and food business operators
to ensure compliance of food laws at all levels.

5.1.3 Recognition of laboratories

5.1.3.1 As per Section 43 (1) of FSS Act, 2006, the Food Authority may notify food laboratories and research
institutions accredited by National Accreditation Board for Testing and Calibration Laboratories
(NABL) or any other accreditation agency for the purposes of carrying out analysis of samples by the
Food Analysts under this Act.

5.1.3.2 As per Section 43 (2) of FSS Act, 2006, the Food Authority shall, establish or recognize by notification,
one or more referral food laboratories to carry out the functions entrusted to the referral food
laboratory under the Act or any rules and regulations made thereunder.

5.1.3.3 In exercise of the powers conferred by clause (e) of sub- section (2) of Section 16 read with Section
43 of the said Act, FSSAI has notified the Food Safety and Standards (Recognition and Notification
of Laboratories) Regulations, 2018 in November, 2018. The ibid Regulations cover all the procedural
requirements for the recognition and notification for laboratories such as types of laboratories,
criteria for recognition and notification, renewal, audit & investigation, obligations of the laboratories,
suspension, de-recognition etc.

5.1.3.4 In order to foster ease of doing business; to bring about transparency; and, to have a proper system
for reviewing and monitoring the activities of food laboratories on a single platform and thereby
improving the quality of food testing in the country, the Food Authority has started recognizing
food laboratories with effect from 15" June, 2019, only through the unified approach of laboratory
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5.1.3.5

5.1.3.6

5.1.3.7

5.1.3.8

accreditation /recognition/ approval system of NABL which also has other regulators viz. Export
Inspection Council of India (EIC), the Agricultural and Processed Food Products Export Development
Authority (APEDA), Tea Board, Indian Oilseed and Produce Export Promotion Council (IOPEPC).

A number of State Food Testing Laboratories (SFTLs) are continuing under Section 98 of FSS Act,
2006 for more than 10 years without having NABL accreditation though NABL accreditation is the
primary criteria to be a food laboratory under FSS Act, 2006. However, even after repeated requests
for initiating NABL accreditation process and to submit an undertaking in this regard, some States/
UTs neither submitted desired undertaking nor initiated the process for obtaining NABL accreditation
in respect of 14 State Food Testing Laboratories (SFTLs) that were continuing under section 98 of
FSS Act, 2006. Accordingly, these 14 SFTLs have been discontinued from the ambit of Section 98 of
FSS Act, 2006, with effect from 14% June, 2019. State/UT wise discontinued SFTLs are Andaman &
Nicobar Islands (1), Andhra Pradesh (1), Gujarat (1), Karnataka (1), Madhya Pradesh (2), Punjab (2),
Rajasthan (1), Tamil Nadu (1), West Bengal (4).

During 2019-20, three SFTLs continuing under Section 98 of FSS Act 2006, have obtained NABL
accreditation and, therefore, these were notified under Section 43(1) of the Act for primary
testing of food samples. These three SFTLs are: Food Laboratory, Department of Food Safety, Delhi;
Regional Government Public Analyst Laboratory, Gorakhpur, Uttar Pradesh; West Bengal Public
Health Laboratory, Kolkata, West Bengal. Nine other food testing laboratories have also been notified
for primary testing of food samples during the year.

As on 31t March, 2020, the Food Authority had a network of 264 laboratories comprising of 246
laboratories for primary testing, recognized & notified under Section 43(1) of FSS Act, 2006; and, 18
laboratories for appellate (referral) testing recognized & notified under Section 43(2) of FSS Act 2006.
This has improved the availability of food testing facilities in every part of the country. The sector-
wise composition of all the laboratories recognized and notified by FSSAl is at Table 13 below:

Table 13 - List of notified Primary and Referral Food Testing Laboratories

Primary food testing laboratories Numbers
(notified under section 43(1) of FSS Act 2006)
State food laboratories 15
2 Labs of Central Government institutes/autonomous bodies 23
3 Private laboratories 149
4 Government laboratories under transition provision* 59
Total primary food testing laboratories 246
Referral food testing laboratories (notified under section 43(2) of FSS Act 2006)
1 Labs under Central Government institutes/autonomous bodies 16
2 Food Authority’s own laboratories 02
Total referral laboratories 18

(* recognized and notified under the transition provision under section 98 of FSS Act 2006)

Notification of food testing laboratories by the Food Authority is a continuous process based on
voluntary application of the laboratories. However, the Food Authority proposes to encourage and
notify private food testing laboratories in States where none is presently available as well as increase
the number of state food laboratories or notified laboratories where their number is less. State-wise
number of FSSAI notified laboratories, State/Public Food Laboratories under transition provision and
Referral laboratories is given in Table 16.
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5.1.3.9 Food laboratories under the Food Authority

Two of the 18 referral laboratories are under the direct control of FSSAI. These are - National Food
Laboratory-Ghaziabad (NFLG) and National Food Laboratory-Kolkata (NFLK). NFL-Ghaziabad has
been developed as state-of-the-art model food testing laboratory on public-private-partnership
(PPP) mode. It was formally inaugurated by Dr. Harsh Vardhan, Hon’ble Union Minister of Health and
Family Welfare and Shri Ashwini Kumar Choubey, Hon’ble Minister of State for Health and Family
Welfare on 23™ August, 2019. Likewise, NFL-Kolkata has also been renovated and upgraded with
sophisticated analytical instruments. Further, microbiology section at NFL, Kolkata was also upgraded
with advanced microbiological analytical instruments. FSSAl is also coming up with two more National
Food Laboratories- one each at Mumbai and Chennai shortly.

5.2 Metastudy on Food Testing Laboratories in India

5.2.1 Food testing and analysis are the essential pillars of food safety ecosystem that assure wholesomeness
and safety of the food. Accordingly, a metastudy on food testing laboratories in India was carried
out on behalf of FSSAI by Food and Agribusiness Strategic Advisory &Research (FASAR), Yes Bank
Limited, New Delhi with the intention of having a holistic overview of the food testing ecosystem
in the country. During the entire exercise, feedback from all critical stakeholders in the food testing
ecosystem such as APEDA, MPEDA, EIC, NABL, amongst others, was considered and incorporated to
derive key recommendations and chart a way forward to strengthen the food testing infrastructure
in the country.

5.2.2 Under the purview of this study, as a starting point, food testing labs in India were categorized based
on their registrations (FSSAI notified, FBO owned labs, referral labs, institutional labs and non-FSSAI
labs), geographical spread zone wise (North, East, West and South) as well as according to their varying
testing capabilities (Biological/Chemical/Residue Testing), amongst others. Based on the primary and
secondary research, major challenges were identified and probable recommendations were derived.
The major challenges highlighted have been in the domains of equipment & machinery, manpower
availability, skill development, regulatory, R&D, capacity utilization as well as consumer awareness.

5.2.3 Ranking matrix for labs

In line with the recommendations proposed, FSSAl has already been involved in a number of
initiatives to give an impetus to the food testing infrastructure in the country. These range from
probable PPP models for lab infrastructure development, on boarding all food labs on INFOLNET
seamlessly, organisation of training programs, National Milk Safety & Quality Survey and mobile food
labs as well as development of an International Training Centre For Food Safety And Applied Nutrition
(ITC-FSAN) amongst other initiatives. A competitive ecosystem in the food testing sector is essential
to get the best out of existing food labs and boost compliance by FBOs. In order to motivate the
good and earnest labs to keep up the worthy practices followed in food testing and also to encourage
the lesser competent labs to strive towards better business practices, a detailed ranking matrix is
proposed. This ranking matrix, will also help in generating more business through the FBOs for the
more competent and proficient labs.

5.3 National Reference Laboratory

5.3.1 As per Regulation 3 of Food Safety and Standards (Recognition and Notification of Laboratories)
Regulations, 2018, the Food Authority may recognize any notified food laboratory or referral food
laboratory as National Reference Laboratory (NRL) for the purpose of developing methods of testing,
validation, proficiency, testing and training.
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5.3.2 FSSAI has recognized 12 notified food laboratories as National Reference Laboratories (NRL) for the
functions as specified in the regulations for a period of three years from 8™ August, 2019. Also, 2 notified
food laboratories have been recognized as Ancillary National Reference Laboratories (ANRL) for acting
as a support facility to all the NRLs for a period of three years from said date. MoU has been signed with
all these 14 NRLs/ANRLs. The Handbook of Guidelines for NRLs and ANRLs containing the background,
obligations, financial regulations, etc. as a part of MoU has also been shared with the laboratories. An
annual grant of Rs. 25 lakh to each of NRLs and Rs. 10 lakh to each of ANRLs has been earmarked for
undertaking various activities. During the year, 40% of total grant i.e. a grant of Rs. 10 lakh to 11 NRLs
(except 1 NRL i.e. EIA-Kochi for GMO analysis as FSSAIl is awaiting GMO Regulations) and Rs. 4 lakh
to each ANRL was released. The NRLs and ANRLs were also awarded Certificate of Recognition during
inauguration of National Food Laboratory, Ghaziabad on 23 August, 2019. A list of these NRLs/ANRLs is

given at Table 14.

Table 14 - List of National Reference Laboratories/Ancilliary NRLs

Name of the Laboratory/

Specific area for which declared as

Institution/Organization NRL/ANRL
Government Laboratories as NRL
1. | CSIR-Central Food Technological Research Institute, Mysuru, Nutritional information and labelling
Karnataka
2. | Export Inspection Agency, Kochi, Kerala GMO testing*
3. | Punjab Biotechnology Incubator, Mohali, Punjab Sweets & Confectionary including Honey
4. | ICAR-National Research Centre For Grapes, Pune, Maharashtra Pesticides Residues and Mycotoxins
5. | ICAR-Central Institute of Fisheries Technology, Kochi, Kerala Fish & Fish Products
6. | Centre for Analysis and Learning in Livestock and Food — National | Dairy & Dairy Products
Dairy Development Board, Anand, Gujarat
7. | CSIR-Indian Institute of Toxicology Research, Lucknow, Uttar Pradesh | Toxicological evaluation/risk
assessment of nutraceuticals,
functional foods and novel/emerging
foods/ food ingredients
(*subject to implementation of GMO regulations)
Private Laboratories as NRL
8. | Trilogy Analytical Laboratory Pvt. Ltd., Hyderabad, Telangana Mycotoxins in cereals & pulses, spices
& condiments and related PT activities
9. | Edward Food Research & Analysis Centre Limited, Kolkata, West | Veterinary drug residues, antibiotics &
Bengal hormones
10. | Vimta Labs Limited, Hyderabad, Telangana Water, Alcoholic and Non-Alcoholic
Beverages
11. | Fare Labs Pvt. Ltd., Gurugram, Haryana Oils and Fats
12. | Neogen Food & Animal Security (India) Private Limited, Kochi, Kerala | Food Allergens
Ancillary facility of NRLs (ANRLSs)
13. | Export Inspection Agency, Chennai, Tamil Nadu Support facility as PTP in
microbiological testing
14. | Export Inspection Agency, Kolkata, West Bengal Support facility as PTP in the area of
heavy metals in all food categories
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5.4 Central Sector Scheme for Strengthening of the Food Testing System in the country including provision
for Mobile Food Testing Laboratories

5.4.1 ACentral Sector Scheme for “Strengthening of the Food Testing System in the Country including provision
for Mobile Food Testing Laboratories” was approved on 31 August, 2016 by the Ministry of Health and
Family Welfare with an outlay of Rs. 481.95 Crore (Rs.400.40 Crore —Non-recurring, Rs. 81.55 Crore —
Recurring) for implementation commencing 2016-17.

5.4.2 Important Components of the Scheme

The details of important components and status of implementation of the Central Sector Scheme is
given below:

A. Strengthening of State Food Testing laboratories

Under this component of the Scheme, 45 State Food Testing Laboratory (SFTL) were proposed to be
strengthened at an estimated cost between Rs.10 crore and Rs.12 crore (approx.) per SFTL subject to
the readiness of the State/UT Governments. This cost includes Rs.50 lakh for the creation/renovation
of physical infrastructure for installation of three high-end equipments (HEEs) viz. GC-MSMS, ICPMS
and LC-MSMS, Rs.8.50 crore for procurement of HEEs (including 7 years’” manpower and 5 years’
Comprehensive AMC) and Rs.2.50 crore for setting up of a microbiology laboratory (~Rs.1.0 crore
earlier, now ~Rs. 2.50 crore under the Rate Contract including manpower). The estimated cost for
establishment of a new laboratory in North Eastern State is Rs. 3 crore.

During the period 2019-20, a grant of Rs. 94.18 crore was sanctioned/released towards strengthening
of SFTLs. With this, till 315t March, 2020, 39 SFTLs in 29 States/UTs have been strengthened under
the Scheme with a total sanctioned/ released grant of Rs. 312.98 crore.

B. Strengthening of Referral Food Testing Laboratories

This component of the Scheme envisions strengthening of Referral Food Testing laboratories with
high end testing facilities. The estimated grant for upgradation of each referral laboratory with a few
major equipment facilities is Rs. 3 crore for bridging the gap in the existing and required test facilities as
per FSSRs.

During the period, no additional grant was provided. So far, a total grant of Rs. 28.08 crore has
been approved out of which Rs. 23.565 crore has been released for 10 referral labs.

C. Support for Mobile Food laboratories

Under the Scheme, 60 Mobile Food Testing Laboratories (MFTL), referred to as Food Safety on
Wheels (FSW) [one in every 20 districts, with at least one in each State/UT], were to be established in
States/UTs across the country to address the issue of lack of food testing infrastructure in the remote
areas and also to cater to the basic analytical needs of consumers etc. The estimated cost of creation
of one FSW, its refurbishment and laboratory equipment is Rs. 38.5 lakh approximately, including
GST. Besides, a recurring grant of Rs.5 lakh/year is also being provided to States/UTs towards petrol,
oil and lubricants (POL) and consumables.

FSW executes functions of (i) surveillance and creating awareness regarding the food safety in
remote areas in the State, large public congregations, schools and consumer organizations; (ii)
transporting samples picked from remote areas to the nearest food testing laboratory; (iii) education
of the consumers in various aspects of food safety laws and common hygiene practices; (iv) on the
spot test facilities for qualitative adulteration of common food items like ghee, milk, khoya, sweets,
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edible oil, non-permitted food colours in various foods like namkeens, spices, prepared foods etc.
Each FSW can test >54 parameters qualitatively across 7 different food categories. In addition, each
FSW has a provision for performing simple microbiological tests, if the States so desire.

During 2019-20, 15 FSWs were sanctioned and delivered to 11 States/UTs including delivery of 3
CNG FSWs to NCT of Delhi. Since inception of the Scheme, a total of 60 FSWs have been sanctioned
and delivered to 32 States/UTs. Almost all the FSWs already delivered have been operationalized by
the States/UTs during the period.

Modified Food Safety on Wheels (FSW) with more testing facilities

Towards scaling up of food testing, awareness and capacity building as per the vision document,
a new version of FSW, called modified FSW, has been designed. A fully fabricated modified FSW
(alongwith equipment, a few hand-held devices/rapid kits and microbiological testing) costing
~Rs.37 lakh (approx.) excluding GST, is being provided to States/UTs besides a recurring grant of Rs.5
lakh/year for three years towards fuel and Consumables.

So far, 30 modified FSWs have been sanctioned of which 28 modified FSWs have been delivered to
11 States, on first come first serve basis, subject to their performance and readiness. This allotment
of Modified Food Safety on Wheels is over and above the provision of FSWs under the Central Sector
Scheme.

State/UT-wise details of FSWs and modified FSWs sanctioned/delivered till 31 March, 2020 is at Table
17.
Figure 4 - Internal view of the FSW Van Figure 5 - External view of the FSW Van
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D. Capacity Building of Food Testing Laboratories

Capacity building is an essential component of strengthening and up-gradation of food testing
laboratories in the country. The objective of the training program is to ensure that food testing
laboratories of the State attain NABL accreditation and have competent analytical staff to perform
high skilled food analysis. At present, all notified laboratories and referral food laboratories are
eligible to participate in this programme. In order to establish an effective and qualified network
of food analysts in the country, more participation is encouraged from notified laboratories, State
food testing laboratories and referral laboratories in the capacity building programme by which
individuals and laboratories obtain, improve, and retain the skills, knowledge, tools, equipment and
other resources needed to do their jobs competently or to a greater capacity. Under this component
of the Scheme, a sum of Rs. 15 crore has been earmarked for 3 years.
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5.5

5.6

5.7
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FSSAI is regularly conducting various kinds of training programs, both general and specialised, for laboratory
personnel of States/UTs and notified laboratories. Details of training programs conducted for laboratory
personnel during 2019-20 are given in Chapter 8.

Food Safety Magic Box

FSSAI has developed a Food Safety Magic Box (FSMB) which is a Do-It-Yourself food safety testing kit and which
aims to be a pedagogical tool to educate school children. This initiative would enhance engagement, build a
scientific temper and unleash creative potential amongst students through simple and fun experiments around
food. It is a small sized, light weight portable box that contains few basic chemicals, small instruments and
safety gadgets. It also has a companion guidance book that illustrates testing across various food products in a
very simple way through pictures. It can perform tests to determine adulterants like water, urea, detergents,
starch, pulverised soap etc. in milk; starch and artificial colours in spices and condiments; mineral acid in
beverages, adulteration in sugar and honey. In all, more than 100 super easy tests, including sensory tests,
can be performed that are actually pretty mind blowing, hands on science experiments which can be done at
school using materials available readily in their laboratories. During the period, 1000 FSMBs were procured of
which more than 300 boxes were provided to State Food Safety Departments. A few boxes were also provided
to some NGOs/institutes. Further, a total of 618 schools were selected through Eat Right Challenge across the
country and each such box would also be provided to each of them.

Manuals on Methods of Sampling and Analysis

Based on the recommendations of the Scientific Panel on Methods of Sampling & Analysis and Scientific
Committee, following Manuals & Methods of Analysis have been approved by the Food Authority during the
year:

= Manual of Method of Analysis of Foods — Alcoholic Beverages
= Methods of Analysis for various parameters of Honey
] Methods of Analysis for Royal Jelly, Bees Wax, Dry mixtures of cocoa and sugars

These methods of analysis are available on the website of the FSSAI. So far, 15 Manuals of Method of Analysis
for different food products have been finalized by FSSAI.

Food Analyst Examination (FAE)/Junior Analyst Examination (JAE)
5.7.1 6% Food Analyst Examination (FAE)

FSSAI regularly conducts Food Analyst Examinations (FAE) to increase the pool of qualified Food Analysts
and to augment human resource requirement of the primary and referral laboratories. Theory papers
of 6™ FAE were held on 14" July, 2019 at 11 Centres where a total of 527 candidates appeared of which
70 were found eligible for appearing in practical examinations. Five candidates who had cleared 1°t/2"
Junior Analyst Examination were also considered eligible for appearing in practical examinations. The
practical examinations were conducted during 14"-15" September, 2019 at three Centres. Based on the
practical examination, the Food Analyst Examination Board, in its meeting held on 30% October, 2019,
declared 61 candidates as qualified food analysts. With this, the total candidates declared as qualified
food analysts after 6™ of FAE are 421. In addition, there are 31 more Public Analysts deployed in State/
UT food laboratories.
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5.7.2

3" Junior Analyst Examination (JAE)

Keeping in view of the scarcity of food testing personnel and to encourage the fresh post-graduates
to have job prospects in food industry/ food testing laboratories and take up Food Analyst as a
profession after acquiring required analytical experience, JAE are also being conducted along with
the regular Food Analyst Examination. 3 JAE was conducted simultaneously with 6™ FAE through
online mode. The educational qualifications, syllabus of examination and theory papers (Paper | &
Il) were same in 6™ FAE and 3" JAE. A total of 617 candidates appeared for the JAE of which 85
candidates were declared as qualified Junior Analysts. These candidates, upon acquiring three years
experience in the analysis of food, will be eligible for appearing directly in the practical examination
of Food Analyst Examination.

5.8 Surveillance Activities

5.8.1

5.8.1.1

5.8.1.2

5.8.1.3

5.8.1.4

Milk product surveillance

FSSAI conducted a pilot scale surveillance of milk products to ascertain the quality and safety of milk
products sold in and around Delhi between 15% October and 7" November, 2019 coinciding with the
festival season.

During the survey, a total of 1041 samples of milk products viz., khoya (133), paneer (409), ghee (308)
and milk based sweets such as khoya burfi (82), channa (20), and channa rasgulla (89) were drawn
from 11 districts in 44 locations across Delhi-NCR and tested at National Food Laboratory, Ghaziabad
under cold chain facilities and analysed for safety and quality (both chemical and microbiological)
parameters set out for milk products in the FSS Regulations, 2011. Out of the total number, 438
samples were packed and 603 were loose milk products. All the samples of both loose and packaged
were found clear in the safety parameters of chemical analysis such as Arsenic, Cadmium, Copper,
Lead, Mercury, Nickel & Tin. Further, 17 out of 20 samples of Channa were found to have food borne
pathogens namely Salmonella and Listeria monocytogenes. No other categories- packed or loose
were found to have food-borne pathogens.

In chemical analysis, major number for milk products showed failure for butyro refractometer
(BR) reading which indicates presence of low priced vegetable oils. The samples found positive for
RiechertMeissl (RM) value in ghee samples and baudouin test in milk products shows adulteration of
foreign fat particularly hydrogenated fat (containing sesame oil which is detected through baudouin
test).The other mixing was milk fat or foreign fat which indicates that product was prepared from
low fat milk. Some samples show presence of starch which is added to enhance the SNF value for
financial gains.

In microbiological analysis, most of these samples were not able to clear process hygiene criteria such
as maintaining cold chain during manufacturing, handling and transporting etc.

Overall non-compliance of the samples has issues of only quality and hygiene parameters and not
safety parameters in milk products. Contrary to expectations, quality and hygiene issues were
prevalent in packed as well as loose samples. The maximum district wise non-compliance in loose
samples was found in South-West Delhi followed by South-East Delhi and Central Delhi.

Annual Report 2019-20 43



S S Oll Food Safety and Standards Authority of India

44

5.8.1.5 The overall summary of product-wise failures for chemical and microbiological parameters is shown
in the Table 15 below:

Table 15 - Overall distribution of Non-Compliant (NC) Samples of Milk Products

Product No. of Packed/ No. of Chemical NC Microbiological NC
samples Loose samples Quality Hygiene Safety
drawn drawn
1 Khoya 133 Packed 31 22 (71%) 31 0
Loose 102 67 (66%) 102 0
2 Paneer 409 Packed 177 29 (16%) 169 0
Loose 232 98 (42%) 230 0
3 Ghee 308 Packed 222 24 (11%) NA NA
Loose 86 30 (35%) NA NA
4 Channa 20 Packed 2 1 (50%) 2 2
Loose 18 15 (83%) 18 15
Khoya burfi 82 Loose 82 33 (40%) 81 0
Channa 89 Packed 6 5 (83%) 0 0
rasgulla Loose 83 61 (73%) 1 0
1041 Packe 438 81 (18%) 202 /216 2
(93%)
TOTAL
Loosed 603 304 (51%) 432 /517 15
(84%)

5.8.1.6 The above table clearly depicts that milk product samples do not have safety issues in both chemical
and microbiological analysis. The samples were found to have only quality and hygiene issues with
more in loose samples as compared to packed ones. Majorly, khoya, channa, paneer, khoya burfi,
channa rasgulla and ghee samples show failure in BR reading. The samples of khoya, paneer and ghee
show failure in baudouin test showing presence of vegetable oils/fats. Channa, paneer and channa
rasgulla samples showed presence of milk/foreign fat. Also, khoya burfi and channa rasgulla samples
were positive for starch. Therefore, other than these four quality parameters, all the samples were
compliant for rest of the parameters.

5.8.1.7 Preventive and Corrective Measures

First approach for a consumer to prevent an encounter of any adulterated product is to avoid purchase
of loose products, as the probability of adulteration increases. FSSAI, at the conclusion of this pilot
surveillance, intends to initiate following action-

(a) release a guidance note on safe and hygienic practices for handling milk products;

(b)  conduct consumer awareness drives;

(c)  conduct training and capacity building of these manufacturers which will help in the basic
understanding of hygiene, sanitation, handling and storage;

(d)  Encourage Milk products retailers to get their samples tested from NABL accredited FSSAI
notified laboratories at an interval of fifteen days and display the same on display boards at
their respective outlets;
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(e) Besides, itis also proposed to conduct a surveillance drive of six weeks which will be conducted
by testing of samples in mobile van to be followed by stringent enforcement activities by the
State/UT Governments.

5.9 Action plan for safe and quality milk and milk products

Considering that milk and milk products are widely consumed, it is imperative to strive for zero-tolerance in
quality and particularly safety of milk and milk products. The National Milk Safety and Quality Survey, 2018 has
helped FSSAI in identification of hotspots, so that more intensified efforts for surveillance and enforcement could
be taken up in such areas. Therefore, the States / UTs would undertake regular surveillance and enforcement
activities through effective participation of the State food safety and the animal husbandry departments. FSSAI
has drawn up a 12-points action plan for guidance to States / UTs in this regard which was shared in last week
of February, 2020.

5.10 Rapid Test Kit(s) provided by FSSAI

During the period, FSSAI has provided following rapid test kit(s)/hand-held devices to various States/UTs—

(a) Raman1.0 handheld Spectrometer for checking purity of edible oil;
(b) Frying oil monitor, for determination of Total Polar compound and acid value in edible oil;
(c) Portable Lateral flow assay reader for determination of Antibiotics- Betalactum, Tetracycline,

Amphenicols/Chloramphenicol, Streptomycin, Sulphonamide and Mycotoxins- M1, B1, B2, G1, G2 in
various food samples.

5.11 Rapid Analytical Food Testing (RAFT) Kit/Equipment/Method

5.11.1 Duringthe period, the regulations for approval of Rapid Analytical Food Testing (RAFT) kit/equipment/
method was finalized by the Food Authority to strengthen the food testing ecosystem in the country.
Out of the 51 applications considered for approval during the year, 20 applications were approved
finally and 11 applications were approved provisionally. These approved rapid test kits are for
detecting various types of microbes, yeast and mould, aflatoxin M1, ethanol content in alcohol
content etc.

5.11.2 These devices would ensure “faster, better, cheaper” real-time testing of food items. These are
expected to become an integral part of quality assurance/quality control programs in the food
industry and also for regulatory and surveillance purposes in coming years. Some of the RAFT kits/
equipment would be provided to the State Governments for use by field officers to get quicker &
validated results for tests conducted on various food products. Steps have also been initiated to make
these available on Government e-Marketplace (GeM) portal so that further procurements can be
made by State Governments, local bodies on their own. Once such kits and devices are widely used
for regulatory purposes, food industry would also begin to use them for internal quality assurance
and quality control purposes.

5.12 Partnerships

5.12.1 FSSAI and its partners are committed to ensure that the food which we all consume shall be safe and
wholesome. In this regard, efforts are directed towards strengthening the food testing ecosystem
including capacity building activities. Building capacity for microbiological analysis of food has been
one of the key components of the FSSAI initiatives, for which it has been collaborating with many
stakeholders.
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5.12.2 In 2018, FSSAl and M/s Merck had collaborated to establish a state-of-the-art Centre called
“Centre for Microbiological Analysis Training (C-MAT)” to be used for imparting training in the
area of microbiological testing. The Centre has been built under the CSR initiative of M/s Merck.
This collaboration between FSSAI and Merck is a step to support the growing food testing needs in
India. The Centre was formally handed over to FSSAI by MERCK on 30t April, 2019 at National Food
Laboratory, Ghaziabad. The Centre aims to provide training to assure that microbiological laboratories
produce reliable high-quality results and subsequent documentation providing a clear, accurate and
indisputable history of the analysis. Training programs have been started at the Centre in association
with M/s Merck to laboratory personnel in the area of microbiological testing.

5.12.3 A Food Safety Solution Centre (a unique initiative of Thermo Fisher Scientific in association with
FSSAI) was opened on 2™ April, 2019 at National Food Laboratory, Ghaziabad. The Centre would cater
to the need of analytical community by developing critical work flows and integrated solutions that
help build food safety capacity in India. A number of training programs have been organised at the
Centre.

5.12.4  FSSAI, in collaboration with Export Inspection Council of India (EIC) and Global Food Safety Partnership
(GFSP), has established an International Training Centre for Food Safety Analysis and Applied Nutrition
(ITC-FSAN) at Export Inspection Agency’s Pilot Test House, Mumbai. This would become the hub for
providing training programs to build capacity for the food testing laboratories in our country as well
as in the neighbouring countries. The centre was inaugurated on 22" September, 2019. A number of
training programs have already been organized at the Centre.

Table 16 - State-wise number of Food Testing Laboratories in the country

State/UT Food Testing labs notified under Section State Food Referral
43(1) of FSS Act, 2006 Laboratories Laboratories
under Transition notified under
Government Private phase Section 43(2) of
State Other FSS Act, 2006
Institutions

1 Andaman & i i 3 f i
Nicobar Islands

2 Andhra Pradesh - 1 5 1 1

3 Arunachal i | i i i
Pradesh

4 Assam - - - 1 -

5 Bihar - - - 1 -

6 Chandigarh - - - - -

7 Chhattisgarh - - - 1 -
Dadar & Nagar

8 Haveli and - - 1 - -
Daman & Diu

9 GNCT of Delhi 1 - 20 - -

10 Goa - - 1 1 -

11 Gujarat 4 - 10 1 1
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State/UT Food Testing labs notified under Section State Food Referral
43(1) of FSS Act, 2006 Laboratories Laboratories
under Transition  notified under
Government Private phase Section 43(2) of
State Other FSS Act, 2006
Institutions

12 Haryana - - 14 2 -
Himachal

13\ pradesh = i ! . i
Jammu &

14 Kashmir : ! : 2 :

15 Jharkhand - - 1 1 -

16 Karnataka - - 13 5 2

17 Kerala 3 6 7 - 2

18 Ladakh - - - - -

19 Lakshadweep - - - - -

20 Madhya Pradesh - - 8 1 -

21 Maharashtra 2 2 25 15 3

22 Manipur - - - 1 -

23 Meghalaya - - - 1 -

24 Mizoram - - - - -

25 Nagaland - - - 1 -

26 Odisha - - 1 1 -

27 Puducherry - - - 1 -

28 Punjab - 1 2 1 1

29 Rajasthan - 1 5 8 -

30 Sikkim - - - 1 -

3l Tamil Nadu - 1 17 6 2

32 Telangana 1 - 9 - 3

33 Tripura - 1 - 1 -

34 Uttar Pradesh 8 4 4 3 2

35 Uttarakhand - - 1 1 -

36 West Bengal 1 5 4 - 1
Total 15 23 149 59 18

State/UT FSWs delivered Modified FSW
Sanctioned delivered
Andaman & Nicobar Islands 2 - -
Andhra Pradesh - - -
Arunachal Pradesh 1 2 2
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State/UT FSWs delivered Modified FSW
Sanctioned delivered
4 Assam 2 - -
5 Bihar 2 3 3
6 Chandigarh 1 - -
7 Chhattisgarh 4 - -
3 Dadar & Nagar Haveli and 1 - -
Daman & Diu

9 NCT of Delhi 3 - -
10 | Goa 1 - -
11 | Gujarat 2 2 2
12 | Haryana 3 2 2
13 | Himachal Pradesh 2 - -
14 | Jammu & Kashmir 2 - -
15 |Jharkhand 2 - -
16 | Karnataka 1 - -
17 | Kerala 3 3 3
18 | Ladakh - - -
19 | Lakshadweep - - -
20 | Madhya Pradesh 4 5 5
21 | Maharashtra 2 - -
22 | Manipur 1 1 1
23 | Meghalaya 2 2 2
24 | Mizoram - 1 1
25 | Nagaland 1 -

26 | Odisha 1 - -
27 | Puducherry 1 - -
28 | Punjab 2 5 5
29 | Rajasthan 1 4 2
30 | Sikkim 1 - -
31 | Tamil Nadu 2 - -
32 | Telangana 1

33 | Tripura 1 - -
34 | Uttar Pradesh 6 - -
35 | Uttarakhand 1 - -
36 | West Bengal 1 - -

Total 60 30 28
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6.1

6.2

6.3

Chapter-6

Food Imports

Regulatory Provisions

6.1.1

6.1.2

Regulation of import of food products to ensure safety of imported food is one of the mandates of Food
Authority prescribed under Section 25 of the FSS Act, 2006. The Act clearly defines that no person shall
import into India any article of food in contravention of the FSS Act and rules and regulations made
thereunder, i.e., any unsafe or misbranded or sub-standard food or food containing extraneous matter
and also if there is no import licence for importing food products. It also provides that the Central
Government shall, while prohibiting, restricting or otherwise regulating import of articles of food under
the Foreign Trade (Development and Regulation) Act, 1992 (22 of 1992), follow the standards laid down
by the Food Authority under the provisions of the FSS Act and rules and regulations made thereunder.

For regulating the imported food products into India, FSSAI notified the Food Safety and Standards
(Import) Regulations, 2017 on 9" March, 2017, wherein complete procedure of food import has been
encapsulated, thereby, making the entire procedure for food import clearance easier to comprehend.

Points of Entry

6.2.1

FSSAI has its own Authorized Officers present at six locations, namely, Chennai, Kolkata, Mumbai,
Delhi, Kochi and Tuticorin, covering 22 Points of Entry (PoE) viz. Airports/ Ports/ICD/SEZ/LCS for
regulating import of food at these locations. The officers of Customs Department are designated as
Authorised Officers and entrusted with the responsibilities of ensuring compliance of FSS Act and rules
and regulations thereunder at other ports/point of entry which are at present 128.

Procedure for clearance

The Food Import Clearance System (FICS) of FSSAIl is an online process wherein the Food Importer/
CHA, upon arrival of the imported food articles at the point of entry and after receiving examination
order from the Customs authorities concerned, files an Integrated Declaration form as specified by
Customs and the form is forwarded to FSSAIl in FICS. Importer is required to file mandatory documents
(Ingredient List, Specimen copy of Label, End Use Declaration, Bill of Entry, Country of Origin Certificate,
FSSAI License) and other essential documents in FICS online. All the documents submitted by the
Importer/CHA are scrutinized by the Authorized Officer. Thereafter, visual inspection, sampling and
testing is done in order to determine whether or not the imported food products conform to the safety
and quality standards established and laid down under various Food Safety and Standards Regulations.
If sample is found conforming to the prescribed norms, No Objection Certificate (NOC) is generated. If
the sample is found non-conforming, then Non-Conforming Report (NCR) is generated.

6.4 Risk Management System

6.4.1

The Food Safety and Standards (Import) Regulations, 2017 provide for selective sampling & testing of
imported food articles on the basis of risk profiles which is assessed on a combination of factors and,
accordingly, FSSAI has set the parameters for RMS to be made applicable for imported food items. The
Risk Management System (RMS) has already been implemented by the Customs authorities through
Custom’s ICEGATE, in consultation with FSSAI, based on identified criteria like risk category of the food
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6.5

6.6

6.7

6.8
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items, compliance history of the importer and country of origin etc. In the case of high risk category
food items from the same country of origin and same importer, 100% sampling and testing is done for
first five commercial consignments. If all the samples are in conformance to the standards laid down
under various Food Safety and Standards (FSS) Regulations, then 25% sampling is done for next 20
consignments. If the samples are cleared in all these cases, only 5% sampling is done in all subsequent
consignments. In case of sample failure at any stage, the complete history of the importer becomes zero
and the consignments are then again subjected to 100% sampling and testing.

6.4.2 In the case of low risk category food items from the same country of origin and same importer, 100%
sampling and testing is done for first five commercial consignments. If all the samples are found to be in
conformance to the standards laid down under the FSS Regulations, then only 5% sampling is done for
all subsequent import consignments. In case of sample failure at any stage, the complete history of the
importer becomes zero and the consignments are then again subjected to 100% sampling and testing.

Mapping of ITC HS codes with relevant FSS Regulations

To facilitate trade and for hassle free transparent food import clearance system, FSSAI has recently finalized
1515-ITC HS Codes of imported food items along with risk categorization of the same and mapped it with
relevant Food Safety and Standards Regulations (FSSRs). The same has been shared with the Customs for
implementation in the Custom’s ICEGate. All the major HS categories of products have been mapped with its
respective Indian food standards to strengthen testing of imported food items thereby ensuring implementation
of robust import control system.

Testing of Proprietary food

With regard to testing of imported proprietary food products, FSSAl has made it mandatory that all the
proprietary food shall be tested as per the Certificate of Analysis (CoA) issued by an 1SO:17025 accredited lab
of the exporting country and same shall not be more than 3 months old from the date of despatch.

Extension of ban on import of milk and milk products from China

The ban on import of milk and milk products, including chocolates and chocolate products and candies/
confectionary/food preparation with milk and milk solids as ingredients from China was previously extended
upto 23™ April, 2019. The issue was reviewed in a meeting held in FSSAI on 5% April, 2019 with the concerned
Ministries/Departments of the Government of India, wherein it was recommended that the ban on import of
milk and milk products from China be extended until the capacity of all laboratories at ports of entry have been
suitably upgraded for testing melamine. Ministry of Commerce & Industry, Department of Commerce issued a
Notification dated 23" April, 2019 accordingly.

Food Import Trade summary at FSSAI regulated Points of Entry

6.8.1 As per data available in Food Import Clearance System (FICS) of FSSAI for the financial year 2019-20,
major food items being imported in India are animal or vegetable fats and oil, vegetables and certain
roots and tubers, pulses, fruit and nuts, peels of citrus fruits or melons, Qil seeds and oleaginous fruits,
miscellaneous grains seeds, dairy produce, eggs, natural honey, coffee, tea, mate and spices, cereals etc.
Top countries exporting food commodities to India are Malaysia, Indonesia, Myanmar, Ukraine, Russia,
Canada, Argentina, USA, Mozambique, and Brazil.
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TOP10 COUNTRY OF ORIGIN
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6.8.2 Duringthe year 2019-20, a total of 65,493 items of imported food products weighing 51,47,215 MT were
handled by FSSAI. 962 items, weighing 19,289 MTs of food, were issued non-conforming certificates as
these were not meeting the safety and quality standards prescribed under the FSS Act, 2006 and the
regulations made thereunder and were,thus, rejected. 64,531 items, weighing 51,27,926 MTs of food
were issued No-objection certificate. The relevant details regarding the number of samples drawn &
NOCs issued by FSSAI location-wise for the period April 2019 to March 2020 is at Table 18.

6.9 Decisions taken during the year 2019-2020 for regulating import and facilitating smooth trade

6.9.1 In the context of COVID-19 pandemic, FSSAI took special steps to address the situation. Import
clearances of food items and food testing laboratories (National Food labs at NCR and Kolkata
and FSSAIl accredited private labs) were classified as essential services during the lockdown. FSSAI
accredited private labs were also facilitated to function in the lock down period. Imports clearance
were ensured diligently.

6.9.2 To address concerns raised regarding safety of imported food, FSSAI constituted a Committee of
Experts to examine the possibilities of presence of corona virus in imported food items. Based on the
Committee’s report, FSSAI issued clarification stating that food imported into India, including from
Corona virus affected countries, is safe for human consumption.

6.9.3 Based on the recommendations of Scientific Panel on Fruits and Vegetables, import of eleven edible
truffle species has been allowed (order no: 1-1765/FSSAl/Imports 2018 dated 17% July 2019).

6.9.4 It was decided that all the imported proprietary foods shall be tested for quality parameters as per
Certificate of Analysis (CoA) from the exporting country effective from 1% January, 2020 onwards.
CoA must be issued by an 1S0:17025 accredited lab of the exporting country with a valid scope for
those parameters and product matrix and same shall not be more than 3 months old from the date
of despatch of consignment. (Orders numbers 1-1790/FSSAI/Imports/2019 dated 22" August & 11
October 2019)

6.9.5 All the Authorised Officers were instructed to test the sample of imported black pepper for three
additional pesticides namely “Acetamiprid, Dithiocarbamates & Prochloraz” in the imported black
pepper (Order number 1-1605/FSSAl/Imports/2016 (pt-2), dated 11t September 2019).

6.9.6 In order to put in place a robust regulatory framework at the points of entry to ensure safe food
imports in India, FSSAI has notified Authorised Officers (AO) (FSSAI officials and Custom Officials)
at 150 food import entry points ( identified Airports/Ports/ICD/SEZ/LCS). (Order number 1-1715/
FSSAI/Imports/2017, dated 9t October 2019).

6.9.7 To ensure the quality of packaged drinking water/ mineral water, FSSAIl issued an advisory for the
FSSAl licensed importers to import packaged drinking water/mineral water to India only from foreign
manufacturers who have obtained BIS certification. Further, it has been specified that any fancy name
or abbreviation on such foods shall not be used and any names/ claims made on the product must
comply with Food Safety and Standards (Advertising and Claims) Regulations, 2018 (Advisory vide
number 1-1800/ FSSAl/Imports/2019 dated 27™ November, 2019).

6.9.8 To ensure uninterrupted supply of onionin the country during the period of shortage of the commodity,
FSSAI instructed the Authorised Officers to carry out visual inspection on the very same day the
consignment has arrived and upon satisfactory visual inspection, draw samples and issue provisional
NOC without waiting for the analysis report from the laboratories. (Order number 1-1771/FSSAl/
Imports/2018 dated 4" December, 2019 & 1°t January, 2020).
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6.9.9 To streamline overall clearance process of imported food products in India, FSSAI finalised 1515 ITC-
HS Codes of imported food items along with risk categorization for the same. The 1515 ITC-HS Codes
has been shared with Customs for implementation in Customs’ ICEGATE. Further, the ITC-HS Codes
has been mapped with Food Safety and Standards Regulations (FSSRs) and Food Code System (FCS)
and a public notice dated 6™ March, 2020 was issued in this regard.

6.9.10 In order to ease the import of food items from Nepal, the Food Authority vide order dated 29* July,
2019, has recognized National Food and Feed Reference Laboratory, Kathmandu, Nepal under Section
43(1) of FSS Act, 2006, for analysis of some of the food products, subject to the condition that the
said laboratory would obtain NABL accreditation for all the parameters as per FSS Regulations, 2011
within a period of one year.

Table 18 - Data of Food Import Clearance at six locations where FSSAI is present during FY 2019-20

Location Number of Total Quantity Number of Quantity Number Quantity
imported (MT*) Non-Conforming covered of NOCs covered
food Items Reports (NCR) under NCRs issued under NOCs
Issued issued (MT) issued (MT)
Chennai 9,391 14,88,584 93 3,109 9,298 14,85,475
Kochi 2,189 44,092 91 1,013 2,098 43,080
Kolkata 2,895 9,23,467 38 4,286 2,857 9,19,280
Mumbai 43,907 21,66,872 651 7,260 43,256 21,59,612
Delhi 5,605 31,111 43 594 5,562 30,517
Tuticorin 1,506 4,93,089 46 3,027 1,460 4,90,062
Total 65,493 51,47,215 962 19,289 64,531 51,27,926

MT*-Metric Tonne
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Chapter-7

Risk Assessment and Research &Development (RARD)

7.1 Creation of the Risk Assessment and Research Development(RARD) Division/Cell

7.1.1 Being a food safety regulator for the country, FSSAl works towards ensuring availability of safe and
wholesome food for human consumption throughout the country, and pre-dominantly works on the
development of regulations and food safety standards.

7.1.2 FSSAI has established Risk Assessment and Research & Development (RARD) Division to develop a
robust system for identification of food hazards, development of effective risk reduction methods and
techniques across the food chain as well as to put a system in place to identify emerging food safety
issues; anticipate and undertake appropriate risk management measures. The key work areas under this

Division are:
Figure 6 - Key Work Areas of RARD
Risk Assessment and Research &
Development (RARD)
',’ _____________________ ‘\" _____________________ ‘\l
Research FSKAN Risk
Projects (Food Safety & Knowledge Assessment

Assimilation Network)

7.2 Research Projects

7.2.1 FSSAI has framed a mechanism for submission and grant of R&D projects for support under the Scheme
of Research and Development. The criteria for selection of the project proposals is mainly based on two

points:
° the relevance of the project to FSSAl mandate;
° emerging issue related to food safety.

7.2.2 Till 31 March, 2020, FSSAI has funded 20 joint research projects, out of which, 09 are ongoing at
different stages of progression, 06 projects are under final review and 05 have been completed. The
projects will help in developing new standards, upgrading the existing ones and in development of the
innovative analytical methods.

7.2.3 List of ongoing research projects is at Table 19. List of research projects under final review before
completion is at Table 20. List of completed projects is at Table 21.
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Table 19 - List of Ongoing Research Projects

Sanctioned Budget &

shellfish species along the Indian Coast
and possible mitigation measures.

Fisheries Technology),
Kochi.

SI. No. Project Title Name of the Organisation .
duration
1 Functional components and antioxidants | ICAR- Central Citrus Rs 35.84 Lacs
analysis of citrus fruit for its potential | Research Institute, Nagpur.
application in food industry. 02 years
2 Assessment of the Quality of Vegetable | CSIR- Indian Institute of Rs 22.92 Lacs
Oils while frying and formulation of safety | Chemical Technology,
guidelines for fried oils for repeated | Hyderabad. 01 year
frying.
3 Comparative studies of artificially ripened | CSIR- Indian Institute of Rs 37.16 Lacs
fruits ripened with various artificial | Chemical Technology (IICT),
ripeners for identification of changes in | Hyderabad. 02 years
chemical composition and the residues of
artificial ripeners.
4 Speciesidentificationtocheckadulteration | ICAR- National Research Rs 40.5 Lacs
of cheaper quality meat in meat. Centre on Meat, Hyderabad.
1.5 years
5 Development of novel methodologies for | Centre for Lipid Research, Rs 26.16 Lacs
the identification and quantification of oils | CSIR- Indian Institute
in blended, interesterified and adulterated | of Chemical Technology, 01 year
oils based on triglyceride structure, fatty | Hyderabad.
acid composition and minor constituents.
6 Nutritional quality and safety evaluation | ICAR- National Research Rs 30.74 Lacs
of common processed products of grapes. | Centre for Grapes, Pune
02 years
7 Application of DNA bar coding to detect | CSIR- North East Institute Rs 50 Lacs
contamination and substitution for | of Science and Technology,
different herbal products available in the | Assam 02 years
market.
8 Estimation of Carcinogenic and Mutagenic | National Research Centre Rs 50.00 Lacs
compounds in processed meat. on Meat, Hyderabad.
02 years
9 Monitoring of heavy metal in finfish and | ICAR-Central Institute of Rs 50.00 Lacs

02 Years
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Table 20 - List of Projects under final review before completion

Project Title

Name of the Organisation

Sanctioned
Budget& Duration

1 | Occurrence of acrylamide, a heat induced | CSIR- National Institute for Rs 27.68 Lacs
food toxicant, in processed food products of | Interdisciplinary Science and Technology
India; Mitigation strategies and health risks. | (NIIST), Thiruvananthapuram. 18 Months
2 | Generation of data on Pesticide Residues | CSIR- Indian Institute of Chemical Rs 29.12 Lacs
and Metal Contaminants in edible vegetable | Technology, Hyderabad.
oils of different regions. 01 year
3 | Development of standard protocols and | ICAR-Central Inland Fisheries Research Rs 29.12 Lacs
molecular tools for fish food authentication | Institute, Barrackpore.
for food safety and quality assurance. 02 years
4 | Study to generate baseline data on the | Collaborative project: Rs 99.00 Lacs
occurrence of metals contaminants (lron, | i Punjab Biotechnology Incubator, Mohali
Lead, Copper, Cadmium, Chromium, |ii. Export Inspection Agency (EIA), New 01 year
Manganese, Nickel and Zinc) in vegetables. Delhi
iii. EIA-Kolkata Laboratory
iv. EIA- Mumbai Laboratory
v. EIA- Chennai Laboratory
vi. University of Agricultural Sciences,
Raichur.
5 | Validation and Standardization of the GC | National Dairy Research Institute, Karnal | Rs 31.64 Lacs
analysis method given in ISO 17678:2010
for determination of milk fat purity in bovine 18 Months
milk other than cow’s milk.
6 | Kunitz Trypsin Inhibitor & Phytic Acid in | ICAR- Indian Institute of Soybean Rs 37.8 Lacs
Soybean-Assessment of various methods | Research, Indore.
of estimation & profiling of commercial 02 years
varieties, promising Germplasm and Soy-
based products in India.
Table 21 - List of Completed Projects
:llt; Project Title Name of the Organisation Sanctioned Budget
1 | Assessment of total implication of khesari | National Institute of Nutrition (NIN), Rs 03.50 Lacs
dal on human health Hyderabad
2 | Experimental Neurolathyrism in Goats NIN, Hyderabad. Rs 45.21 Lacs
3 | Assessment of consumption of Processed & | NIN, Hyderabad Rs 01.73 Lacs
Non processed foods in India
4 | Pesticide and Antibiotic Residues in fish and | ICAR- Central Institutes of Fisheries Rs 01.50 Lacs
fisheries projects: Evolving framework for | Technology, Kochi.
fixation of MRLs
5 | Assessment of chemical contaminants in | Food and Drug Toxicology Research Rs 14.09 Lacs
fresh/packaged/bottled tender coconut water | Centre, National Institute on Nutrition
(ICMR), Hyderabad.
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7.3

FSKAN (Food Safety & Knowledge Assimilation Network)

7.3.1 FSKAN has been established by FSSAI as mandated under Section 16(3)(e) of FSS Act with an aim
to facilitate a scientific co-operation framework by the co-ordination of activities, exchange of
information, implementation of joint projects and exchange of expertise and best practices in the
fields within Food Authority’s responsibilities.

The key Components of FSKAN are:

° Assimilation of information with scientific experts nationally or internationally on emerging food
safety issues and best practices in the fields within the Food Authority’s responsibilities.

° Formulation and execution of joint projects (pull and push type) where gaps or uncertainty in risk
assessment for food safety exist.

Figure 7 - Key components of FSKAN

FSKAN
(Food Safety & Knowledge Assimilation Network)

Electronic
Working
Groups

Expert
database

E-Resources Research

Project
Database

Institution
-Expertise
Matrix

Online submission of Research proposals
Submit your project proposal @ https://fssai.gov.in/fskan/Login

7.3.2 The FSKAN portal has following key features-

Expert database-FSSAI has enrolled more than 450 experts in different food categories through online
process of registration and the process is ongoing for further additions. It is a ‘Domain Repository’ of
experts in field of food safety, hygiene and food nutrition and will serve as a support for Scientific Panels
and Scientific Committee for scientific inputs required for the purposes of standard setting process, risk
assessment, policy decision on important food safety issues etc.

Institution-Expertise Matrix-FSSAI collaborates with premier Institutes/ Organizations/ State Agricultural
Universities etc. involved in science based research in food sector.

E-Resources-It is a consortium of e-journals, e-books, leading research papers and articles pertaining
to food safety, hygiene and nutrition. The members/experts registered with FSKAN have access to
authoritative, accurate, current, objective reference material pertaining to food safety.
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Research Project Database- It has the details of the accomplished and ongoing research projects
pertaining to food safety & standards implemented in collaboration with various Research Institutes.

Online submission of research proposals-The portal provides a user-friendly system for online registration
and submission of research proposals as per the guidelines. The online registration is a one-time process
for a new investigator and once registered, the principal investigator can access through Login ID and
Password for tracking the status of the proposal.

7.4 Risk Assessment Cell

58

74.1

7.4.2

7.5.1

To improve the Food Safety Framework, FSSAI has established a Risk Assessment Cell (RAC) on 23
February 2016. Tasks assigned to the Cell are:

> To carry out the basic work of risk assessment through collection, processing and analysis of
surveillance data and prepare an analysis report.

> Provide inputs to the Scientific Panels and Scientific Committee for providing the scientific opinions
on food safety issues.

> Utilization of centres of excellences/nodal institutions for scientific and technical support in
identified thematic areas.

> Communicate the risk assessment findings conducted by Scientific Panels and Scientific Committee
to the risk managers and other stakeholders.

> Coordinate in setting vertical and horizontal standards for concentrations of toxic chemicals, or
pathogenic micro-organisms in foods and water.

Network for Scientific Cooperation for Food Safety and Applied Nutrition “(NetSCoFAN)”

In pursuance to the Section 16(3)(e) of the Food Safety and Standards Act, 2006 and as per the
approval of the Authority in the 27" Food Authority meeting held on 4™ February,2019 for establishing
a Framework and Institutional Mechanism for Scientific Co-operation in the Area of Food Safety and
Applied Nutrition, FSSAIl has established and operationalized a network called NetSCoFAN (Network
for Scientific Cooperation for Food Safety and Applied Nutrition). Under NetSCoFAN, eight groups have
been created which are:

(i) Biological Group (BIG) dealing with biological hazards, genetically modified(GM) Foods, organic
foods;

(ii) Chemical Group (CHG) dealing with food additives, flavouring and processing aids, pesticides,
antibiotic residues, contaminants in food chain;

(iii) Nutrition and Claims Group (NCG) dealing with nutrition and fortification, functional food,
nutraceuticals, dietetic products and other similar products, labelling, claims and advertisements;

(iv) Foods of Animal Origin Group (FAG) dealing with milk and milk products, meat and meat products,
fish and fish products;

(v) Food of Plant Origin Group (FPG) dealing with cereals, pulses, fruits and vegetables, spices and
culinary, sweet and confectionary, oils and fats;

(vi) Water and Beverages Group (WBG) dealing with alcoholic beverages and water and beverages
(non-alcoholic);

(vii) Food Testing Group (FTG) dealing with methods of analysis and sampling; rapid testing methods;

(viii) Safer and Sustainable Packaging Group (SPG) dealing with packaging food contact materials and
material in contact with food.
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7.5.2 Each group is led by a lead institution and selected partner institution(s) is mainly responsible for
carrying out the activities under this Network i.e., to conduct horizon-scanning by collating, analyzing
information/data on existing and emerging food safety risks and issues in the respective areas and based
on this prepare R&D briefs every two months. The group will conduct surveys, research work, sharing
of testing facilities and instrumentation, testing protocols. The lead institutions will be nominating an
expert for participation as special invitee in the SP meetings mapped to the group.

7.5.3 NetSCoFAN would have a three-tier Committee structure for its smooth functioning as under —

a.

National Advisory Committee chaired by the Principal Scientific Adviser to the Government of
India and co-chaired by the Chairperson, FSSAI with Director Generals of ICMR, ICAR, CSIR and
Vice-Chancellor, NIFTEM as members for overall guidance and advice. CEO, FSSAI will be the
convener of this Committee.

National Steering Committee chaired by CEO, FSSAI and co-chaired by Chairman of the Scientific
Committee having directors of lead institution and lead experts created for each group as
members. Adviser (Standards), FSSAI will be the convener of this Committee.

Group Steering Committee chaired by the Director of the lead institution with experts from all
the partner institutions as members. Lead expert from the lead institution would function as
convener.

While the National Advisory Committee would meet twice a year, the National Steering Committee
and the Group Steering Committees would meet every quarter.

7.6  FSSAI-CHIFSS Orientation Workshop on “Risk Assessment Framework Structure — Novel Foods and Additives”
held on 24 July 2019

7.7

FSSAI —CHIFSS Orientation Workshop on “Risk Assessment Framework Structure — Novel Foods and
Additives” held on 24" July, 2019 under the CHIFSS collaboration. This orientation workshop has
been organized for orienting the scientific panels members as well as wider food safety stakeholder
communities to risk-based thinking and to strengthen application of risk assessment methodology for
advancing science-based food safety decision making.

Evaluation and Monitoring Committee

The Seventh meeting of the Evaluation & Monitoring Committee was held on 2" August 2019 to review the
progress of ongoing research projects as well as to review the new projects proposals.
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8.1

60

Chapter-8

Food Safety Training and Capacity Building

Food Safety Training & Certification (FoSTaC)

8.1.1

8.1.2

8.1.3

8.1.4

8.1.5

8.1.6

8.1.6.1

8.1.6.2

Section 16(3)(h) of the Food Safety and Standards Act requires Food Authority to provide, whether
within or outside their area, training programmes in food safety and standards for persons who are
or intend to become involved in food businesses, whether as food business operators or employees
or otherwise.

In compliance thereof, FSSAI launched a Food Safety Training and Certification (FoSTaC) program on
food safety and hygiene for food handlers across the food ecosystem in May, 2017. It helps build a
culture of self compliance for food safety and hygiene in food businesses in the country. The Courses
are primarily based on general & specific good hygiene & sanitary practices to be followed by Food
Business Operators in various sectors as laid down under Schedule 4 of Food Safety & Standards
(Licensing & Registration of Food Businesses) Regulations, 2011.

Since May 2017, the training ecosystem has grown organically. At present, there are 255 training
partners, more than 2000 trainers and 19 courses across the food value chain including Manufacturing,
Catering, Retail and Storage & Transportation. Courses cover provision for high-risk food like Milk,
Meat, Poultry products, Health Supplement etc.

During 2019-20, over two lakh Food Safety Supervisors were trained under FoSTaC. In three years
since its launch in May, 2017 FSSAIl has trained more than 3 lakh people in the food ecosystem under
FoSTaC.

Engagement with FICSI- Food Processing Sector Council

Sector Skill Council for Food Processing Industries (FICSI) is one of the Sector Skill Councils under
NSDC, Ministry of Skill Development which works for the skill development of the small and medium
sized food businesses. An MOU was signed on 4 July, 2019 between FICSI and FSSAI to train the
food handlers on food safety & hygiene practices through relevant FoSTaC courses and to develop
capacities of the MSMEs through Cluster Certification programme of FSSAI. In one year, 31000 food
handlers have been trained through this collaborative effort. A dedicated LMS portal has been
developed by FICSI for conducting online training.

Special initiatives

FoSTaC ecosystem has been used in the training of Hygiene Rating auditors. As on date, 163 auditors
have been trained under FoSTaC Programme.

An MOU has been signed with NIOS- National Institute of Open Schooling on 22" January, 2020.
Objective of MOU is to conduct training at large scale for those who intend to enter into the food
business.
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Table 22 - Sector-wise details of FoSTaC trainings held during 2019-20

Details of FoSTaC 2019-2020
Number of Trainings Number of

Food Safety
Supervisors Trained

Animal Meat & Meat Products (Large Animals) 40 691
Poultry Meat & Poultry Products 47 813
Bakery 133 3,188
Catering 5,122 1,10,617
Edible Oil & Fat 38 626
Fish & Fishery Products 40 976
Health Supplements &Nutraceuticals 10 196
Manufacturing 1,969 33,272
Milk & Milk Products 145 2,849
Retail and Distribution 906 26,156
Storage and Transport 177 3,695
Street Food Vending 839 18,178
Water & Water Based Beverages- Food Safety Supervisor 31 605
Total 9,497 2,01,862

8.2 Regulatory Staff training

8.2.1 During the financial year 2019-20, more than 400 Regulatory Officials of different States and UTs were
trained through different training programmes such as:

(i) Induction Training of Food Safety Officers,
(ii) Induction Training of Designated Officers,
(iii)  Refresher Training of Food Safety Officers
(iv)  Refresher Training of Designated Officers

8.2.2 Curriculum for Induction training of Food Safety Officers has been revised keeping-in-view the updated
rules & regulations regarding food safety & standardizations.

8.2.3 In order to enhance the trainer pools for sharing up-to-date experience & knowledge in the field of
Food Safety, an Expression of Interest (EOI) for selection of individuals as Trainer/Guest Faculty has been
floated.
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Table 23 - Details of training programs held for regulatory personnel during 2019-20

State/ Type of Training From Noof To Training Institute
Organisation Days
1 | West Bengal Induction 08-07-2019 40 23-08-2019 | ATI, Kolkata
Odisha training of FSOs
(4t Batch)
Telangana
Kolkata
Municipal
Corporation
2 | Chhattisgarh Refresher 15-07-2019 6 20-07-2019 | Administrative Academy,
training of FSOs Nimora Raipur, Chhattisgarh
3 | Gujarat (SMC) Induction 08-04-2019 40 28-05-2019 | Surat Municipal Corporation
Tl training of FSOs
Pradesh
Jammu &
Kashmir
4 | Chhattisgarh Refresher 26-08-2019 6 31-08-2019 | Administrative Academy,
training of FSOs Nimora Raipur, Chhattisgarh
5 | Gujarat Induction 26-08-2019 40 11-10-2019 | Gujarat Forensic University,
Training of FSOs Gandhinagar
6 | Railways Induction 26-08-2019 5 31-08-2019 | National Food Laboratory,
training of DOs Ghaziabad
7 | Railway Induction 11-09-2019 40 28-10-2019 | Majherhat Eastern Railway
Haryana Training of FSOs Sports Academy Complex,
Kolk
Odisha 2
8 | Chhattisgarh Induction 18-11-2019 5 22-11-2019 | Chhattisgarh Academy of
Training of Administration, Nimora,
Designated Raipur
Officers
9 | Chhattisgarh Induction 11-02-2020 14 24-02-2020 | Mar Gregorios Renewal
Training of FSOs Centre, Nalanchira,
Kerala Thiruvananthapuram, Kerala
Gujarat
Bihar Induction/ 11.02.2020 5 15.02.2020 | Mar Gregorios Renewal
10 | central (RO Refresher Centre, Nalanchira,
Kolkata) Training of Thiruvananthapuram, Kerala
Designated
Andhra Pradesh Officers
Kerala
11 | Karnataka Induction 02.03.2020 5 06.03.2020 Executive Development
Training of Centre, Institute of Hotel
Designated Management, SIP Campus,
Officers Bengaluru
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Figure 8 - Glimpses of trainings for food safety supervisors and regulatory staff

|

-
- —

Induction Training of Designated Officers at Chhattisgarh Academy of Administration, 18-22
November 2019

Hon’ble Minister of Health & Social Welfare, Govt of Kerala,
Smt K. K Shailaja- during Induction Training Programme Food Safety Supervisor training at Tamilnadu with ICDS
for FSOs of Kerala, Chhattisgarh & Gujarat Venue: Mar workers. Training Partner: Pariskhan Pvt Ltdz
Gregorios Renewal Centre, Thiruvananthapuram, Kerala

Activities by participants during Induction Training of Designated Officers of Karnataka from 2-6"" March 2020 at
Executive Development Centre, Institute of Hotel Management, SIP Campus, Bengaluru
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Capacity Building and Training of Food Testing Lab Personnel

FSSAl is regularly conducting various kinds of training programs for laboratory personnel of States/UTs and
notified laboratories. These programs are of following types:

>
>
>

8.3.1

8.3.2

8.3.3

8.3.4

Good Food Laboratory Practices
NABL Accreditation Awareness Programs

Specialized Lab Training programs
Good Food Laboratory Practices (GFLP)

Training on Good Food Laboratory Practices (GFLP) is a Pan India project of FSSAI for all the scientific and
technical staff working in food testing laboratories across the country to train them on various aspects of
good food laboratory operations. During the period, total 9 such programs were organized in which 232
laboratory personnel participated. The training covers various aspects like:

° Role of Food Testing Laboratories for Assuring Food Safety in India;
° Laboratory Infrastructure;

° Sampling; Sample Handling and Processing;

° Quality Control Programs including Proficiency Testing;

° Method Validation;

° Latest Trends in testing of Packaging Materials and Regulations on Packaging;
° Reference standards;

° Glassware Calibrations;

° Measurement Uncertainty;

° Accreditation Requirement;

° National Food Regulations;

° Data Integrity.

NABL Accreditation Awareness Programs (Refresher courses)

During the period, three refresher courses for ISO/IEC-17025:2017 were conducted in collaboration with
NABL for State Government Laboratories to enable them get NABL accreditation for their laboratories.
Total 92 State Government Laboratories participated in the training program.

Specialized Training Programs

A number of specialized training programs are being conducted for FSSAI notified Food Laboratories and
State Food Laboratories across the country on Mycotoxin, Pesticide Residues, Veterinary Drug Residues
etc., to strengthen the capacity of laboratory personnel. Master training programs of these specialized
programs are first conducted to build a set of master trainers who, in turn, train trainers in the country.
Further, the program also includes both microbiological and chemical aspects. During the period under
report, 14 such training programs have been conducted wherein 218 participants attended the training
program.

Thus, during the year, overall a total of 26 training programs have been conducted wherein 542 Food
Analysts/ Laboratory personnel attended the training programs. Details of these training programs are
at Table 24.
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Table 24 - Details of training programs held for laboratory personnel during 2019-20

S. Date of Training Venue No. of
No Candidates
Good Food Laboratory Practices (GFLP)
1 11-13 June, 2019 Cashew Export Promotion Council of India (CEPCI), Kerala 31
2 25-27 June, 2019 ICAR National Research Centre on Meat (NRCM), Hyderabad 30
3 16-18 July, 2019 Food and Drugs laboratory, Vadodara, Gujarat 15
4 29-31 July, 2019 National Test House, Jaipur, Rajasthan 29
5 17-19 September, 2019 National Collateral Management System, Navi Mumbai 20
6 25-27 September, 2019 CSIR-Indian Institute for Toxicology Research, Lucknow 18
7 15-17 October, 2019 Edward Food Research and Analysis Centre, Kolkata 26
8 28-30 January, 2020 ITC-FSAN, Mumbai 41
9 24 -26 February, 2020 Shriram Institute for Industrial Research, Delhi 22
NABL Accreditation Awareness Programs (Refresher courses) (NAAP)
10 | 24 April, 2019 Central Institute of Brackish Water Aquaculture (CIBA), Chennai 40
11 |7 May, 2019 Indian Rubber Manufacturers Association (IRMRA), Thane 27
12 |22 May, 2019 Administrative Training Institute, Kolkata 25
Specialized Training Programs (STP)
13 | 22-25 April, 2019 Training program on Estimation of Formaldehyde in Fish and 10
Fisheries Products at Central Institute of Fisheries Technology
(CIFT), Kochi
14 | 27-31 May, 2019 2" Short Term Mission (STM) training program to support the 32
Development of Risk Assessment Procedure and Practices in
India focusing on Microbial Risk Assessment on Fish products at
ICAR- Central Institute of Fisheries Technology (CIFT), Kochi
15 |19-21 June, 2019 Training program for Analysis of Fortificants in Wheat flour, 15
Maida and Rice at CFTRI, Mysore
16 | 27-30 August, 2019 Training of Trainers program (T-o-T) on Analysis on Mycotoxin at 14
ICAR- National Research Centre for Grapes, Pune
17 | 18- 20 September, 2019 | Basic Techniques in Microbiological Analysis Training at CMAT, 11
National Food Laboratory (NFL), Ghaziabad
18 | 14- 18 October, 2019 Multi Pesticide Residue Analysis in Fruits and Vegetables at Food 10
(batch I) Safety Solution Centre (FSSC) National Food Laboratory (NFL),
Ghaziabad
19 |11 to 15 November, 2019 | Multi Pesticide Residue Analysis in Fruits and Vegetables” at 19
(batch 11) Food Safety Solution Centre (FSSC) at National Food Laboratory
(NFL), Ghaziabad
20 | 18-21 November, 2019 Training on Method Validation of Residues and Contaminant 21
Analysis for Export Trade held at ITC-FSAN, Mumbai
21 | 9-13 December, 2019 Training on advanced microbiological techniques at CIFT, Kochi. 15
22 | 10*-13* December 2019 | Training of Trainers program (T-o-T) on Analysis on Mycotoxin at 14
Export Inspection Agency, Kochi
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S. Date of Training Venue No. of
No Candidates
23 18-20 December, 2019 Multi-Elements (Heavy Metals) Analysis in fresh fruits and 18

Vegetables by using inductively Coupled plasma Mass
Spectrometry at Food Safety Solution Centre (FSSC) National
Food Laboratory (NFL), Ghaziabad

24 | 20-24 January, 2020 Hands on Training on Microbiological Techniques for Analysis of 12
High Risk Food-Meat and Poultry” in collaboration with CHIFSS
at Central for Microbiological Analysis Training (CMAT), National
Food Laboratory (NFL), Ghaziabad

25 |17to21 Training Program on Multi-residue analysis in cereals by using 12
February 2020 LC-MS/MS and GC-MS/MS Food Safety Solution Centre (FSSC),
National Food Laboratory (NFL), Ghaziabad
26 | 3-5 March, 2020 Method of analysis of Fortificants (Iron & lodine) in Double 15

Fortified Salt at Fare Labs Pvt Ltd, Gurugram, Haryana

Figure 9 -Glimpses of lab personnel training programs

Good Food Laboratory Practices (GFLP)
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Shriram Institute for Industrial Research, Delhi National Collateral Management System, Navi Mumbai
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NABL Accreditation Awareness program (Refresher course)
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Central Institute of Brackish Water Indian Rubber Manufacturers Association
Aquaculture (CIBA), Chennai (IRMRA), Thane

Specialized Lab Training Programs

ICAR- National Research Centre for Grapes, Pune
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Natinal Food Laboratory (NFL), Ghaziabad
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9.1

9.2

9.3

9.4
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Chapter-9

Safe food and healthy diets —Eat Right Initiatives

Safe foods and healthy diets are critical in the context of India’s high burden of food borne diseases, under-
nutrition, micro-nutrient deficiencies and growing incidence of obesity and non-communicable diseases
(NCDs) like hypertension, diabetes, heart related diseases etc. Food has a critical role to play in shaping and
determining the health and nutrition outcomes of the country. The National Health Policy, 2017 is focussed on
preventive and promotive healthcare, wherein the consumption of safe and wholesome food is important.

It is in this context, FSSAI has initiated a programme, the ‘Eat Right India’ movement to transform country’s
food system in order to provide people safe food healthy and sustainable diets. The programme is aligned
with the Government’s vision of achieving ‘ease of living’ for all. The Eat Right India adopts a judicious mix of
regulatory, capacity building, collaborative and empowerment approaches to ensure that food is good both for
people and the planet.

The movement is centred around three key themes —Food Safety, Healthy Diets and Sustainable food systems.
Under food safety, the focus is on ensuring personal and surrounding hygiene, maintaining hygienic and
sanitary practices through the food supply chain, combating adulteration, reducing toxins and contaminants in
food and controlling food hazards in processing and manufacturing processes. Under healthy diets, the focus
is on promoting diet diversity and balanced diets, eliminating toxic industrial trans-fats from food, reducing
consumption of salt, sugar and saturated fats and promoting large-scale fortification of staples to address
micronutrient deficiencies. Under sustainable food systems, actions promote local and seasonal foods, prevent
food loss and food waste, conserve water in food value chains, reduce use of chemicals in food production and
presentation and use of safe and sustainable packaging.

A few regulatory measures taken to promote safe food and healthy diets are:

i) A limit for Total Polar Compounds (TPC) in cooking oil at a maximum of 25% has been prescribed to avoid
the harmful effects of used cooking oil.

ii) Standards for food fortification of five staplesi.e. wheat flour, rice, edible oil, milk and double fortified salt
have been notified to tackle micronutrient deficiencies, in addition to standards for health supplements,
nutraceuticals, pre-biotics and pro-biotics products.

iii)  Regulations on labelling and display have been draft notified providing, inter-alia, for general and specific
labelling requirements such as ingredient list, nutrition information, energy, total fat, trans fat, total
sugar and salt along with their contribution to Recommended Dietary Allowance (RDA) etc.. It also has
a provision for display of red colour-coding on front-of-the-pack labels on packaged food products that
have high-fat, high-sugar and high-salt content levels, thereby encouraging consumers to make healthier
food choices.

iv)  Regulations to reduce trans-fats to less than 2% in all oils, fats and food products to achieve the target of
a ‘Trans-fat Free India by 2022’ have been draft notified and are at various stages of finalisation.

V) FSSAI has also draft notified FSS (Safe Food and Healthy Diets for School Children) Regulations, 2019 and
the regulations are under finalisation. It aims at promotion of Eat Right habits in schools by ensuring
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and promoting safe and healthy food in school premises, regulating food marketing and advertisement
to school children, monitoring and surveillance and overall guidance for providing safe and wholesome
food to children.

9.5 Important Initiatives

Some of the important initiatives for safe, healthy and sustainable food under Eat Right Initiative and activities
during the year are elucidated below:

9.5.1 Hygiene Rating

Hygiene Rating Scheme is aimed at improving the standards of food hygiene in food businesses and to
enable the consumer to make informed choices while eating out. This scheme is being implemented
in food service establishments (hotels, restaurants, cafes, etc.), bakeries, mithai (sweet) shops and
meat retail shops. The key requirements for obtaining hygiene ratings are:

° have FSSAI License/Registration

° follow Schedule 4 of FSS (Licensing and Registration of Food Businesses) Regulations, 2011 i.e.
the hygiene and sanitary regulatory requirements

° adopt measures to ensure that food being served to the consumers is of good quality and safe
to eat
° appoint a certified Food Safety Supervisor and train all food handlers

This scheme is being implemented through an online portal (www.fssai.gov.in/hygieneRating), where
Food Businesses opting for ‘Hygiene Rating’ after complying with the regulatory requirements can go
for self-assessment. The same would be verified by the Hygiene Rating Audit Agencies or regulatory
staff. 26 Hygiene Rating Audit Agencies have been recognized by FSSAI so far. The auditors of these
agencies are being trained to ensure consistency in the hygiene rating audits. In case hygiene rating
is low, improvement notice is given to the entity. More than 1800 food businesses have already
received Hygiene Ratings. FSSAI has also mandated Hygiene Rating of all eligible food businesses
undergoing mandatory Third Party Audits.

9.5.2  Blissful Hygienic Offering to God (BHOG)

9.5.2.1 BHOG is one of the certification under Eat Right Initiatives for places of worship where food is
handled in packed or loose form, served as meals etc. These places are later certified after successful
completion of all steps required for certification i.e. license/registration under FSS Act, 2006, audit
and training of food handler. Implementation of BHOG would help to ensure that safe and wholesome
prasad is received by the devotees along with the blessings of God.

9.5.2.2 For effective implementation, various stakeholders like training partner, auditing agency, State/UT
Food Safety Department, other Govt. Bodies, Corporates, Academics, Temple authority/Trust etc.
have been engaged. Resource material like guidance manual, flyers, website have been developed as
a guide for implementation.

9.5.2.3 Sensitization training/workshop at state level has been conducted in States like Assam, Karnataka,
Himachal Pradesh, Uttarakhand etc. 30 places of worship got certified during 2019-20 (20 in Gujarat,
4 in Himachal Pradesh, 3 in Madhya Pradesh, 2 in Tamil Nadu and 1 in Chhattisgarh).

9.5.3 Eat Right Home

Food Safety begins at home. Large proportion of the food is consumed in India which is either
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prepared by self or with the domestic help. The food safety starts first in the kitchen and is mentioned
as “Let Your Kitchen Be Your Pharmacy” as the Non Communicable Diseases (NCD) are on the rise
and a large number of factors are food related. Eat Right Home is the step in the direction of making
intervention at every steps of the food chain starting from Purchase >Storage>Washing >Cutting
>Cooking >Serving>Packing > Recooking. FSSAI has developed Resource books-Pink Book developed
specially for kitchens in Indian homes so that the food prepared is safe, hygienic and nutritious,
the DART book for detecting adulteration, FSS Video library, orientation and training module for
homemakers and domestic workers. FSSAI has partnered with the Domestic Workers Sector Skill
Council (DWSSC) under the Ministry of Skill Development and Entrepreneurship to launch a training
course for domestic workers and home makers across the country. Five training sessions were
organized with PRAYAS Juvenile Aid Centre (JAC) Society from 15% November, 2019 to 5% December,
2019 wherein more than 250 domestic workers were trained.

9.5.4 Clean Street Food Hub

9.5.4.1 Clean Street Food Hub aims to upgrade the existing and upcoming street food eateries and provide
consumers with safe and hygienic local eating experiences by raising the quality of street food
vending to the level of food courts and established hotels and restaurants. A Clean Street Food Hub
is a hub or cluster of vendors/ shops/ stalls selling popular street foods, 80 per cent or more of which
represents local and regional cuisines and meets the basic hygiene and sanitary requirements. These
clusters of street food vendors would be certified through a process of initial audit to identify gaps,
improvement through hand holding and training of vendors, final audit for verification and thereafter
sustenance through routine inspections and testing. During 2019-20, 11 clean street food hubs were
certified ( Gujarat-5, Maharashtra-3, Tamil Nadu-1, Chandigarh-1 and Chhatisgarh-1). With this, till
31t March, 2020, FSSAI has certified 20 clean street food hubs cross various cities of different States.
Further, FSSAI has so far identified 101 street food hubs across 19 States which are to be converted
into clean street food hubs of which 22 Hubs are under process of certification.

9.5.4.2 FSSAI has envisioned standardized cart design and prototype for different meal cart, salad or chat
cart, beverage cart and single item or mini cart. FSSAI invited Expression of Interest (Eol) from the
prospective agencies for Design and Development of Clean Street Food Carts and Empanelment of
manufacturers/suppliers of these carts for supplying the Model Clean Street Food Carts to the State
Governments, Local Bodies, Municipal Corporations, etc. across the country.

9.5.5 Clean and Fresh Fruit and Vegetable Market

9.5.5.1 Aim of this initiative is to address the safety and hygiene issues in the unorganized fresh fruits and
vegetables markets via cluster approach across the country. Detailed Scheme Document for ‘Clean
and Fresh Fruit and Vegetable Market’ initiative has been developed. FSSAI has also released following
Guidance Notes relating to fruits and vegetables:

° Guidance Note No. 13/2020 on ‘Pesticides: Food Safety Concerns, Precautions and Safety
Measures

° Guidance Note No. 05/2018 on ‘Stickers on Fruits & Vegetables’

° Guidance Note No. 04/2018 on ‘ Artificial Ripening of Fruits Ethylene gas —A Safe Fruit Ripener’

While sharing the Guidance Document on the initiative as also the Guidance Notes with the State
Food Safety Commissioners of all States/UTs vide letter dated 4™ March, 2020 and seeking note on
action taken and outcome thereof, FSSAI specifically requested them to take necessary action on the
following points:

(a) Implement the ‘Clean and Fresh Fruit and Vegetable Market’ initiative of FSSAI to ensure
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9.5.6

9.5.6.1

9.5.6.2

9.5.6.3

9.5.6.4

the availability of safe and hygiene fruits and vegetables to the consumers; decrease in the
incidence of health hazards due to unsafe fresh fruits and vegetables; gain trust of consumers
on local retail markets; and, awareness among vendors on basic hygiene, sanitation, safety of
fruits and vegetables under their respective State jurisdictions.

b. Conduct periodic surveillance of the fruit & vegetables across various retail and wholesale
markets in Delhi with respect to the pesticide & heavy metals residues, carbide ripening,
wax coating, acid washing and use of non-permitted colours in fruits and vegetables. In this
regard, a structured sampling plan may be drawn by the Department of Food Safety so that
the said surveillance may be conducted in a scientific and continuous manner across the State
preferably on weekly intervals.

At the time of drawing of the samples, the source of supply including origin like inter-state
arrivals may also be recorded for each sample so that upon the receipt of the results of the
analysis an alert may be sounded to the concerned Department of Food Safety and Department
of Agriculture of the State of the origin of the produce by the Department of Food Safety for
further investigation and rectification. This practice may also help in developing a practical and
sound trace back mechanism to tackle the issue at root cause level.

C. A special emphasis may also be given to educate and train the key stakeholders including
Traders, wholesalers, Arthiyas, FBOs who deal in trading of the fruits and vegetables, Farmers
Producers Organisations and Horticultural Businesses in association with the State Agricultural
Marketing Board and APMC officials etc.

d. Further, advertisements on websites, posters, hoardings, social media, cinema halls, metro
stations and bus stops etc. may also be carried out across the State for educating and awareness
building of all stakeholders. The same may be designed on the basis of the Guidance Notes on
various topics related to the Fruits and Vegetables released by FSSAI from time to time which
are available on FSSAI website.

Eat Right School

‘Eat Right School’ is a Nation-wide awareness programme to help school children inculcate the habit
of eating safe and eating right.

FSSAI has drafted Food Safety and Standards (Safe Food and Healthy diets for School Children)
Regulations, 2019 to facilitate the promotion of Eat Right habits in schools by ensuring and promoting
safe and healthy food in school premises, regulating food marketing and advertisement to school
children, monitoring and surveillance and overall guidance for providing safe and wholesome food to
children.

Further, under project ‘Eat Right School’, the culture of food safety & nutrition is to be promoted
through Health and Wellness Coordinators/ Ambassadors and Health Teams who will conduct both
curricular and co-curricular activities. So far, more than 35,000 schools and more than 4000 Health
and Wellness Ambassadors are registered under this program. Schools have conducted 40,000+
activities.

A plethora of credible, interactive and activity based resources have been created by the Food
Authority to educate schoolchildren about eating right and imbibing healthy diets. These include
Yellow Book level | and Il (available in various languages ) and available for free download; Mascot
Engagements, Eat Right Creativity Challenge, Food Safety Magic box to train children on 102 super
easy tests to identify common food adulterants etc.

Annual Report 2019-20 71



ZS S Oll Food Safety and Standards Authority of India

9.5.6.5 An Eat Right Matrix has been developed by FSSAI in November, 2019 to serve as a guideline for schools
and ease implementation of the program. The matrix provides parameters for becoming an Eat Right
School through adoption of activities on Eat Right Education, Create Healthy & Safe Environment and
Adopt Responsible Practices.

9.5.6.6 A number of awareness workshops have been held during the year for various schools, NGOs and
State Education Departments on Eat Right School program.

9.5.7 Eat Right Campus

9.5.7.1 The ‘Eat Right Campus’ initiative was launched in 2019 by FSSAl under the Eat Right India movement.
This initiative aims to promote safe, healthy and sustainable food in campuses across the country. The
concept of ‘Eat Right Campus’ has been institutionalized based on a five star-rating mechanism with a
set of well-defined benchmarks on food safety and hygiene, food waste management, healthy diets,
promotion of local/seasonal food and awareness generation. Certification as an Eat Right Campus
recognizes the efforts of the campus, adds prestige to its name and enables it to set an example for
other campuses.

9.5.7.2 On the first-ever World Food Safety Day, declared by the United Nations General Assembly in June
2019, Hon’ble Union Health Minister, Dr. Harsh Vardhan and Union Minister of State Shri Ashwini
Kumar Choubey, recognized the efforts of 7 campuses for their exemplary standards-1IT Gandhinagar;
[IT Roorkee; LBSNAA, Mussourie; Unilever, Bengaluru; Wipro, Bengaluru; HCL Noida and Genpact,
Gurugram. Since then, 17 such campuses have been awarded with Eat Right Campus certification till
March, 2020 and 39 are in the pipeline.

9.5.7.3 Under the Framework for Engagement with Higher Education Institutes (HEls) on Food Safety and
Applied Nutrition, a series of five workshops were conducted across the country over the last year.
The participants from diverse fields including academia and industry were briefed about the Eat Right
Initiatives being proposed under the Framework and educational institutions were nudged to apply
for Eat Right Campus certification.

9.5.8 Eat Right Station

9.5.8.1 The ‘Eat Right Station’ initiative is designed to ensure that safe and wholesome food is served to
passengers, visitors and railway officials. Railway Stations that fulfil benchmark criteria will be
recognized as ‘Eat Right Stations’ through plaques and/or certificates of excellence.

9.5.8.2 This initiative was started in July, 2019 and already 3 stations have been certified through the active
involvement of the concerned Railway Authorities. The first railway station to be certified was
Mumbai Central Railway Station. Subsequently, Chhatrapati Shivaji Terminus Railway Station, Mumbai
and Anand Vihar Terminal Railway Station, Delhi have been certified. At these stations, significant
changes were made in infrastructure & lay-out, based on the gaps identified during pre-audit. Kitchen
managers are ensuring purchase of ingredients with FSSAl logo. Other good practices initiated include
temperature monitoring devices like thermometer or digital display to make sure food is adequately
cooked and safe for consumption, discontinuing use of equipment & packing material made from
non-food grade plastics, newspaper, thermocol etc. Testing of water and maintaining test reports and
proper documentation on procurement, maintenance, personal hygiene, medical certificates, pest
control and trainings.

9.5.9 Eat Right Caterer

Catering is a business of providing food service at a remote site or a site such as a hotel, hospital,
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9.5.10

9.5.11

9.5.11.1

9.5.11.2

9.5.12

pub, aircraft, cruise ship, park, film studio, entertainment site, or event venue. They provide meals
to a significant number of people on daily basis and at various events and occasions. Therefore, it is
of utmost importance that food caterers should build an ecosystem based on food safety, hygiene,
health and sustainability while serving food to the consumers. To become an Eat Right Caterer, a food
business should attain hygiene rating and adopt principles of Right Place to Eat. These are:

v promote personal hygiene (for consumers and food handlers)
v promoting healthy eating and hydration

v repurpose used cooking oil

v go Trans Fat Free

4 no food waste

Eat Right Tool Kit

An Eat Right toolkit created by FSSAl is a simple training manual and interactive tools including videos,
posters, games, etc. to inculcate key messages of eating safe, eating healthy and eating fortified,
which can be used by the front line health workers and other grass-root functionaries. The toolkit is
available on the NIC Dashboard of Ministry of Women and Child Development and can be procured
on the GEM portal link for procurement: https://gem.gov.in/

Repurpose Used Cooking Oil

The consumption of Used Cooking Qil (UCO) poses adverse health effects. During frying, several
properties of oil are altered. Harmful Total Polar Compounds (TPC) are formed on repeated frying of
oils. FSSAI has fixed a limit for Total Polar Compounds at 25% beyond which the vegetable oil shall
not be used. Repurposed Used Cooking Oil (RUCO) is an initiative to ensure that consumption of
unhealthy used cooking oil does not re-enter the food value chain and is converted into bio-diesel.
FSSAI has issued guidelines for collection of Used Cooking Oil (UCO) from Food Business Operators
by Biodiesel Manufacturers. The guidelines provide terms and conditions for enrolment of Biodiesel
Manufacturers for collection of Used Cooking Qil (UCO) from Food Business Operators (FBOs) through
its authorised collection agencies. Till 31 March, 2020, FSSAI has enrolled 15 Biodiesel Manufacturers
across the country for collection of Used Cooking Oil(UCO) from Food Business Operators. A micro-
site has been devised that serves as a resource hub of the ecosystem.

On the occasion of World Bio-fuel Day, 10" August, 2019, RUCO sticker was launched which will be
pasted on premises of Food Business Operators to inform consumers that FBO is RUCO compliant
ensuring safe disposal of used cooking oil. A Standard Operating Procedure & check-list has been
developed for States for issue of RUCO Sticker to FBOs. States have been requested to popularise
RUCO initiative.

Save Food, Share Food

9.5.12.1 This initiative focuses on prevention of food waste and promotes surplus food donation and sharing.

9.5.12.2

92 food recovery agencies have joined hands to form an alliance known as ‘Indian Food Sharing
Alliance (IFSA)" which is a coalition of food recovery partners in the country to fight the issue of
hunger and also prevent food loss and food waste in India. FSSAlI and NASSCOM have signed an
MoU on 12t December, 2019 to jointly build a technology platform for food donation in India. This
platform will facilitate registration of Surplus food distributors and will cater to different stakeholders
like food businesses, hoteliers, caterers, individuals etc. It will facilitate food donation in India. 92
such organizations called ‘Indian Food Sharing Alliance’ will be part of this platform initially.

Further, to ensure the quality of surplus food being collected and distributed, Food Safety and
Standards (Recovery and Distribution of Surplus Food) Regulations, 2019 have been notified on 26t
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July, 2019. These regulations guide Food Recovery Agencies and donating FBOs in maintaining food
safety and quality of food being donated.

9.5.13 Food Fortification

9.5.13.1 Anaemia continues to be a serious cause for concern with the National Family Health Survey (NFHS)-
4 data of 2015-16 showing that 58.4% of children (6 — 59 months) are anaemic, 35.7% of children
under 5 are underweight, 53% of women in the reproductive age (15 — 49 years) group and 22.7% of
men in the same age group are anaemic (<13.0 g/dl).

9.5.13.2 One of the most effective, scalable, affordable and sustainable ways to address micronutrient
deficiencies is Food Fortification. FSSAI has notified the Food Safety and Standards (Fortification of
Foods) Regulations, 2018 on 2™ August, 2018. It prescribes standards for fortification of food in key
staples viz. Oil and Milk (with Vitamin A and D), Wheat Flour and Rice (with lron, Folic Acid and
Vitamin B 12), and Double Fortified Salt (with lodine and Iron). The Logo (+F) for fortified foods, to
make such foods easily identifiable, has created a rallying point for the industry to adopt fortification.

9.5.13.3 Recent Policy Decisions taken by nodal Ministries/Departments on Food Fortification

> The Ministry of Women and Child Development vide Order D.No. 25/16/2015-NutritionDesk
dated February, 28" 2019, has directed States/UTs for mandatory use of fortified rice in
addition to fortified wheat flour, fortified edible oil and double fortified salt under ICDS and
SABLA Schemes.

> The Department of School Education and Literacy have issued Orders vide F.No1-4/2018-Desk
(MDM) dated 28" February, 2019 to look at fortification of food items in a systematic manner
through Food Corporation of India (FCI) starting with rice.

> Administrative approval has been granted by the Government for Centrally Sponsored Pilot
Scheme on fortification of rice and its distribution under the Public Distribution System.
Approval has been granted for a period of three years beginning 2019-20 with a total budget
outlay of Rs. 147.61 crores for 15 States in the first phase.

9.5.13.4 Current Status of Fortification

(a) In Government’s Safety Net Programmes, 19 States - Andhra Pradesh, Assam, Bihar,
Chhattisgarh, Gujarat, Goa, Haryana, Himachal Pradesh, Karnataka, Kerala, Madhya Pradesh,
Maharashtra, Odisha, Rajasthan, Tamil Nadu, Telangana, Tripura, Uttar Pradesh, West Bengal
and 4 UTs - Andaman & Nicobar Islands, Chandigarh, Dadar and Nagar Haveli and Daman & Diu
(DNHDD);and Delhi have now adopted fortification of their chosen commodities at the district
or at scale in government’s safety net programmes (SNP) namely ICDS, MDM and PDS.

(b)  Open market availability of Fortified Staples-Voluntary fortification has begun for 5 staples.
114 top companies and regional players have ~ 157 brands of fortified staples that are
presently available in the open market with a PAN India and regional presence. There has been
tremendous traction in the oil and milk industry with 47 percent of top ten players of packaged
refined edible oil industry and 36.6 percent of the organized milk industry fortifying as per
FSSAI standards.

9.5.13.5 Food Fortification Resource Centre (FFRC)

FSSAI has setup FFRC, http://ffrc.fssai.gov.in/, as a nodal point to provide the required support to
stakeholders. Some of the activities undertaken by FFRC during the year towards training & capacity
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building and advocacy include -

Labs- Training Program on Method of Analysis of Fortificants in Cereals at CFTRI, Mysuru was held
between 19-21 June, 2019. 15 lab personnel were trained.

° Audit was conducted for 32 premix manufactures for assessing quality and food safety.

° A guidebook for sensitization of FSOs has been created.

° Premise branding by Modern Bazaar in 6 stores at Delhi - NCR’s Select City Walk Saket, DLF
Phase 1 Gurugram, Punjabi Bagh, New Friends Colony, Vasant Vihar, and Kailash Colony for
promotion of fortified staples in the open market.

° A series of 8 Regional consultations are being held by FFRC to empower States/Food industry
adopt fortification. 4 of these consultations have already taken place in the year 2019-20.

° A workshop on introduction of Double Fortified Salt (DFS) through PDS in States/UTs was held
on 7™ November, 2019. Experience sharing from States that have implemented DFS, detailed
Q&A session to discuss challenges & way forward was a significant part of the workshop.

° Social media outreach is being conducted through four platforms (facebook, Twitter, LinkedIn,
Youtube) with over 100 + creatives already shared with the consumers.

9.6 Other initiatives-

9.6.1

9.6.1.1

9.6.1.2

9.6.1.3

9.6.2

9.6.2.1

Addressing food borne illnesses

FSSAI has developed a framework of Food Safety Emergency Response (FSR) System for prevention
of food safety related incidents and managing/responding to any food safety emergency situations
which may endanger food safety and public health, both at national and international levels.

To address the issue of food-borne illness outbreak, FSSAl and State food authorities are working in
close coordination with National Centre for Disease Control (NCDC) and its state/district surveillance
officers at field level. FSAI issued a direction to Food Safety Commissioners for requesting Health
Secretaries to nominate the Food Safety Officer (FSO) of each district as member of the Rapid
Response Team (RRT) under Integrated Diseases Surveillance Program (IDSP) who will undertake the
activities mentioned therein. This direction would enable state authorities to receive communication
with respect to food-borne illness incidents/outbreaks, as and when they occur and take appropriate
actions accordingly. In accordance to the directions, FSOs have been included in RRT of 24 States.
In order to guide State food authority during food borne illness outbreak, FSSAI has also developed
guidelines for them for investigating and managing food borne illness outbreaks in India.

Further, FSSAIl has been working with World Health Organisation (WHO) to develop a platform
wherein a mechanism would be setup to generate alerts as and when food-borne illness incidence
are reported and accordingly appropriate and quick response could be initiated by FSOs. This platform
would enable FSSAI to monitor such incidences and actions taken thereon by the concerned FSOs
through a database of all food-borne diseases/incidences reported in the country.

Diet for Life

Children born with Inborn Errors of Metabolism (IEM) have special dietary needs, which if unmet,
result in cognitive and physical disorders. Without special diets, children with IEM would often not
survive infancy. FSSAI, along with the Ministry of Health and Family Welfare, has collaborated with
various organisations such as Indian Dietetic Association, All India Institute of Medical Sciences,
Indian Society for Inborn Errors of Metabolism, Indian Academy of Paediatrics, National Neonatology
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Forum, Indian Council of Medical Research, Indian Society of Paediatric Gastroenterology, Hepatology
and Nutrition and NITI Aayog to drive this initiative.

9.6.2.2 The project adopts a holistic approach to ensure the availability of diets for patients, training of the
relevant medical faculty, awareness generation programs and a portal as a platform for stakeholders’
interaction and information dissemination. It is a comprehensive platform for parents, healthcare
professionals and parent support groups to adopt the right approach towards Inborn Errors of
Metabolism (IEM) management. Under the project, to facilitate patients with certain life threatening
disease conditions, pending formulation of standards, import of speciality foods for the 17 medical
conditions(15 IEM and 2 hypoallergenic conditions) recommended by the Scientific Panel on
Functional Foods, Nutraceuticals, Dietetic Products and other similar products have been allowed
through Mumbai and Delhi. This facility has been extended by one year beyond 2.5.2019 or till their
standards are notified, whichever is earlier. FSS (Foods for Infant Nutrition) Regulations are in the
process of final notification.

9.6.2.3 FSSAIl has proposed to the Government on 16" October, 2019 for convergence of ‘Diet for Life
initiative with Rashtriya Bal Swasthya Karyakram (RBSK)

9.6.3 Creating Awareness

FSSAIl is constantly making efforts to educate consumers about limiting the consumption of salt, sugar
and fat in their diet through its campaign ‘Eat Right India’ movement. The Food Authority, in the
recent past, has launched campaigns like ‘Aaj se Thoda Kam’ featuring National-award winning actor
Shri Raaj Kumar Rao to nudge consumers on limiting the consumption of foods high in fat, sugar and
salt. Additionally, FSSAI had also launched ‘Heart Attack Rewind’, campaign to educate consumers on
the harmful effects of trans-fat and reduce its acceptability in foods. More recently, the Ace cricketer
and captain of Indian Cricket team Shri Virat Kohli joined the ‘Eat Right India’ movement to give a
message to his fans with a nation-wide campaign ‘Eat Right Stay Fit, Tabhi India Super Hit’. Awareness
campaigns were also launched to reduction of plastic footprint in the F&B industry under Eat Right
India for sustainable living” initiative.
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10.1

10.2

10.3

Chapter-10

Social and Behavioural Change

As per the FSS Act, FSSAl is mandated to provide safe and wholesome food across the country. The underlying
Social and Behavioural Change (SBC) approach of FSSAl is associated with creation of an ecosystem of trust
and cooperation with all stakeholders to share equal responsibility of food safety. With this collaborative
approach, FSSAI has partnered with multiple stakeholders viz. Government /Private Institutions, Professional
Associations, Organisations etc. for creating mass awareness around food safety and empower people to make
decisions and modify behaviours regarding food choices.

During the year, various Information, Education and Communication (IEC) activities were undertaken to enhance
visibility of FSSAI’s core activities; initiatives; achievements and other developments to educate stakeholders
about food safety and essential elements of the FSS Act, Rules & Regulations. Information was disseminated
to various target groups by using online channels of communication print, electronic & social media as well as
offline mediums including events/ exhibitions, melas and trade fairs etc.

Awareness Campaigns
10.3.1 Eat Right India for Sustainable Living

The Food Authority started a consumer awareness campaign, “Eat Right India for Sustainable Living”
as a call to action for plastic waste management and reduction of plastic footprint in the F&B industry.
The Hon’ble Prime Minister, Shri Narendra Modi launched ‘Swachhata Hi Seva (SHS) 2019, which has
a special focus on ‘plastic waste awareness and management’. In accordance with the agenda of SHS
2019,under the ‘Eat Right India for Sustainable Living’, FSSAI organized the following events:

(1)  Plastic waste awareness event at MGF Mall, Gurugram was organised on 12t September, 2019,
wherein thousands of people joined hands with Ace Cricketer, Shri Virat Kohli on plastic waste
awareness and management. Shri Kohli himself segregated food and beverage (F&B) plastic
packaging waste and motivated people to follow his foot-steps. The collection drive lasted for
8 days starting from 12t Sep, 2019. Earlier, he had reached out to millions of fans through his
social media accounts (Twitter, Instagram and Facebook) to associate with this campaign. FSSAI
further asked State/UT Food Safety Departments to conduct similar awareness and collection
drives at public places and malls at their State capitals and major cities in accordance with the
timelines of SHS 2019.

Figure 10 - Event with Shri Virat Kohli “Eat Right India for Sustainable Living”
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(2)

(3)

(4)

(5)

‘Swachhata Hi Seva 2019’ event was held at Prayas Children’s Home in Jahangirpuri, New Delhi on 24t
September, 2019. It was graced by Union Minister for Health and Family Welfare, Dr. Harsh Vardhan.
Under this, FSSAI pushed forward the agenda of plastic waste free F&B Sector. Twenty-two of the top
food companies, including multinational companies, signed a voluntary pledge to effectively manage
plastic waste in their operations and reduce their plastic footprint in the coming years. The event saw
a participation of over 200 children, citizens and other stakeholders.

FSSAI had initiated a collection and segregation drive at its own head office during 23-29* September
2019 (FDA Bhawan, New Delhi) where separate collection bins had been placed and employees were
encouraged to bring plastic waste from home and drop it in the appropriate bins for being picked up
for recycling and proper disposal.

On the World Food Day, FSSAI also launched The ‘Eat Right Jhola’, a reusable, washable and
biodegradable bag. The Eat Right Jholas were also made available at the check-out counters of retail
chain outlets at a nominal price.

On 24 September, 2019, FSSAI’s regional office in Mumbai had also organized a similar engagement
drive at Infiniti Mall, Mumbai involving famous playback singer Shri Shantanu Mukherjee (popularly
known as Shaan). Shaan encouraged his fans to avoid usage of single-use plastic from their daily lives
for healthy and sustainable living.

Figure 11 - Event with Dr. Harsh Vardhan “Eat Right India for Sustainable Living”

/. Swachhata

(@; IE;:; lI:ingl I iy

Towards Safer
and Sus e Fo aging

10.3.2 Online Eat Right Quiz

FSSAI organised an online Eat Right quiz in the month of January, 2020 on MyGov Platform. It covered
areas around healthy eating, safe food, consumer empowerment, food laws and regulatory ecosystem.
The Quiz was conducted for almost one month and received entries from about one lakh participants.
Top 100 performers were awarded Rs.1000 cash prize along with a certificate of appreciation. An Eat
right quiz poll was also conducted for participants to share their valuable feedback on the quiz and
enhancing user experiences for forthcoming activities in the context of Eat Right India.

Annual Report 2019-20




Food Safety and Standards Authority of India ZS S al

10.3.3

10.3.4

10.3.5

10.3.6

10.3.7

10.3.8

Experts Speaks on MyGov Platform

FSSAI brought Experts in the field of food and nutrition directly to citizens through MyGov from 4t
February, 2020 to 17" March, 2020. In “Experts Speak”, through a series of small 30 second videos,
citizens learnt about various eat right tips from these Experts. During these two months, small videos
with simple and actionable tip on how to eat safe, healthy and sustainably were shown regularly.

Arogya Bharat: Mission Poshan program

Under this, a panel discussion was organized on Doordarshan National on 2" March, 2020. The topic of
the discussion was ‘Food Safety and Adulteration’ and various issues related to safe food and hygiene
practices were discussed in detail with experts in the field of food safety.

Interactive Radio Counselling Sessions

The following sessions were conducted in collaboration with IGNOU through GyanVani with a view to
spread Food Safety awareness among masses on the following subjects:

FoSTaC Programme for Street Food Vendors on 4% May, 2019.
Street Food Safety on 18™" May, 2019.
Transforming India’s Food Safety & Nutrition Environment- FSSAI Newsletter

FSSAIl launched an in-house monthly newsletter “FSSAI — Transforming India’s Food Safety & Nutrition
Environment” in the month of November, 2019 as a consistent mode of communication to provide
regular updates on FSSAI’s important news/notifications/ circulars; orders and directions issued to the
States; mass mobilization activities for citizens engagement and update on various important initiatives
under the ‘Eat Right India’ movement. FSSAIworks with various stakeholders including food safety and
health professionals, food safety experts, industry and associations, consumer organisations as well as
other Government departments. This newsletter is a widely read communiqué amongst stakeholders
in India as well as extended international stakeholders from Codex Alimentarius Commission and
related agencies in other countries. A comprehensive, well designed and a reader friendly framework
are the key aspects of this monthly document, with an editorial section that provides a personal
touch to communication with various stakeholders and readers. Till March 2020, 4 editions have been
published. The details of the same are available at https://fssai.gov.in/cms/fssainewsletters.php.

Special Videos

‘Shreemati Vlogger’, an 11-part episode series with a woman vlogger sharing her experiences and
messages on how to eat right, was shown on FSSAl’s Youtube channel.

Eat Right India Travelogue

A 10-part episode series covering the journey of Swasth Bharat Yatra, a Pan India Cyclothon for nudging
people to Eat Right was aired on Doordarshan and Living Foods channel. It is an interesting blend of
travelogue, culinary cultural heritage & messages around safe, healthy & fortified food. Swasth Bharat
Yatra was flagged off on 16" October, 2018, on the occasion of World Food Day. The Yatra completed
a journey of more than 100 days from six different locations-Leh, Panaji, Thiruvananthapuram,
Puducherry, Ranchi and Agartala on six different tracks. All six tracks culminated in Delhi on 27t
January, 2019.
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10.4 Engagements

10.5

80

10.4.1 Engagement with professionals in Food Safety & Nutrition

The first meet of National Steering Committee of NetProFaN (Network of Professionals in Food and Nutrition),
a network of professional bodies to contribute to national efforts to improve the status of food safety and
nutrition, was held at FSSAI Headquarters under the chairmanship of CEO, FSSAI on 18" November, 2019.
Initially, six associations had joined this network namely, Indian Dietetic Association (IDA), Nutrition Society of
India (NSI), Indian Medical Association (IMA), Association of Food Technologists and Scientists (AFSTI), Indian
Federation of Culinary Associations (IFCA), and Association of Analytical Chemists, India Chapter (AocAC). A
seventh association - Indian Public Health Association (IPHA) was welcomed as a new member to the network.
Silver lapel pins to the best performing chapters for their contribution to the Eat Right India Movement were
awarded. Demo of NetProFaN website was also presented to the attendees. Around 150-175 sensitization
activities have already been conducted by the State chapters. Some of the notable activities performed by
the members include developing resource material, books, and simple videos for mass mobilization. Eat Right
Mela and orientation workshop was also organized by Barpeta (14" June, 2019), Mumbai (29t August,2019),
Indore (8" September, 2019), Chennai (13-15 September, 2019) and Raipur chapters.

10.4.2 Centre for Food Planet and Health-

FSSAI has collaborated with the Lal Bahadur Shastri National Academy of Administration (LBSNAA) to set
up ‘Centre for Food Planet and Health’ (CFPF) at LBSNAA, Mussoorie, with the objective to inculcate among
the officers from the Indian Administrative Services, the competence to think and act in a holistic manner
and promote policies and actions on food that are healthy, for both, people and planet. The Centre aims to
introduce comprehensive ‘Eat Right’ training modules in the courses run by LBSNAA (such as Induction Training
to Civil Servants, mid-career training programme - MCTP, and other specialized programs) on sustainable food
systems and measures to promote safe and healthy food, thereby improving the health and well-being of both
the officers and the citizens. The Centre has successfully completed four training courses till date covering
approximately 600 officers from the Indian Administrative Services. Recently, the website for ‘Centre for Food
Planet and Health’” was also launched.

Messaging through Social Media

10.5.1 Intheyear 2019-20, FSSAI’s social media platforms — Twitter, Facebook, YouTube, and Instagram saw an
exponential increase with respect to followers, engagements, and reach to the audience. In addition to
messaging on Eat Right, the public was also made aware about the significant steps taken by FSSAI to
facilitate stakeholders and new initiatives being introduced. Consumer and FBOs' grievances were also
redressed through social media on daily basis. Additionally, Dr. Harsh Vardhan, Hon’ble Union Health
Minister launched a 365-day campaign on “Eat Right India” on the occasion of POSHAN Maah, from
01.09.2019. Tweets were shared by the Hon’ble Health Minister every day on his Twitter handle. FSSAI
re-tweeted/re-shared the tweets across its social media platforms.

10.5.2 FSSAl has been using its social media extensively to help guide communities with an appropriate course
of action in the unprecedented times of COVID-19 pandemic. Two posts, in Hindi and English, from the
official handle of FSSAIl incorporating key messages of food safety, personal hygiene practices, healthy
eating habits, social distancing and other valuable tips for citizens is taken out on various social media
platforms since the beginning of March, 2020. These tweets/posters are accessible at https://fssai.gov.
in/cms/coronavirus.php
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10.6 Report/Publications/Brochures/Leaflets/ Videos

10.6.1 The EAT-Lancet Commission’s- ‘Food Planet Health’, was formally released on 4% April, 2019 for India
at the headquarters of the Food Safety and Standards Authority of India (FSSAIl). Policy-makers,
developmentagencies, embassy representatives, farmers’ associations, food technology entrepreneurs,
researchers and students were present at this event, which was webcast live to 43 colleges across the
country.

10.6.2 To empower consumers and to communicate the importance of FSSAl’'s working and new initiatives
amongst all stakeholders, the following publications were released and distributed during the year:

Brochures/Leaflets
Eat Right Campus

State Food Safety Index
(2018-19)

Hygiene Rating

Eat Right Tea Estate
Clean Street Food Hub
Eat Right India Movement
Eat Right Quiz

E-course Eat Right

Eat Right Online Store

Eat Right Stations

Books
Pink Book (second
version)

Food Safety Magic
Book

Manifesto for
the Network of
Professionals in Food
and Nutrition

Handbook of State
Food Safety Index

Eat Right Awards 2018-
2019

Eat Right India Book

Purple Book

Short films/Videos

Smt Vlogger
Eat Right Travelogue

Repurposing  of  used
cooking oil into biodiesel

Nutrition in the first 1000
days of life featuring Ms.
Juhi Chawla

Plus  Minus Ka Khel
featuring Shri Virat Kohli

e Eliminate Transfat

e Eat Right India—

Travelogue
e FSSAIl Video Library

e Pledge World Food Safety
Day

10.7 Events

10.7.1  First-Ever World Food Safety Day

10.7.1.1 The first-ever World Food Safety Day was celebrated in FSSAI on 7% June, 2019 on the theme ‘Food
Safety, Everyone’s Business’. The Chief Guest was Hon’ble Union Health Minister, Dr. Harsh Vardhan
and Hon’ble Union Minister of State for Health, Shri Ashwini Kumar Choubey. The occasion was
marked by recognizing the efforts of States, Food Businesses and individuals in promoting safe and
nutritious food. A wide cross section of stakeholders gathered to collectively take a pledge to promote
food safety for all 130-crore citizens of the country.
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10.7.1.2 FSSAIl has developed the first State Food Safety Index (SFSI) to measure the performance of States on
five parameters of food safety. On this occasion, Hon’ble Union Minister of Health recognized seven
leading States/UTs based on the ranking of the first SFSI for the year 2018-2019, for their impressive

performance. These were Chandigarh, Goa, Gujarat, Kerala, Madhya Pradesh, Maharashtra and Tamil
Nadu.

10.7.1.3 Eat Right Awards were also given to individual contributions made by young chefs, professionals and
media influencers in their respective fields.

Figure 12 - Inauguration of the Statue of Gandhi Ji Figure 13 - Award Ceremony during the event

Annual Report 2019-20



Food Safety and Standards Authority of India ZS S al

10.7.2

10.7.3

10.7.4

World Biofuel Day

On the occasion of World Biofuel Day, FSSAI, jointly with Ministry of Petroleum and Natural Gas,
hosted a programme to commemorate the year’s theme ‘Biodiesel from Used Cooking Oil’ on 10t
August,2019 at New Delhi. Shri Dharmendra Pradhan, Hon’ble Minister of Petroleum and Natural Gas,
along with Dr. Harsh Vardhan, Hon’ble Minister of Health released a pilot scheme which is designed
to encourage entrepreneurs to build a robust ecosystem of collection and conversion of used cooking
oil into biodiesel. A ‘Repurpose Used Cooking Oil (RUCO)’ sticker was also launched which will be
displayed by the food service establishments to indicate that they are RUCO compliant.

Lecture by Dr. Harald Stossier, Director of the prestigious VIVAMAYR Medi-clinic in Austria

A public lecture on ‘Eat Right, Eat Sustainable - Bringing global wisdom on healthy and sustainable
diets to India’ by Dr. Harald Stossier was organized on 6" December, 2019. This lecture was webcast in
colleges across India and around 65 colleges participated online.

Figure 15 - A public lecture on Eat Right, Eat Sustainable
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You are not
what you eat,
you are what
you digest

- Dr. Harald Stossier

Light House India event

The World Bank, in association with FSSAI, organized a ‘Lighthouse India’ event on 26 September, 2019
at Goa to share the knowledge from FSSAI led ‘Eat Right India’ movement. The representatives from
24 Asian countries which were part of Twenty-first Session of the FAO/WHO Coordinating Committee
for Asia (CCASIA21) and various partners/Corporates associated with FSSAI participated in this event.

Figure 16 - Light House India Event at Goa, India Figure 17 -Panel discussion with States
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Figure 18 - Launch of Eat Right India Book

10.7.5 World Food Day

The World Food Day was celebrated on 16™ October, 2019 on the theme ‘Healthy Diets for Zero
Hunger’. Union Health Minister, Dr. Harsh Vardhan, the chief guest at the function, along with
Dr. K. Subramanian, Chief Economic Advisor, Govt. of India, Mr. Arun Maira, former Member of
Planning Commission & former India Chairman of Boston Consulting Group and Shri Sangram Singh,
professional wrestler, graced the occasion. Hon’ble Health Minister launched various FSSAl initiatives.
Short films on ‘repurposing of used cooking oil into biodiesel’ and ‘nutrition in the first 1000 days of
life’ featuring Ms. Juhi Chawla were also released.

10.8 Eat Right Melas

(i) Mumbai- NetProFaN Mumbai Chapter and AFSTI chapter organized the event on 29" August, 2019 with
the support of FSSAI, FDA Maharashtra and World Bank, at Khalsa College, Mumbai. During the event,
various activities like street play, eat right quiz, debates, zumba, yoga and other such activities were
performed by the students. Street food vendors were trained on good hygienic practices to be followed
while preparing and serving food. NetProFaN workshop concluded with the one-year road map and
commitments by various stakeholders.

(ii) New Delhi- FSSAI organized the 2" Eat Right Mela in conjunction with the 11*" National Street Food
Festival by National Association of Street Vendors of India (NASVI) during 25—-29 December, 2019 at
Jawaharlal Nehru Stadium, New Delhi. The Eat Right Mela provided a complete food experience to
families with engagement programs such as conversations with food visionaries and experts, quizzes,
games, healthy cooking demos by renowned, cultural performances by famous artists amidst delicious
street food from all corners of the country.

During the Mela on 26" December, 2019, the Hon’ble Union Health Minister, Dr. Harsh Vardhan launched
NetSCOFaN and released ‘The Purple Book'.
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Figure 19 - Inauguration of the Eat Right Mela and launch of NetSCOFaN and other initiatives
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10.9 Participation in Exhibitions/Trade shows

10.9.1 FSSAl participated in a number of programs for public awareness, consumer education and publicity of
FSSAI’s initiatives and to develop strong engagements with various stakeholders. Details are as under:

(v)

India International Hospitality Expo at India Expo Centre & Mart, Greater Noida, during 07-10
August, 2019. The main focus of the event was on food hospitality, food services industries,
innovations and latest technologies in food processing supply chain. A special ‘Heritage Pavilion’
was organized to focus India’s traditional foods and ingredients.

Annapoorna Anufood India 2019 at Bombay Exhibition Centre, Mumbai during 29-31
August, 2019. It was a B2B platform for the Indian food & beverage market. The platform
was successfully utilized for developing strong engagements with stakeholders and for public
awareness. The Forum of Indian Food Importers (FIFI) organised a half day seminar on food
safety and standards wherein speakers from FSSAI addressed issues pertaining to food safety
and guidelines to import food materials to India.

SIAL India 2019 organized by Forum of Indian Food Importers (FIFI) at Pragati Maidan, New
Delhi during 19-21 September, 2019 where the CEO, FSSAI addressed the conclave on Food
Safety- Shared Responsibility, Eat Right India, and Responsible Places to Drink.

8™ International Chefs Conference organized by Indian Federation of Culinary Association
(IFCA) at Pullman Hotel, Aero City, New Delhi during 03-05 October, 2019. Dr Harsh Vardhan,
Union Health Minister launched the ‘Trans Fat Free’ logo of FSSAI which marked an important
milestone in the movement to eliminate Trans-Fats and also provided a momentum to
accelerate the ‘Eat Right India’” movement of FSSAI. Food establishments which use trans-fat
free fats/oil and do not have industrial trans-fat more than 0.2g/100g of food can display ‘Trans
fat free’ logo in their outlets and on their food products, in compliance with the Food Safety
and Standards (Advertising and Claims) Regulations, 2018. FSSAI also released a slogan ‘Chefs
4 Trans Fat Free’ under which more than 1,000 chefs from different parts of the country took
a pledge to use trans-fat free oils in their recipes and work towards their elimination from the
diets of Indian population at large. In a session on need for reducing sodium/salt content from
Indian diets, Chefs were encouraged to prepare recipes with less salt as it reduces the risk of
heart attack and stroke even among those who do not have high blood pressure.

Diwali Mela at New Moti Bagh, New Delhi on 13t October, 2019 where Eat Right India initiatives
were highlighted.

Figure 22 - Launch of the ‘Trans Fat Free Logo’ during the 8" International Chefs Conference
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(Vi)

(vii)

(viii)

(ix)

6t Vibrant India-2019 concurrent show ‘Meri Dilli Utsav 2019’ at Pitampura Dilli Haat, New Delhi during 18-20
October, 2019 where Eat Right India initiatives like healthy eating through ‘Aaj se Thoda kam’ (less salt, sugar,
fat in daily diet), Repurpose Used Cooking Oil (RUCO) etc. were showcased.

Figure 23 - During the Mela @ New Moti Bagh, Delhi

11t Edition of BIOFACH India at India Expo Mart Limited (IEML), Greater Noida, during 07-09 November, 2019.
It is a Trade Fair-cum-Exhibition to discuss and have first-hand feel of the Indian organic products including tea,
spices, honey, basmati rice, coffee, cereals, dry fruits, vegetables, processed foods and medicinal plant. The
theme of the Farmers Market was “Organic for my plate and palate”. FSSAl showcased the information related
to FSSAI organic food regulation, about Indian Organic Integrity Database portal, use of Jaivik Bharat Logo and
its importance, organic certification, labelling, transport, storage, distribution and import of organic foods and
Eat Right India initiatives.

39" edition of India International Trade Fair (IITF) at Pragati Maidan, New Delhi, during 14-27 November, 2019.
On the theme of ‘Ease of Doing Business’, FSSAlI and most of the other Ministries, Government Departments
and Corporate Houses used this platform with B2B and B2C components to spread awareness about their
programmes and policies among the public.

First North East Food Show, 2019 organized by Govt. of Meghalaya & SIAL Group, Paris at Polo Grounds,
Shillong, Meghalaya during 04-06 December, 2019. It was one of Northeast India’s biggest food innovation and
food processing show focused on creating a “Global platform to Inspire Food Business” for the North Eastern

Figure 24 - India International Trade Fair (IITF) at Pragati Maidan
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(xi)

(xii)

(xiii)

(xiv)

88

part of the country. FSSAI’s participation in the event facilitated the food business entrepreneurs for a direct
interaction and better understanding regarding the food laws, regulations, specific requirements and many
other requirements under the purview of FSS Act and regulations thereunder.

Drink Technology India Trade Fair, 2019 organized by M/s MesseMiinchen’s at Pragati Maidan, New Delhi
during 12-14 December, 2019. This fair is the most important event for the Indian beverage, dairy and liquid
food industry. FSSAI used this platform for showcasing one of the pillars of Eat Right India i.e. ‘Eat Right India
for Sustainable Living’ as a call to action for plastic waste management and reduction of plastic footprint in the
F&B industry.

Destination Gujarat, Gujarat during 18- 20 December,2019. One of the Theme Pavilion of the event was Food
Safety and Purity. FSSAI, in coordination with Food and Drugs Control Administration Gujarat, utilized this
platform for dissemination of information about FSSAI’s regulations, awareness initiatives for social behaviour
changes and achievements thereof.

December Fest Expo organized by Kerala Kaumudy at Attingal, Trivandrum from 19" December, 2019 to 05
January, 2020. This festival included agriculture pavilion, food court, pavilions of fisheries, animal husbandry
and forest produce where FSSAI’s various initiatives were presented.

107" Indian Science Congress (ISC)—Pride of India Expo at GKVK Campus, University of Agricultural Sciences,
Bengaluru during 03-07January, 2020. The event was inaugurated by the Hon’ble Prime Minister, Shri Narendra
Modi. FSSAI stall was awarded the Best Design Stall.

Figure 25 - FSSAI Stall at ISC Bengaluru

S
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Indus Food 2020 organized by Department of Commerce, Ministry of Commerce & Industry, Govt. of India
and Trade Promotion Council of India (TPCI) at India Exposition Mart, Greater Noida during 08-09 January,
2020. The exhibitors were from food processing, fruit juice processing, dairy, edible oil processing, bakery and
confectionary, sweets and snacks, spices, pulses, cereals, tea and beverages etc. FSSAl’s various online platforms
like License and Registration (FLRS), Online Food Import Clearance System (FICS), Training and Certification
(FoSTaC) were demonstrated. Also initiatives under Eat Right Movement were also displayed through Panels,
flyers and brochures.
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(xv) 64™ Annual National Conference of Indian Public Health Association (IPHACON), 2020 at All India of Medical
Sciences (AlIIMS), New Delhi during 29t Feb-2" March, 2020. The theme of the conference was ‘Promoting
Public Health Leadership for Universal Health Coverage in India’. Under the Eat Right India initiative, message
related to Eat Safe, Eat Healthy, Eat Sustainable and the information related to reducing the intake of salt,
sugar and fat in the diet for prevention of non-communicable diseases like high blood pressure, diabetes,
hypertension, obesity etc. was given for social and behavioural change among general masses; and

(xvi) AAHAR —The Food & Hospitality Fair 2020 at Pragati Maidan, New Delhi during 03-07 March, 2020. The fair
featured a wide range of food products, machinery, hospitality, food and beverage equipment and decoration
items, and confectionery items from over 750 participants from India and overseas. The platform was
successfully utilized for developing strong engagements with stakeholders.
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11.2

11.3
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Chapter-11

Codex

The Codex Alimentarius Commission (CAC) is a joint inter-governmental body of the Food and Agriculture
Organization (FAO) and World Health Organisation (WHO) of the United Nations with 189 Members [188
Member countries and one Member Organization (EU)]. Codex has worked since 1963 to create harmonized
international food standards to protect the health of consumers and ensure fair trade practices. India is a
member of Codex Alimentarius Commission since 1964 and continues to be a partner in the international
food standards development process. India actively participates in the Codex meetings, hosting and co-
hosting Codex Committee meetings to ensure that India’s concerns/issues are taken into consideration while
developing international standards.

FSSAI continued to function as the National Codex Contact Point (NCCP) and discharge India’s role as the
Regional Coordinator for the Asian Region, and participate actively in the Codex work for development of
international standards that are fundamental to ensuring safety and fair practices in international trade of food
products.

Participation in Codex meetings

The Indian delegations attended physical meetings of seven Codex Committees (viz. Codex Committees on
Pesticides Residues, Contaminantsin Foods, Food Labelling, Fresh Fruits and Vegetables, Food Hygiene, Nutrition
and Foods for Special Dietary Uses, Task force on Antimicrobial Resistance); Codex Executive Committee;
and the Codex Alimentarius Commission meeting held during the period April, 2019 —March, 2020. India
also participated in the ongoing work of the Codex Committee on processed fruits and vegetables currently
working by correspondence. In these Codex meetings, the delegations ensured that India’s concerns were
largely addressed based on the written comments submitted and interventions made during the discussions in
the plenary. Some important contributions and achievements by India in the Codex work included, among others,-

a) India presented the discussion paper on Guidelines for the determination of pesticides as Endocrine
Disruptors (ED) and harmonized risk management approaches in respect of their presence in the Codex
Committee on Pesticide Residues.

b) In proposed draft standard for establishing Maximum levels (MLs) for total aflatoxins (AFT) in Ready-To-
Eat (RTE) peanuts and associated sampling plans (originally proposed by India) under consideration of
the Codex Committee on Contaminants in Foods (CCCF), India continued to reiterate its strong support
for early establishment of an ML for AFT in RTE so as to exclude any barriers to India’s international
trade.

c) In the proposed draft revision of the general principles of food hygiene (CXC 1-1969) and its HACCP
annex finalised by the Codex Committee on Food Hygiene for its adoption by the Commission, India,
as one of the co-chair, played an important role in drafting and achieving consensus on this document
which adequately addresses the issues related to small and medium food businesses.

d) India, as a member of the Codex Executive Sub-committee on framing Codex Strategic Plan 2020-25,
contributed significantly in the development of this plan subsequently adopted by Commission.

e) During the year, India led the work on development of several Codex texts, based on its proposals
for new work, which notably include standards for dried or dehydrated garlic, ware potatoes, mango
chutney and chilli sauce; and guidance on labelling of non-retail containers of foods. These texts have
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f)

g)

been endorsed by the respective Committees and forwarded for adoption at different steps (step 5, step
8 or step 5/8) by the Commission.

India also offered to actively participate as chair/co-chair of working groups for the development of
new Codex texts viz. Guidance on internet sales/e-commerce; Allergen labelling of foods; Guidelines
for compounds of low public health concern that could be exempted from the establishment of CXLs;
Principles for the safe use of water in food processing; and Maximum levels for total aflatoxins in cereals
(wheat, maize, sorghum and rice), flour and cereal-based foods for infants and young children.

India also offered to prepare discussion papers on the management of unsupported compounds
(pesticides) and monitoring of purity and stability of Certified Reference Material (CRM) of multi-class
pesticides during prolonged storage.

11.4 Joint India, Bhutan, Nepal Project under Codex Trust fund 2 (CTF2)

11.4.1

11.4.2

Inception workshop for the Joint Codex Trust Fund 2 (CTF2)

The 3-year Joint Project by Bhutan, India and Nepal under the Codex Trust Fund 2 initiative, to
institutionalize Codex structures and build capacities on Codex standard setting procedures and
processes in these countries, was officially launched with an inception workshop held on 21 June,
2019 at New Delhi. About 40 participants from Bhutan, India and Nepal including representatives
from the Government departments, educational/research institutions participated in the workshop to
discuss and review all the activities of the project and their implementation plan together with annual
work plan for 2019 including timelines and budget.

Training under Joint CTF2 project

A five days training programme for officials from Bhutan and Nepal on the Codex work and functioning
of the Codex India was conducted during 27-31 August, 2019. The objective of the training was to
impart basic knowledge about codex work management and draw learnings from India’s experience
in this area, in order to help Bhutan and Nepal develop strong national Codex structure within their
respective countries.

11.4.3 Workshop on Chemical Risk Analysis Framework for Food Safety

A four-day workshop on Chemical Risk Analysis Framework for food safety was organised by FSSAI
during 21-24 October, 2019 at CSIR-Indian Institute of Toxicology Research (lITR), Lucknow for
scientists/experts from different premier government institutions of India, Nepal and Bhutan under the
CTF2 project with the support of WHO. The workshop was facilitated by internationally experienced
faculty from India, Canada, Germany and Hong-Kong (China). Through this workshop, a pool of food
professionals from India have been trained as risk assessors, who could be utilized by FSSAI for taking
risk management decisions on chemical contaminant found in food.

11.5 Hosting of Codex Committee meetings

FSSAI successfully hosted the Twenty-first Session of the FAO/WHO Coordinating Committee for Asia (CCASIA21)
during 23-27 September, 2019 at Goa, India. In the meeting, the keynote address by Prof. S Ayyappan, an
internationally renowned agricultural scientist from India, on food safety in primary production led to extensive
discussions on approaches to deal with the issue in the regional context. For the meeting, India, as the Regional
Coordinator, had prepared the agenda document on ‘Codex work relevant to the region’ which also included a
‘Standard Operating Procedure (SOP) for CCASIA’ to strengthen regional cooperation and coordination amongst
Codex member countries of the region on matters related to food safety and Codex work. India also proposed a
new work for development of a regional standard for traditional milk based sweets and the Committee agreed
that India could present a revised discussion paper for consideration in the next session of the Committee.
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12.1

12.2

12.3

124
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Chapter-12

International Cooperation

Scientific and technical cooperation at the international level is one of the important activities undertaken by
the Food Authority to fulfil its duties and functions in relation to improving co-operation with international
organizations, promoting co-ordination of work on food standards undertaken by international governmental
and non-governmental organizations and promoting consistency between international technical standards
and domestic food standards. In this context, FSSAIl has been engaged in the various activities/events during
the year 2019-20 as described in this chapter.

MoUs signed/ activities carried out under other signed cooperation agreements

12.2.1 A Memorandum of Understanding (MoU) has been signed between the FSSAI and the Department of
Food Technology and Quality Control (DFTQC), Nepal for cooperation in food safety in August, 2019 in
Kathmandu (Nepal). The MoU is intended to facilitate technical cooperation in the field of standards,
inspection, testing and certification of foods and related services, and exchange of information and
expertise in this area.

12.2.2 Under the aegis of the MoU between ANSES (French Agency for Food, Environment and Occupational
Health & Safety) and FSSAI in areas of food safety, a hands-on training on advanced microbiological
techniques was held from 9" to 13% December, 2019 in ICAR-Central Institute of Fisheries
Technology (CIFT), Kochi.

12.2.3 Under the aegis of MoU between FSSAI and the Danish Veterinary and Food Administration (DVFA), a
seminar on the challenges of Anti-microbial Resistance (AMR) in Agriculture and Food production was
held from 11t to 12% December, 2019 at the Royal Danish Embassy, New Delhi.

Seminars /workshops organised

12.3.1 The 2™ Short Term Mission (STM) under Better Training for Safer Food (BTSF), an initiative of the
European Commission, to develop Risk Assessment in India was held from 27" to 31 May, 2019 in
ICAR-Central Institute of Fisheries Technology (CIFT). Head of Laboratory of Food Microbiology and
Hygiene, Aristotle University of Thessaloniki, Greece and Chair of EFSA Biohazard Panel headed the
STM.

12.3.2 The3™Short Term Mission (STM) under Better Training for Safer Food (BTSF), aninitiative of the European
Commission on Risk Assessment was held from 11* -15" November, 2019 at National Institute of
Food Technology Entrepreneurship and Management (NIFTEM), Haryana. Head of Laboratory of Food
Microbiology and Hygiene, Aristotle University of Thessaloniki, Greece and Chair of EFSA Biohazard
Panel headed the STM.

Participation in meetings/trainings

12.4.1 An officer from FSSAI participated in the 8" BfR Summer Academy on Risk Assessment and Risk
Communication in Food Safety, Berlin from 12-23 August, 2019.

12.4.2 A two-member delegation from FSSAIl participated in the ‘Frameworks for action on Food Safety in
WHO South East Asia Region’ at Kathmandu, Nepal from 25™ to 27* November, 2019. Representatives
from nine countries participated in the event. Apart from mutual exchange of information and good
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practices, FSSAl took a leadership position in the fora to guide member States to effectively manage their
Food Safety Management Systems. Instances of how FSSAI is deploying innovation and technological
solutions to tackle a large and fragmented food business sector were also shared.

Food Safety and Standards Authority of India

12.4.3 Atwo-member delegation from FSSAIl participated in the Global Food Safety Initiative (GFSI) Conference
held from 25% -28% February, 2020.

12.4.4 An officer from FSSAI participated in the Training Course on Food Composition and Information (FCl)
in Riga, Latvia from 24-28" February, 2020. The course was organised by the Consumers, Health and
Food Executive Agency (CHAFEA) on behalf of the European Commission’s Health and Food Safety
Directorate General (DG SANTE).
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Chapter-13

Digitalisation, Leveraging Technology and
e-Governance at FSSAI

13.1 Role and Responsibilities of the IT Division of the FSSAI

13.1 Role and Responsibilities of the IT Division of the FSSAI

13.1.1.

13.1.2

India is one of the largest and fastest-growing markets for digital consumers. India’s government has
done much to encourage digital progress, from rationalizing regulations to improving infrastructure
to launching Digital India, an ambitious initiative to double the size of the country’s digital economy
and has brought a paradigm shift in engaging with citizens. In line with the government’s strong
intent of creating and promoting digitalisation, e-governance digital technology at FSSAI can alter this
ecosystem in several ways. During past many years, FSSAI has been leveraging technology to enable a
series of reforms, bringing food safety and nutrition together, focusing on consumer empowerment,
while rapidly working through partnerships and convergence.

The main task of the IT Division is to develop, deploy and support IT infrastructure that ensures ease of
access for internal staff of all Divisions of the FSSAI, partner organizations, food businesses, consumers
and other stakeholders of the Authority.

13.2 Strengthening of IT Infrastructure in FSSAI

13.2.1

13.2.2

13.2.3

94

Bandwidth for the Internet connectivity at all offices has been enhanced and it is 60 MBPS at FSSAI
Headquarter at Delhi through PGCL and 12 MBPS at all other Regional Offices. At NIC Data Centre,
FSSAI has 6 Servers for FLRS, with total allocated resource: 292 Core CPU, 224GB RAM and 20.252TB
HDD.

Cloud Adoption

Various website, micro-sites and other application portals are now running from BSNL cloud. FSSAI has
adopted “Cloud First” strategy for hosting all its new applications on Internet which helped in reducing
the time and cost required.

(a) At BSNL Cloud, for FICS, FSSAI has three VMs with total Allocated Resource: 14vCPU; 40GB RAM;
2240GB HDD. In addition services of BSNL Cloud for all other 40+ websites/portals (11VMs)
with total Allocated Resource: 16vCPU; 28GB RAM 1040GB HDD for all Websites have been
taken.

(b) The Food Safety Compliance System (FoSCoS) application is already hosted onto National Cloud
‘Meghraj’ that provides a reliable, cost-effective and robust infrastructure with proper disaster
recovery functionalities. It has seven VMs with total allocated resource: 112vCPU; 224 GB RAM
and 3620 GB HDD.

The Experience Zone

FSSAI has a contemporary 360-degree experience zone having three display arenas where one can
walk through of India’s food system and participate in the journey of FSSAI. The Infinity Mirror at
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13.2.4

Experience Zone, unbound by space and ‘food safety bharat darshan’ in a Virtual Reality experience
cycle to explore the country’s rich culinary heritage at FSSAI are special features at the Zone.

All FSSAI Headquarter and Regional Offices are now equipped with Video-conferencing facility and
regular video conferencing is being conducted internally and with officials of the State Governments,
as and when required, resulting in better co-ordination and reduced travel needs and costs.

13.3 System/ Software Applications / Portals

13.4

Digitalization in FSSAI has stepped up its focus- from concept to commission, resulting in creation of various
new application ecosystems, new data ecosystem which, in turn, will spur new products, services, channels
and portals to create ecosystem for consumers to adapt its models. Key digital initiatives include introduction
of Software Applications, Portals and Micro-sites —

@m * 0 o0 T oW

Food Licenses and Registration System (FLRS)

Food Import Clearance System (FICS)

Food Safety Compliance System (FoSCoS)

Indian Food Laboratories Network (INFOLNET)

Food Safety Training and Certification (FoSTaC)

Food Safety Compliance through Regular Inspection & Sampling System (FoSCoRIS)
Eat Right India and other Micro-sites Digitalization Initiatives

Beside sustaining above mentioned major applications, quite a few new tasks were rolled out during the year
2019-20 as described hereunder in brief.

Management of Food Licensing and Registration System (FLRS), Food Import Clearance System (FICS) &
Collaboration with MyGov Platform

13.4.1

13.4.1.1

13.4.1.2

13.4.1.3

13.4.2

13.4.3

Food Licensing and Registration System (FLRS)

Food Licensing and Registration System (FLRS), since early 2011, is one of the major software
applications of online licensing platform that facilitates Licensing and Registration System of the
FSSAI and is now operational Pan India including in all 16 zones of the Railway of the country.

The FLRS application has implemented Pan India Razor Pay Payment Gateway and fee for State licence
and registration is collected centrally and is transferred to bank account detail of States.

A new Food Safety & Compliance System (FoSCoS) for Licensing and Registration in Open Source
platform with advance features, is about to be launched soon.

Food Import Clearance System (FICS)

The Food Import Clearance System (FICS) is an Integrated Web based System for the Process of
Clearance of Imported Food into India and is also integrated with Customs ICEGATE system. The
Food Import Alert System (FIAS) has been also embedded into FICS, available at https://fics.fssai.gov.
in/ that enables Custom Officers for food rejection at Ports.

Collaboration with MyGov Platform

FSSAIl has collaborated with MyGov team to increase the reach of food safety programme and other
initiatives through MyGov platform which has a wider reach. Under Eat Right India Programme, an
online Eat Right Quiz campaign covering areas like healthy eating, safe food, consumer empowerment,
food regulatory ecosystem, etc. was started on the MyGov Platform viz. https://quiz.mygov.in/quiz/
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13.44

eatright-quiz. After the successful event of Eat Right Quiz Programme, another campaign ‘Expert
Speaks’ has been initiated where a small duration video with tips from Experts on eating right is
made available on the MyGov Platform.

Food Safety Compliance System (FoSCoS)

During the year, it was decided to revamp the existing food licensing and registration system. Food
Safety Compliance System (FoSCoS) software application has been developed with advance features
and is based on Open Source platform. It would replace existing FLRS. Its advance and additional
features make it simpler, faster and comprehensive so that FBO is able to get food license or can
get registration certificate with ease. The system architecture of FoSCoS is based on state-of-the-art
technology and uses Micro services that allows it to break into number of independent collaborating
components. It is at an advanced stage of implementation.

13.5 Development and Implementation of different ongoing Systems during 2019-20

13.6

96

13.5.1

13.5.2

13.5.3

13.5.4

13.5.5

Food Safety Compliance through Regular Inspection & Sampling System (FoSCoRIS)

Food Safety Compliance through Regular Inspection & Sampling System (FoSCoRIS) is a web based
real time inspection platform for food safety. FOSCoRIS is a Comprehensive 3600 verification system,
a whole new approach towards eco-friendly paperless inspections which, in turn, helps in Real Time
Digitization of the reports.

Food Product Identity Verification System (FPIVS)

In order to facilitate the businesses of most of the food articles that fall under Section 22 of the
FSS Act, FSSAI has successfully completed setting up and operationalisation of the Product Approval
Process and has become part of FoSCoS also.

Indian Food Laboratory Network (INFOLNET)

Indian Food Laboratory Network (INFOLNET) is an IT solution for integrating all categories of Labs
which are involved in any type of food sample testing.

Jaivik Bharat Portal for Organic Products

The portal on Organic Food from India is a regulatory portal. At the heart of the portal is an Indian
Organic integrity database jointly developed by the FSSAI, APEDA and PGS-India on Organic food
standards, certification processes, information relating to FBOs, their products and geographical
areas in which these are available.

Food Safety Training and Certification (FoSTaC) Training Portal

FoSTaC is the food safety training and certification portal for all Food Business Operators (FBOs)
across the food value chain.

Social Outreach/Digital Connect

13.6.1

13.6.2

Quite a few new communication channels have been introduced to reach end-consumers directly,
which act as a direct link between consumer and the FSSAI. Now, FSSAI has a considerable presence
on Facebook, Twitter, YouTube and Instagram- four of the most widely used social media platforms.

FSSAI has also toll-free helpline desk and its helpline number has been circulated through the connect
mediums. All the complaints/queries coming from the above mentioned multiple channels are being
auto-redirected to web portal/ mobile APP- Food Safety Connect.
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13.6.3 EatRightIndia Movement—An integrated Portal on Eat Right India has been developed. Allindependent
Eat Right initiatives portals will be brought under this integrated Portal of the FSSAL.

13.7 FSSAI Website

A new look integrated website of the FSSAI has been designed and developed looking into latest trends in the
website design. Information has been structured in a more convenient way so that citizens can search for data
in an effective way. All applications and initiatives of the FSSAI can be easily accessed through this integrated
website available at https://fssai.gov.in.

13.8 Food Fortification Resource Centre (FFRC) Website

FFRC is a Resource and Support Centre to promote large-scale fortification of food across India. Its revamped
website is available at the URL http://ffrc.fssai.gov.in.

13.9 Micro-Sites/Portals/Initiatives
Following micro-sites / Portals have been created / or are under development as per details in Table 25.

Table 25 - List of Micro-sites/Portals

Name of Micro-sites/ Portals Features

Safe and Nutritious Food Initiative | Various micro-sites have been created for various initiatives and

SNF@School, SNF@Home, are being updated further to make these exhaustive one so as to
Clean Street Food Hub, bring all stakeholders on one platform so as to help in information
SNF@Bhog, etc. dissemination, collaboration and management of these initiatives.

Diet4Life initiative FSSAI has entered into a partnership with professional organizations,

health care professionals and corporate to address the challenge
of providing safe and nutritious food to children born with Inborn
Errors of Metabolism (IEM).

Food Analyst Exam Portal The Food Analyst Exam Portal was single point of contact for all
applicants to the examination for Food Analyst held during 2017,
2018 and in the year 2019.

Food Safety Connect This portal aims at Consumer Education and Awareness on matters
of food safety and standards. This portal includes ongoing grievance
redressal mechanism and facilitates it further.

Implementation of e-Office - an|For improving the organizational to various applications and ease
online software tool towards digital | of monitoring within FSSAI, the e-Office portal framework provides
workplace solution organization information and applications/services.

Save Food, Share Food- a platform | The Portal creates a network of food collection agencies and brings
called Indian Food Sharing Alliance | together citizens, food businesses, civil society organizations, in a

(IFSA) coordinated manner to prevent food lost or waste throughout the
supply chain.
FSSAIl Internship Portal The portal developed in open source platform has been successfully

implemented at FSSAI for the internship scheme.
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Name of Micro-sites/ Portals Features

Portal for FSSAl and FFRC Recruitment | An in-house portal in open source platform was also designed,
developed and implemented for the recruitment of IT Professionals
for the FSSAI and for the FFRC.

FSSAI Portal for inviting Expression | An online platform designed and developed in open source and has
of Interest (Eol) for Inclusion in the | been successfully implemented.
Scientific Panels of the Food Authority

Detect Adulteration with Rapid Test | It is a mobile responsive web portal which provides detail about
(DART)— mobile responsive Portal easy-to-do rapid common test analysis for detection of any kind of
adulteration and can be accessed at URL - http://fssai.gov.in/dart/.

e-platform for Comments e-platform for Comments (ePC) is an application intended to be
a system for defined stakeholders to insert, share, and submit
comments on documents on which comments needs to be/are
invited from stakeholders by the Food Authority.

Network of Professionals in Food & | The NetProFaN Portal: https://fssai.gov.in/NetProFaN is envisaged as
Nutrition (NetProFaN) a platform to leverage the collective strengths of the professional
associations and bodies in food and nutrition, to foster innovations
and enhance complementarily across these bodies.

State Food Safety Index (SFSI) It is an online platform from which one can view the present ranking
of States/UTs in the index. The application can be accessed from the
URL — https://fssai.gov.in/sfsi.

13.10 A List of websites/portals and other Digital Initiatives with URL is at Table26.

Table 26- List of websites/portals and other digital initiatives

S.No. Name URL

1 FSSAI Integrated website main (Bilingual) https://fssai.gov.in

2 Food Fortification Resource Centre (FFRC) https://ffrc.fssai.gov.in

3 Food Licensing and Registration System (FLRS) https://foodlicensing.fssai.gov.in

4 Food Imports Clearance System (FICS) https://fics.fssai.gov.in

5 Food Import Rejection Alert (FIRA) https://fssai.gov.in/fira

6 Food Product Identity Verification System (FPIVS) | https://fssai.gov.in/fpivs

7 Food Culture https://fssai.gov.in/foodculture

8 FSSAI Experience Zone https://experiencezone.fssai.gov.in
9 IFS Quick Access https://fssai.gov.in/IFSquickaccess
10 Hygiene Rating https://fssai.gov.in/servesafe

11 {:;&;;fety Knowledge Assimilation Network I i

12 FSSAI Internship Portal https://fssai.gov.in/internship

13 FFRC Recruitment Portal https://fssai.gov.in/ffrcrecruitment
14 FSSAI Recruitment Portal https://fssai.gov.in/recruitment

15 FSSAI Trainers Portal https://fssai.gov.in/trainers
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S.No. Name URL
16 FSSAI Scientific Panels Portal https://fssai.gov.in/scientificpanels
17 Diet4Life https://diet4life.fssai.gov.in
18 Safe Water https://safewater.fssai.gov.in
19 SNF@School https://snfportal.in/school
20 SNF@Work Place https://fssai.gov.in/snfwp
21 SNF Initiatives https://snfportal.in; https://snfportal.org
22 Detect Adulterations with Rapid Test: DART https://fssai.gov.in/dart
23 Food Safety Training and Certification (FOSTAC) https://fostac.fssai.gov.in
28| i evection anl Samping System (FosCoRtS) | Mips//foscoisfsai govin)
25 Indian Food Laboratory Network (InfoINET) https://infolnet.fssai.gov.in/
26 Food Regulatory Portal https://foodregulatory.fssai.gov.in/
27 Jaivik Bharat: Organic Integrity Database https://jaivikbharat.fssai.gov.in/
28 Save Food Share Food Portal https://sharefood.fssai.gov.in/
29 IIigggllnnovators Network (FINE) — an initiative of e o s
30 FSSAI Swasthbharat Yatra Portal https://fssai.gov.in/swasthbharatyatra
31 FSSAI e-Comments Portal https://fssai.gov.in/comments
32 Eat Right Movement https://fssai.gov.in/EatRightMovement
33 Repurpose Used Cooling Oil (RUCO) https://fssai.gov.in/ruco/
34 Frequently Asked Question (FAQs) https://fssai.gov.in/fags
35 FSSAI Eat Right India Initiative Website https://eatrightindia.gov.in/
36 I\l’\;a(;chl)cr)(r)I;aoNl‘) Professionals in Food & Nutrition B Y [
37 State Food Safety Index (SFSI) https://fssai.gov.in/sfsi
38 Food Safety Compliance System (FoSCoS) https://foscos.fssai.gov.in/
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Chapter-14

Rajbhasha

YR WTe GReT IR A\ UIRpRo] H oy f&al & YA Heell 3fasl /Jigael &
BHRATEEIT & oIy ISTHINT JART RATUT & | HIRIHRYT §RT ARIDI Tl & forg &S &
T TRANT & A&l H ToT9TST IS fH / el & Uraer= e RIoTHTeT favnT gRT a9a—aag
R WY fhy U A= see /et @1 iUt AR axa @ forg gof et @
A SN U SR R Y | ST BRI & &= | fafrmi, sifeRgeme, v e,
fsmoel T.Eled, Hawl afe O AgeRyYl SXiedSll & 3are &l R AT Sl e |
RTSTHTYT BRI AT @7 [ doal o e g v & fhar Tar| a¥ & SR,
BN & g g 9 qefd foard Ruid o faurr a1 98 fafda vu @ ol 9 |
UTEIHROT & SIABIRAT IR HFHATRAT BT TGN BRI H {SORIOT qo7 3frered # & &1 v
Tl U W bR D oY UIeHfed XA & oy udres fordrel § el BRIRmenst b1 SRSt
T fhar ST RBT 21 99 @ SR 14 9 28 qaeR, 2019 9@ &L g@arer ¥l 7911 7| 14
IR 2019 &1 241 G99 & U H ARINTAYS FARIE § A 8 J41 il §RT ST
T TST AT 3R 39 3aWR IR A= ufenfirameit &1 smare fhar i | fasiamet o Fag
REBR e by Y | e & = g9qrn qn sefivRed drifadl & a9d—d9d
R B daaa Hael ARfeed WS &)l ORI X@l T3, e gRumARea®y 59 9
IR 3R BRIl H IS 88 & JNT &l 9 H doRal a@+ &l el | |t fAetmas
YIEHROT = UG TSI BRI & dcq IdT A BRI B 59 7T AT 3T 3R 30+
AMHIRAT T HHARAT B fAfF=T TeR & URT iR Urarfed foar, R aRvmasy
TEresRoT H B UAMER, TR e, ORT 3(3) & STgUTe 3Mfe &3+ § WicdTs ffefl | 39
THR WEER B Brf & 9™ & forw ovar ufdeg 8 den wiow #ag =9 3Rk it
e & forg wameia 2 |

100 Annual Report 2019-20



Food Safety and Standards Authority of India

ssal

Chapter-15

RTI Matters

FY 2019-20 (01.04.2019-31.03.2020)

1 | Summary Opening No. of Applications No. of cases Decisions Decisions where
of handling of Balance applications received transferred to | where requests/
RTI applications received as during other public requests/ appeals accepted
during the transfer from the period authorities appeals
period other public (including u/s rejected
authorities u/s | cases 6(3)
6(3) transferred to
other PAs)
Requests 135 613 986 152 0 1,465
First Appeals 09 13 71 0 0 86
2 | Disciplinary No. of cases where disciplinary action taken against any officer One
cases
3 | No. of officials Total No. of CAPIOs designated | Total No. of CPIOs designated | Total No. of AAs designated
designated as
CAPIOs/CPIOs/
AAs
- 27 27
4 | No. of times various provisions were invoked while rejecting requests
Relevant Sections of RTI Act 2005
Section 8 (1) Sections
e f g H i j 11 24 others
0 0 0 0 0 0 0 0 0 0 0 0
5 | Registration Fee Collected Addl. Fee collected in Rs. u/s 7(3) Penalty Amount Recovered (in Rs.) as
(inRs.)u/s 7 (1) directed by CIC u/s 20 (1)
Rs. 2850 Rs. 1266 0

6. If the Public Authority made any changes in regard to its rules/regulations/procedures as a result of requested
information by the citizens, please provide the summarized details of the changes (max. 500 chars) - NIL

7. Block V (Details regarding Mandatory Disclosures)
A|ls the Mandatory Disclosure | If Answer of (A)is No- Is there any | If Answer of (A) is Yes- Provide the details/URL of
under Section 4 (1) (b) posted on | other medium of dissemination? | webpage, where the disclosure is posted.
the website of public Authority? | Provide details below.
Yes https://www.fssai.gov.in/cms/right-to-information-
act-rti.php
Last date of updating of Mandatory disclosure under section 4 (1) (b) | 30/06/2017
C | Has the mandatory disclosure been audited by third party as per | If Answer of (C) is Yes- Provide the details/URL of
DOPT OM No. 1/6/20011-R dated 15.05.2013? webpage, where the Audit report is posted.
No
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